10

11

12

13

14

15

16

17

*The above timelines are subject to approval of extension of CIRP period by NCLT.

FORM G

INVITATION FOR EXPRESSION OF INTEREST
FOR TECHNOFAB ENGINEERING LIMITED

OPERATING IN THE ENGINEERING AND CONSTRUCTION COMPANY, SERVING THE POWER, INDUSTRIAL

AND INFRASTRUCTURE SECTORS IN INDIA AND OUTSIDE INDIA

(Under Regulation 36A(1) of the Insolvency and Bankruptcy Board of India (Insolvency Resolution Process for

Corporate Persons) Regulations, 2016)

Relevant particulars

Name of the corporate debtor along with PAN and CIN

Address of registered office

URL of website

Place where majority of fixed assets are located

Installed capacity of main products/services

Quantity and value of main products/services sold in
last financial year

Number of employees/workmen

Further details, including last available financial
statements (with schedules) for two years and list of
creditors

Eligibility for resolution applicants under section
25(2)(h) of the Code

Last date for receipt of expression of interest

Date of issue of provisional list of prospective resolution
applicants

Last date for submission of objections to provisional list

Date of issue of final list of prospective resolution
applicants

Date of issue of information memorandum, evaluation
matrix and request for resolution plans

Last date for submission of resolution plans
Process email ID to submit Expression of Interest

Registration status of the corporate debtor as MSME

Details

Technofab Engineering Limited
PAN: AAACT3829R
CIN: L74210DL1971PLC005712

913, Hemkunt Chambers 89, Nehru Place, New
Delhi, South Delhi-110019

Plot No. 5, Pocket C, Sector-27C, Mathura Road,
Faridabad-121003, Haryana

Not applicable, considering the Corporate Debtor is
engaged primarily in engineering, procurement and
construction services. The Corporate Debtor has
approximately 8 ongoing projects, subject to
verification.

As per the last available financial statement for
Financial year 2024-25,

Quantity-NA, Revenue - Rs 18.42 crore

10 employees on roll along with other
contractual employees

The last audited financial statement is available
for FY 2024-25. Kindly mail us at
cirp.technofabengineeringltd@gmail.com for the

same

Available at
cirp.technofabengineeringltd @gmail.com

12t October 2026

16t October 2026

215t October 2026

24t October 2026

24t Qctober 2026

24%* November 2026

cirp.technofabengineeringltd @gmail.com

Not registered as an MSME

IRR Insolvency Professionals Private Limited

Resolution Professional
For Technofab Engineering Limited

IBBI Reg. No IBBI/IPE-0001/IPA-1/2025-26/50096

AFA Valid till 30.06.2027

Registered address: 6772/2, Dev Nagar, Karol Bagh, New Delhi - 110005

Date: 27t September 2026
Place: New Delhi


mailto:cirp.technofabengineeringltd@gmail.com
mailto:cirp.technofabengineeringltd@gmail.com
mailto:cirp.technofabengineeringltd@gmail.com
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HOLDS FULL PANEL MEETING

'Unmapped’ voters need not attend hearings: EC

Form 6 to revert to
original, without a
separate SIR insert

DAMINI NATH
New Delhi, September 26

IN ITS FIRST meeting since The
Indian Express reported on the
deep divide within the Election
Commission over the past 10
months, the poll panel on
Saturday sought to address
several concerns raised by its
two commissioners Sukhbir
Singh Sandhu and Vivek Joshi.

Electors who were issued
notices for “logical discrepan-
cies”and forbeing“unmapped”
inthe ongoing Special Intensive
Revision (SIR) of electoral rolls
will not be required to attend
hearings to establish theireligi-
bility,a statementissued by the
ECIsaid.“Unmapped”votersare
those whose names did not fig-
ure in the rolls of the previous
intensive revision.

In its statement, the Com-
missionalsosaid thata declara-
tion that was added without
amendment to the voter enrol-
ment form or Form 6,would go
back to the original after the
SIR. The Indian Express had
reported that the two ECs had

said this addition was “illegal,
unauthorised”and called forits
removal so that young, first-
time voters are not harassed.

Responding to some spe-
cificconcerns,the ECsaid agen-
das would be circulated in
advance for all commission
meetings and minutes issued.
The Annual Performance
Appraisal Reports of officers
would be completed within the
stipulated time frame,and that
the commission’s approval will
be taken for foreign trips of the
officers. Further, in its state-
ment, the EC said, “All direc-
tions issued by the Commis-
sioners to the officers of the
Commission shall be meticu-
lously complied with.”

The Commission, compris-
ing Chief Election Commis-
sioner Gyanesh Kumar,and ECs
Sandhu and Joshi, held a meet-
ing at 3pm on Saturday, the EC
statement said. It underlined
that the press note had the
“approval of the full Commis-
sion”and released a photoofthe
three-member EC at the meet-
ing. The exemption from in-
person hearings will be a relief
to the lakhs of electors.“In case
of any person to whom notice
has been issued during the
ongoing SIR, for being
unmapped andlogical discrep-
ancies, BLOswill visit the homes
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Chief Election Commissioner Gyanesh Kumar and Election Commissioners Sukhbir Singh
Sandhu (left) and Vivek Joshi (right) at the meeting in New Delhi, on Saturday X

Revised schedules for Delhi, Maharashtra

The ECI has announced a
revised schedule for the
SIR of electoral rolls for
both the National Capital
Territory of Delhi and
Maharashtra, according to
official orders released on
Saturday. The window for

of such persons for collection of
documents and thereafter
upload them on the ECINet, for
decision by the ERO. Such per-

Even GST 2.0 failed to fuel
revival of entry hatchbacks

BUT THE POST-GST 2.0
growth numbers only con-
firm that the decade-long
decline of the entry hatch-
back isn’t a tax problem,
but a fundamental change
in consumer behaviour and
purchasing power. “We
have a very interesting sit-
uation where sales of
smaller cars are growing at
a slow rate compared

to mid and larger
vehicles,” Madan
Sabnavis,
chief econo-

mist at
Bank of
Baroda,

told FE.

“One reason is a definite
preference shift towards
larger vehicles, which
reflects overall purchasing
power. People in lower-
income groups normally go
for entry-level cars, where-
as larger vehicles are

bought by higher-income
individuals who also have
better access to credit. It

comes down to affordabili-
ty and changing consumer
preference.” While GST 2.0
succeeded in expanding
the overall market size, one
year of data comprehen-
sively proves that the clas-
sic sub-X5 lakh Indian
hatchback is no longer the
country’s default mobility
option, and the country is
no longer
going to
s uch
same cars
despite
lower
M taxes and
» 'ﬂ“,ﬁ afford-
L ability.
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GOVERMMENT OF TAMIL NADL

{B) PROJECT DEVELOPMENT GRANT FUND (PDGF)

INVITATION FOR PROPOSAL (IFP)

Consulting services

Ref: PDGF/GoTN/Busstand/Thanjavur& Thoothukudif2026
PDGF/GoTM/Parks/Pudukottai2026

1. Project Development Grant Fund (PDGF) infends to appoint a firm to provide the following
_consulbing services as detalied in the table below:

: Estimated EMD e-Tendar e-Tender
| 58 Dascription of Services Value incl, in R Submission | Opening
G5T in s, ) last date date
| ¥ |Preparation of Detailed Feasibility Report
and Providing Transacton Advisory services
for Development of commercial complex
for Thangavur City Municipal Corporation on 15-10-2026 | 15-10-2026
PPP mode & Preparation of Detailed| 50,00,0000- | 50,000/ upto after
Feasibility Repor and Providing Transaction 11.00 hrs. | 12.30 hrs.
Advisory services for Redevelopment of okd
Bus stand at Polpattai for Thoothukod City
Municipal Corporation on PPP mode
2 |Preparation of Conceptual Master Plan
Detaled Project Report and Bid dotuments 15.00.000/- | 35.000)- 1&10»2:.&25 ﬁlﬁ;ﬂzﬁ
for Esfablishment of Green space and Parks| 7" ¥ " "{';Eth“ 12.90 hrs
fior Pudukotial City Municipal Corporation r 2 " :

Z. The assgnment is open to all eligible firms. The Request for Proposals (RFF) may be downloaded
and used free of cost from the website viz. hitps:\itntenders.gov.in Propossls compleie in all
aspects must be submitted onling through the Tami Madu e-tender website, sz specifiedin the RFP.

3. Apra-proposal conferance will be hald for 5# 1 on 01.10.2026 at 11.00 am and 5# 2 on 01.10.2026 at

12 noon in the office of TNLIFSL, to clanfy queries, ifany as stated in the RFP,

4, Any Clanfications, Minules of Pre-proposal meefing, Exension of time and Addendum &
Corrigendum issued will be uploaded only in the Tamil Nadu e-tender website. Other details are

Managing Director,
THUIFSL Fund Manager of PDGF

availabieinthe RFF.
DIPR2951/ TEMNDER/2026

R SYSTEMS INTERNATIONAL LIMITED

-~/
RS' [Corporate Identity Number : L74899DL1993PLC053579]
Registered Office: GF-1-A, 6, Devika Tower, Nehru Place, New Delhi - 110019
Corporate Office: 3" Floor, Tower No. 1, IT/ITES SEZ of Artha Infratech Pvt. Ltd, Plot No. 21,
Sector TechZone-IV, Greater Noida West, Gautam Buddha Nagar, Uttar Pradesh - 201306, India

Phone: +91-120-4303500 | Email: rsystems.india@rsystems.com | Website: www.rsystems.com

Delhi NCR will now con-
clude on October 30,2026,
and for Maharashtra on
October 12, 2026. Final list
publication will take place

on December 4 and
November 16, 2026
respectively. —ANI

sonsneed notbe called forhear-
ingto ERO/AERO office.Onlyin
exceptional circumstances, as
decided by the ERO, the hearing

will be held preferably online.
Any adult member of the fam-
ily can be authorized by the
electortoattend the hearingon
their behalf, if required,” the
ECannounced.

The ECalsoclarified that the
Form 6 for new voter enrol-
ment,would revert to the origi-
nal one as per the Registration
of Electors Rules,1960. Whilea
separate declaration form was
created by the ECforthe SIR, the
declarationwasinserted within
the online version of the Form
6, which can only be amended
by the Law Ministry. The two

| FROM THE FRONT PAGE |

India can reach
10% growth: FM

SHE URGED INVESTORS
backing these startups to
consider taking them public.
"Listing brings its own
advantages," she said, adding
that founders in the space
should be freed from worry-
ing about making money.
She said India can achieve
economic growth of more
than 109%o, but stressed that
sustaining a faster pace will
require technology and
startup-led innovation to
move beyond the technology
sector and into traditional
parts of the economy. "It is
possible to reach 10-plus
growth. And I'm not just say-
ing it to pep you all up,’

_ she said.

Sitharaman said startups,
which have grown rapidly
since 2014, could in the next
couple of years contribute as
much to the economy as tra-
ditional industries. "India's
transformation has been dri-
ven by sustained efforts to
clean up institutions, restore
confidence, and open sectors
to private participation,
while creating policies that
enable young people, entre-
preneurs, and innovators to
contribute to growth," she
said. Sitharaman cited the
space sector as a 'strong
example, with Indian star-
tups now designing and
building satellites and
undertaking space missions.
Sitharaman said the next
phase of growth would
depend on such innovations
reaching sectors with large
productivity gaps.

In agriculture, she cited
drones and aerial geospatial
instruments for precision

mapping of land parcels, as
well as technology aimed at
improving harvesting and
land preparation. She also
referred to pilot testing of
point-of-sale machines in
fertiliser distribution. Such
systems can record details of
the farmer, land and crop
and provide information on
the quantity of fertiliser that
may be sufficient based on
the crop, soil and irrigation
available. "The sooner these
technologies reach these sec-
tors, the better it is for India,"
she said, adding that optimal
use of resources would con-
tribute to growth.

Sitharaman attributed
India's economic transfor-
mation over the past decade
to a combination of policy
changes, institutional
reforms and opening up sec-
tors to private participation.
She said the government had
focused on restoring confi-
dence in banks and institu-
tions, cleaning up stressed
assets and consulting stake-
holders before changing
policies. She cited the gov-
ernment's public sector
enterprises policy as an
example of this approach,
saying private participation
had subsequently been
opened up even in strategic
sectors where it had previ-
ously been restricted. The
minister also said the coun-
try needed to overcome
excessive scepticism about
its economic prospects. "We
have too many naysayers,"
she said, arguing that a more
positive environment was
necessary for India to accel-
erate growth.

FORM G

NVITATION FOR EXPRE

S510M OF INTEREST

FOR

TECHNOFAB ENGINEERING LIMITED

OFERATING EN THE ENGIREERING AND CONSTRUCTION COMPANY, SERVING THE POIWER,
INDUSTRIAL AND INFRASTRUCTURE SECTORS IN INDIA AND OUTSIDE INDHA

{Under Hegulation 36401) of the

solwency and Bankrupley Board

of India (Insofvercy Resolufion Process for Corporade Persons) Regulations, 2076}

sl | fialevand pariiculars

| with PAN and CIN

Detailz

1 [Mame of the comorate deltor along |Teckoolab Engingering Limited
PAN: ARRCTIEZOA
CIN: L7421 0L 19T §PLCOOS 712

7 i.fullr!rm.s ol registened olfice

913, Hemdmd Chambers 8% Mefew Place, Niw Deki
Bonith Delhi-110018
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COMMUNICATIONTO SHAREHOLDERS REGARDING DEDUCTION OF TAX AT SOURCE
ON DIVIDEND AND RECORD DATE INTIMATION

Notice is hereby given that the Board of Directors of R Systems International Limited ("R Systems'/ "Company") at its
meeting held on Friday, September 25, 2026, has declared a Second Interim Dividend of Rs. 8/- per equity share of face
value of Re. 1/- each for the financial year ending on December 31, 2026. The record date for the purpose of determining
the entitlement of the shareholders for the Second Interim Dividend 2026 is Thursday, October 01, 2026. The said Interim
Dividend will be paid on or before October 24, 2026.

Pursuant to the provisions of the Income-tax Act, 2025 (the "Act") and the Rules framed thereunder, as amended,
dividend paid or distributed shall be taxable in the hands of the shareholders and the Company is required to deduct
tax at source ("TDS") at the time of making the payment of said dividend. TDS rate may vary depending on the residential
status of the shareholder(s) and the documents submitted to the Company in accordance with the provisions of the Act.

Requisite documents and details to be submitted by the shareholders for exemption/ application of lower rates from TDS
for various categories of shareholders, are available on the website of the Company at
https://www.rsystems.com/communication-on-tax-deduction/. Shareholders are requested to upload the required
documents with MUFG Intime India Private Limited (Formerly known as Link Intime India Private Limited), the Registrar
and Share Transfer Agent ("RTA") of the Company at https://web.in.mpms.mufg.com/formsreg/submission-of-Form-121-41.htm|
latest by Thursday, October 01, 2026. Any communication on the tax determination/ deduction received post
October 01, 2026, shall not be considered. In this regard, an email communication has also been sent to all shareholders
whose email addresses are registered with the Company or the depositories. The same is available on the Company's
website at www.rsystems.com and on the websites of the stock exchanges where the Company's equity shares are listed,
i.e., National Stock Exchange of India Limited at www.nseindia.com and BSE Limited at www.bseindia.com.

For R Systems International Limited

Date : September 26, 2026
Place : Greater Noida, (U.P.)

Gurprit Singh
(Company Secretary & Compliance Officer)

Plot Mo, &, Pockel G, Zector-27C, Malthurs Raad,
Farsdzhad-1 21003, Harvena
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Election Commissioners had
raised concerns with the same.

“Thedeclarationattachedto
Form 6 for SIR has been upheld
by the Hon’ble Supreme Court.
For non-SIR period, the Forms
applicableas per Rules (the Reg-
istration of Electors Rules
1960) will be used,” the EC said
inits statement. The EC on Sat-
urday announced, “Field offi-
cers have role-based access to
the ECINET system as per their
statutory powers. ACommittee
headed by Sr. Deputy Election
Commissioner (DEC) and
including an independent
expert from IIT/IIITwill review
the ECINET to double-check
that it complies with the provi-
sions of the Acts and Rules and
submit report to the Commis-
sion,’it said.

According to the state-
ment, various upgradations of
the portal have already been
madebased on theinputs from
State CEOs in the past few
months. “In case, any further
flexibility is required by the
field officers,that willbe made
operational. Henceforth,all the
new initiatives about IT mod-
ules and portals will be dis-
cussed in the Committee of
Officers (COO) before approval
by the Commission,”it said.

The ECclarified that the let-
ters written by the two ECs to

Cabinet Secretary TV
Somanathan were in relation
to the conduct of an officer.
“The letter to Cabinet Secre-
tarywas not related toany pol-
icy matter of the Commission
orITdivisionbutrelated tothe
working of an officer on depu-
tation to ECL The work re-dis-
tribution orders issued by the
concerned officer were not
actually implemented after
the orders of the two Commis-
sioners and the oversight over
the IT division by the DEC was
neveractuallywithdrawn,”the
EC statement read.

Withregard to the ongoing
SIR, which has been com-
pleted in 20 states/UTs so far,
the EC said: “Any person whose
name has got left out during
SIR or thereafter,and any per-
son including young/first-
time voter, may apply to the
concerned ERO, for inclusion
of their names in the electoral
rolls under the process of con-
tinuous updation. CEOs have
been directed to facilitate the
same. The CEOs, DEOs, EROs
willimmediatelylaunch a spe-
cial drive for enrolment of
these electors.”

Regarding the 97 Goaelec-
tors who had been deleted
from the final roll, 81 of them
had already filled the Form 6.

INDIA bloc to
meet Sept 30
to chalk new
plan: Mamata

PRESS TRUST OF INDIA
Kolkata, September 26

FORMER WEST BENGAL chief
minister Mamata Banerjee on
Saturday renewed her call for
opposition unity, stating that an
INDIA bloc meeting is likely to
be held in Delhi to discuss
Election Commission-related
issues and chart out the
opposition's next course of
action. Addressing a rally at
Serampore in Hooghly district,
the Mamata All India Trinamool
Congress chief said she sent a
message to Congress leader
Rahul Gandhi, telling him that
the opposition parties must sit
together and coordinate their
response to the controversy
surrounding the functioning of
the EC and the SIR exercise. "]
sent a message to Rahul Gandhi,
and told him that we must sit
together.A meeting of the INDIA
bloc will most likely be held in
Delhi's Constitution Club on
September 30,"she added.

The proposed meeting is
expected to focus on the EC, the
Special Intensive Revision of
electoral rolls and the Chief
Election Commissioner Gyanesh
Kumar, amid nationwide
protests against the poll panel
and official.

India’s tourism boom
has a foreign visitor gap
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AMONG BRICS NATIONS, the
China numbers are the most
skewed. India recorded only
38,960 Chinese arrivals in
2024, compared  with
258,000 Indian departures to
China. Of the Indian depar-
tures, 50.43% were classified
as leisure and 40.71% as
business and professional
travel. Among Chinese arrivals
into India, however, only
1.19% were classified as
leisure, while 41.39% were
business and professional.
The China corridor also
remains significantly below
its pre-pandemic level.
Chinese arrivals to India stood
at 339,000 in 2019, falling to
30,585 in 2023 before recov-
ering to 38,960 in 2024. An
exception is Russia, which
sent 160,000 visitors to India
in 2024, compared with
92,902 Indian departures to
Russia. Nearly 77.48% of
Russian arrivals were classi-
fied as leisure, holiday or
recreation, making it one of
the bloc’s strongest leisure-
led inbound markets. South
Africa recorded 44,168
arrivals into India, against
72,053 Indian departures.
Leisure accounted for 60.26%
of South African arrivals,
while business and profes-
sional travel made up
18.30%. Globally, the US
remained India’s largest
source market, with 1.81 mil-
lion arrivals, followed by the
UK (1.07 million), Australia
(540,000), and Canada
(530,000). On the outbound
side, the UAE was the top des-
tination for Indian departures
at 7.79 million, followed by
Saudi Arabia (3.42 million),
Thailand (1.91 million),
Singapore (1.53 million) and

| the US (1.53 million).

The gap is also visible in
the nature of travel. Leisure
accounted for 39% of
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inbound tourism in 2025,
while it made up 43.5% of
Indian outbound travel.
Indian  diaspora  travel
accounted for another 33% of
inbound arrivals and 34.1%
of outbound departures, while
business travel accounted for
129% and 14.6%, respectively.
For south-east Asia and mid-
dle-east, 92.93% of Indian
departures to Thailand,
91.60% to Vietnam and
91.46% to Indonesia were for
leisure, while Malaysia record-
ed 78.49% leisure travel. The
Gulf markets are more heavi-
ly influenced by diaspora and
pilgrimage travel: 52.74% of
Indian departures to the UAE
were classified under Indian
diaspora and 34.73% of
departures to Saudi Arabia
under pilgrimage. The indus-
try believes the imbalance is
partly a consequence of how
aggressively  destinations
market themselves to Indian
travellers. “BRICS countries
are actively promoting them-
selves in the Indian market.
They hold travel marts, con-
duct familiarisation trips for
Indian tour operators and
travel agents, undertake con-
sumer-facing  promotions
and, in many cases, have sim-
plified visa procedures and
made travel easier,” said Rajiv
Mehra, general secretary,
Federation of Associations in

China, US agree to
$30-billion tariff cut

THE MOVE ALLOWS more
time to work on a potentially
bigger trade deal, US Treasury
Secretary Scott Bessent had
said on Wednesday.

Chinese state news agency
Xinhua reported on Saturday.
“This historic visit enriched
the constructive and stable
China-US relationship,
upheld the overall stability of
bilateral ties, opened a new
chapter in China-US rela-
tions, and will have a far-
reaching impact on world
peace and development,”
Chinese Foreign Minister
Wang Yi said in a statement.

On AI, the two sides
agreed to hold a dialogue on
the technology’s risks and
benefits, with the next round
of discussions set for
November, and to set up a
communication channel for
Al-related incidents. The

Chinese Foreign Ministry also
said that Beijing valued
Washington’s use of the term
“super intelligence” in place
of “artificial intelligence”. The
two sides also agreed to sup-
port each other in hosting the
Asia-Pacific Economic
Cooperation leaders' meeting
and the Group of 20 summit.

On foreign policy, the
leaders agreed that Iran
should fulfill its commitment
not to develop nuclear
weapons, and that no country
or entity should impose tran-
sit tolls on international
waterways. President Donald
Trump said that despite a "big
talk" this week with Chinese
President Xi Jinping, "I would
rather not integrate because
we're leading by a lot," he said,
adding: "When you're leading,
you don't open it up to

each other"
o
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Indian Tourism & Hospitality
(FAITH). “Unfortunately, we
have not matched this effort
in the BRICS markets to the
extent that we should,” he
said. Visa facilitation is anoth-
er area where India needs to
do better. India’s e-Visa facili-
ty, introduced in 2014 for
nationals of 43 countries, was
restored to 156 countries in
2022 and extended to 166
countries in 2023. It is now
available to nationals of 172
countries. However, the
expansion of e-Visas has not
necessarily meant a friction-
less experience for travellers.

For Hemant Joshi, CEO,
Atithi Foundation, a tourism
policy thinktank, the larger
question is how to make the
entire journey easier once a
traveller decides to visit India.
“Connectivity and ease of
travel will be critical to
unlocking the next phase of
India’s tourism growth, par-
ticularly beyond the major
gateways and established des-
tinations,” he said.

Rikant Pittie, CEO and co-
founder, EaseMyTrip, says the
company has seen inbound
bookings increase by around
20% over the past year, he
said. “The nature of demand
differs across these markets,
but what is interesting is the
growing diversity of travellers
coming to India,” Pittie says.

India-US deal
90% done: State
Dept official

PRIME MINISTER
NARENDRA Modi is expect-
ed to visit the US for the G20
Summit being hosted by the
US in Florida in December.
The official said, “There’s
just a lot happening in
the relationship."
Responding to a ques-
tion on the India-Middle
East-Europe Economic
Corridor (IMEC), the person
said, “It’s absolutely a huge
priority” of the United
States and India.” The offi-
cial added that the corridor
met with road bumps
because of happenings in
the Middle East, but stabili-
ty in the region can put
things back on track. “I
think when things can sta-
bilise, you’re really going to
see IMEC take off” the
official said. — PTI
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HOLDS FULL PANEL MEETING

'Unmapped’ voters need not attend hearings: EC

Form 6 to revert to
original, without a
separate SIR insert

DAMINI NATH
New Delhi, September 26

said this addition was “illegal,
unauthorised”and called forits
removal so that young, first-
time voters are not harassed.
Responding to some spe-
cificconcerns,the ECsaid agen-
das would be circulated in
advance for all commission
meetings and minutes issued.

IN ITS FIRST meeting since The
Indian Express reported on the
deep divide within the Election
Commission over the past 10
months, the poll panel on
Saturday sought to address
several concerns raised by its
two commissioners Sukhbir
Singh Sandhu and Vivek Joshi.

Electors who were issued
notices for “logical discrepan-
cies”and forbeing“unmapped”
inthe ongoing Special Intensive
Revision (SIR) of electoral rolls
will not be required to attend
hearingstoestablish their eligi-
bility,a statementissued by the
ECIsaid.“Unmapped”votersare
those whose names did not fig-
ure in the rolls of the previous
intensive revision.

In its statement, the Com-
missionalso said thatadeclara-
tion that was added without
amendment to the voter enrol-
ment form or Form 6,would go
back to the original after the
SIR. The Indian Express had
reported that the two ECs had

The Annual Performance
Appraisal Reports of officers
would be completed within the
stipulated time frame,and that
the commission’sapproval will
be taken for foreign trips of the
officers. Further, in its state-
ment, the EC said, “All direc-
tions issued by the Commis-
sioners to the officers of the
Commission shall be meticu-
lously complied with?”

The Commission, compris-
ing Chief Election Commis-
sioner Gyanesh Kumar,and ECs
Sandhu and Joshi, held a meet-
ing at 3pm on Saturday, the EC
statement said. It underlined
that the press note had the
“approval of the full Commis-
sion”andreleased a photoofthe
three-member EC at the meet-
ing. The exemption from in-
person hearings will be a relief
to the lakhs of electors.“In case
of any person to whom notice
has been issued during the
ongoing SIR, for being
unmapped and logical discrep-
ancies, BLOswill visit the homes

sy, Fvavery s

HLECTION EOMMISSION OF IKOIA

Chief Election Commissioner Gyanesh Kumar and Election Commissioners Sukhbir Singh
Sandhu (left) and Vivek Joshi (right) at the meeting in New Delhi, on Saturday X

Revised schedules for Delhi, Maharashtra

The ECI has announced a
revised schedule for the
SIR of electoral rolls for
both the National Capital
Territory of Delhi and
Maharashtra, according to
official orders released on
Saturday. The window for

of such persons for collection of
documents and thereafter
upload them on the ECINet, for
decision by the ERO. Such per-

Even GST 2.0 failed to fuel
revival of entry hatchbacks

BUT THE POST-GST 2.0
growth numbers only con-
firm that the decade-long
decline of the entry hatch-
back isn’t a tax problem,
but a fundamental change
in consumer behaviour and
purchasing power. “We
have a very interesting sit-
uation where sales of
smaller cars are growing at
a slow rate compared

to mid and larger
vehicles,” Madan
Sabnavis,
chief econo-

mist at
Bank of
Baroda, §
told FE.

“One reason is a definite
preference shift towards
larger vehicles, which
reflects overall purchasing
power. People in lower-
income groups normally go
for entry-level cars, where-
as larger vehicles are

bought by higher-income
individuals who also have
better access to credit. It

comes down to affordabili-
ty and changing consumer
preference.” While GST 2.0
succeeded in expanding
the overall market size, one
year of data comprehen-
sively proves that the clas-
sic sub-%¥5 lakh Indian
hatchback is no longer the
country’s default mobility
option, and the country is
no longer
going to
s uch
same cars
despite
lower
pl taxes and
il afford-
g ability.

GOVERNMENT OF TAMIL NADU

1 | PROJECT DEVELOPMENT GRANT FUND (PDGF)
o INVITATION FOR PROPOSAL (IFP)

Consulting services

Ref: PDGF/GoTN/BusstandThanjavur&Thoothukudil2026

PDGFIGoTN/Parks/Pudukottail2026

1. Project Development Grant Fund (PDGF) intends to appoint a firm to provide the following
consulling senvices as defailed in the table below:

Estimated EMD e-Tender e-Tender
SW Daescription of Services Value incl. in Rs Submission | Opening
GST inRs. ! last date date
1 |Preparaion of Detailed Feasibility Repor
and Providing Transaction Advisory services
for Development of commercial complex
for Thangavur City Municipal Corporation on 15-10-2026 | 15-10-2026
PPP mode & Preparation of Detalled| 50,00,000{ | 50,000/ upto after
Feasibifity Report and Providing Transaction 11.00 hrs. | 12.30 hrs,
Advisory services for Redevelopment of old
Bus stand at Polpettai for Thoothukudi City
Municipal Corporation on PPF made
2 |Preparation of Conceptual Master Plan, 16-10-2026 | 16-10-2026
Detailed Project Repont and Bid documents 35.00,000/- | 35,000/- ok after
far Establishment of Green space and Parks ! ; 1 “'I; hrs. | 12.30 hrs
for Pudukattai City Municipal Corporation ' : . :

available in the RFP.
| DIPR/2951/TENDER/2026

2. The assignment is apen to all eligsble firms. The Request for Proposals (RFP) may be downloaded
and used free of cost from the websile viz. hitps:/tntenders.gov.in Proposals complete in all
aspects must be submitted online through the Tamil Nadu e-tender website, as specified in the RFP.

3. Apre-proposal conference will be held for $#1 on 01.10.2026 at 11.00 am and $# 2 on 01.10.2026 at
12 noon in the office of TNUIFSL, to clarify quenes, if any as stated in the RFP.

4. Any Clarifications, Minutes of Pre-proposal meeting, Extension of time and Addendum &
Corrigendum issied will be uploaded only in the Tamil Nadu e-tender websile. Cther detalis are

Managing Director,
THUIFSL Fund Manager of PDGF

[Co

RSi?

for various categories of

R SYSTEMS INTERNATIONAL LIMITED

L74899DL1993PLC053579]

Registered Office: GF-1-A, 6, Devika Tower, Nehru Place, New Delhi -
Corporate Office: 3 Floor, Tower No. 1, IT/ITES SEZ of Artha Infratech Pvt. Ltd, Plot No. 21,

Sector TechZone-IV, Greater Noida West, Gautam Buddha Nagar, Uttar Pradesh - 201306, India
Phone: +91-120-4303500 | Email: rsystems.india@rsystems.com | Website: www.rsystems.com

rporate Identity Number :

shareholders,

COMMUNICATIONTO SHAREHOLDERS REGARDING DEDUCTION OF TAX AT SOURCE
ON DIVIDEND AND RECORD DATE INTIMATION

Notice is hereby given that the Board of Directors of R Systems International Limited ("R Systems"/ "Company") at its
meeting held on Friday, September 25, 2026, has declared a Second Interim Dividend of Rs. 8/- per equity share of face
value of Re. 1/- each for the financial year ending on December 31, 2026. The record date for the purpose of determining
the entitiement of the shareholders for the Second Interim Dividend 2026 is Thursday, October 01, 2026. The said Interim
Dividend will be paid on or before October 24, 2026.

Pursuant to the provisions of the Income-tax Act, 2025 (the "Act") and the Rules framed thereunder, as amended,
dividend paid or distributed shall be taxable in the hands of the shareholders and the Company is required to deduct
tax at source (“TDS") at the time of making the payment of said dividend. TDS rate may vary depending on the residential
status of the shareholder(s) and the documents submitted to the Company in accordance with the provisions of the Act.

Requisite documents and details to be submitted by the shareholders for exemption/ application of lower rates from TDS
the website of
https://www.rsystems.com/communication-on-tax-deduction/. Shareholders are requested to upload the required

are available on

Date : September 26, 2026
Place : Greater Noida, (U.P.)

documents with MUFG Intime India Private Limited (Formerly known as Link Intime India Private Limited), the Registrar
and Share Transfer Agent ("RTA") of the Company at https://web.in.mpms.mufg.com/formsreg/submission-of-Form-121-41.html

110019

the Company at

latest by Thursday, October 01, 2026. Any communication on the tax determination/ deduction received post
October 01, 2026, shall not be considered. In this regard, an email communication has also been sent to all shareholders
whose email addresses are registered with the Company or the depositories. The same is available on the Company's
website at www.rsystems.com and on the websites of the stock exchanges where the Company's equity shares are listed,
i.e., National Stock Exchange of India Limited at www.nseindia.com and BSE Limited at www.bseindia.com.

(Company Secretary & Compliance Officer)

For R Systems International Limited

Gurprit Singh

Delhi NCR will now con-
clude on October 30,2026,
and for Maharashtra on
October 12,2026. Final list
publication will take place

on December 4 and
November 16, 2026
respectively. —ANI

sonsneed notbe called for hear-
ingto ERO/AERO office.Only in
exceptional circumstances, as
decided by the ERO, the hearing

will be held preferably online.
Any adult member of the fam-
ily can be authorized by the
electortoattend thehearingon
their behalf, if required,” the
ECannounced.

The ECalsoclarified that the
Form 6 for new voter enrol-
ment,would revert to the origi-
nal one as per the Registration
of Electors Rules,1960. Whilea
separate declaration form was
created bythe ECforthe SIR, the
declaration wasinserted within
the online version of the Form
6,which can only be amended
by the Law Ministry. The two

| FROM THE FRONT PAGE |

India can reach
10% growth: FM

SHE URGED INVESTORS
backing these startups to
consider taking them public.
"Listing brings its own
advantages," she said, adding
that founders in the space
should be freed from worry-
ing about making money.

She said India can achieve
economic growth of more
than 109%o, but stressed that
sustaining a faster pace will
require technology and
startup-led innovation to
move beyond the technology
sector and into traditional
parts of the economy. "It is
possible to reach 10-plus
growth. And I'm not just say-
ing it to pep you all up,’
she said.

Sitharaman said startups,
which have grown rapidly
since 2014, could in the next
couple of years contribute as
much to the economy as tra-
ditional industries. "India's
transformation has been dri-
ven by sustained efforts to
clean up institutions, restore
confidence, and open sectors
to private participation,
while creating policies that
enable young people, entre-
preneurs, and innovators to
contribute to growth," she
said. Sitharaman cited the
space sector as a 'strong
example, with Indian star-
tups now designing and
building satellites and
undertaking space missions.
Sitharaman said the next
phase of growth would
depend on such innovations
reaching sectors with large
productivity gaps.

In agriculture, she cited
drones and aerial geospatial
instruments for precision

T E‘-’."!'II.E!ll '“.‘-"r.?:‘ ENL

mapping of land parcels, as
well as technology aimed at
improving harvesting and
land preparation. She also
referred to pilot testing of
point-of-sale machines in
fertiliser distribution. Such
systems can record details of
the farmer, land and crop
and provide information on
the quantity of fertiliser that
may be sufficient based on
the crop, soil and irrigation
available. "The sooner these
technologies reach these sec-
tors, the better it is for India,"
she said, adding that optimal
use of resources would con-
tribute to growth.

Sitharaman attributed
India's economic transfor-
mation over the past decade
to a combination of policy
changes, institutional
reforms and opening up sec-
tors to private participation.
She said the government had
focused on restoring confi-
dence in banks and institu-
tions, cleaning up stressed
assets and consulting stake-
holders before changing
policies. She cited the gov-
ernment's public sector
enterprises policy as an
example of this approach,
saying private participation
had subsequently been
opened up even in strategic
sectors where it had previ-
ously been restricted. The
minister also said the coun-
try needed to overcome
excessive scepticism about
its economic prospects. "We
have too many naysayers,"
she said, arguing that a more
positive environment was
necessary for India to accel-
erate growth.

JF INTEREST FOR

I' EHRING LIMITED

DPERATING IN THE ENGINEERING AND CONSTRUCTION COMPANY, SERVING THE POWER,
INDUSTRIAL AKD INFRASTRUCTURE SECTORS IN INDIA AND DUTSIDE INDIA
(Under Aegulation J6A(1) of ihe Insalvency and Bankruplcy Board

of India {Insolvency Resolufion Process

far Corporale Persons) Regulations, 3016)

| &l Relevant particidars

Dedail=z

with &N ana CIN

1 |Mame of the corporaie detitor akang | Technofab Emgineering Limited
PAN: ARARCTIEZGR
(G- L74X B0OL1971PLEOGGT 12

Z |Address of registerad offico

1913, Hemkur Chamibers B Metru Place. New Dalhi,
a0t Delhe=110019

d  |UHL ol welsie

4 |Pizoe whare majonity of fhed
assels are located

5 |Inskafed capaciy ol mamn
prochicts/services

Flod Ko, 5, Pocket &, Secinr-270, Mathisa Road,
\Faridabad-121003, Maryara

Tt appicatle, cansidenng the Comporate Debdor is
enfagsd primarily In engineering, procurameant and
corErcion servces, The Gorporata Deblor has

approgimalaly 8 cngoing projects. subject i vanfication

=} |:|L'FEI"1|I|'.-' and yakie of main
i |3|:I||| (i)

Az per tha last avaiable fmancial statement for Fnancisl

yeal 20820
Quardity-Mé, Revinus — Rs 18.42 croro

Hl.rr'l:-ur u‘ IJI1'I|:||I: s '.'-'-:-ri«\rn-:n

10-employess onoroll alory with other
cangractial ernplayees

d  |Furmer detais. incliding las)
aviitahle Boancil statemems {wilh

Erediton

The las] awdited financial statemanl & avaltable for FY

L2425, Biradly mail 15al

schedules) tor bad years and kst of |capiechnodabenginesring®d(Gromad com for tha sama

E:I Eligitsity Toor reschiiion apobcants | awulabie a1 G echinola e giressni na ldasamail G oo
urder secton 25(2)¢h) of the Cade |

10 |Last daka for recaipt of moression of interest

121 Uitnher 2026

11 |Date of isswe of provisional list of prospecte resaluhon applicants

161k October 2026

12 | Last dafa for submis=ion af obsections to provisional lis

2151 October 2626

13 |Daba of Issue of finad list of MOspeChye resohition applicants

24ih Octaber 2026

| esfjuest or resalulion plans

14 |Date of issue of information memarandum; evaluation matng znd

24th Octaber 2026

MSME

1"'| Lash dxta far $||h"|'r$:u||| :|| -'I;!ﬁl:ll il lon plang
1E Priot:ess e 1D 1o Submil Elpl-*::-m'.m al Il'lll:rll"l -
(7 HLg' rabian slalus of (he comorbe debior 35

Mot registered as ian l'.l'::!u'lE

y ='£1r hlrml:-Pr eu.ﬁu

Date: 27th Seplember 2026
Place: Hew Dethi

Registered address: 677272, Dav Magar, Karol Bagh, New Deki -

“The abpue timenes are sabjech (o approval ol exdension of CIRP pericd by NCLT,

=

AR insolvency Professionals Private Limiled
Aezaletion Prodessional

For Techmodzb Englrearing Limited

1881 Reg. Mo [BELAIPE-O001,TPA-1,2025-26,500%6
AFA Valid (i 30.06.2027
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Election Commissioners had
raised concernswith the same.

“Thedeclarationattached to
Form 6 for SIR has been upheld
by the Hon’ble Supreme Court.
For non-SIR period, the Forms
applicableas perRules (the Reg-
istration of Electors Rules
1960) will be used,” the EC said
inits statement. The EC on Sat-
urday announced, “Field offi-
cers have role-based access to
the ECINET system as per their
statutory powers. ACommittee
headed by Sr. Deputy Election
Commissioner (DEC) and
including an independent
expert from IIT/IIITwill review
the ECINET to double-check
that it complies with the provi-
sions of the Acts and Rules and
submit report to the Commis-
sion,’it said.

According to the state-
ment, various upgradations of
the portal have already been
madebased on the inputs from
State CEOs in the past few
months. “In case, any further
flexibility is required by the
field officers,that willbe made
operational. Henceforth,all the
new initiatives about IT mod-
ules and portals will be dis-
cussed in the Committee of
Officers (COO)before approval
by the Commission,” it said.

The EC clarified that thelet-
ters written by the two ECs to

Cabinet  Secretary TV
Somanathan were in relation
to the conduct of an officer.
“The letter to Cabinet Secre-
tarywas notrelated toany pol-
icy matter of the Commission
orITdivisionbutrelatedtothe
working of an officer on depu-
tation to ECI. The work re-dis-
tribution orders issued by the
concerned officer were not
actually implemented after
the orders of the two Commis-
sioners and the oversight over
the IT division by the DEC was
neveractuallywithdrawn,’the
EC statement read.

Withregard tothe ongoing
SIR, which has been com-
pleted in 20 states/UTs so far,
the ECsaid: “Any person whose
name has got left out during
SIR or thereafter,and any per-
son including young/first-
time voter, may apply to the
concerned ERO, for inclusion
of theirnames in the electoral
rolls under the process of con-
tinuous updation. CEOs have
been directed to facilitate the
same. The CEOs, DEOs, EROs
willimmediatelylauncha spe-
cial drive for enrolment of
these electors.”

Regarding the 97 Goaelec-
tors who had been deleted
from the final roll, 81 of them
had already filled the Form 6.

INDIA bloc to
meet Sept 30
to chalk new
plan: Mamata

PRESS TRUST OF INDIA
Kolkata, September 26

FORMER WEST BENGAL chief
minister Mamata Banerjee on
Saturday renewed her call for
opposition unity, stating that an
INDIA bloc meeting is likely to
be held in Delhi to discuss
Election Commission-related
issues and chart out the
opposition's next course of
action. Addressing a rally at
Serampore in Hooghly district,
the Mamata All India Trinamool
Congress chief said she sent a
message to Congress leader
Rahul Gandhi, telling him that
the opposition parties must sit
together and coordinate their
response to the controversy
surrounding the functioning of
the EC and the SIR exercise."]
sent a message to Rahul Gandhi,
and told him that we must sit
together.Ameeting of the INDIA
bloc will most likely be held in
Delhi's Constitution Club on
September 30,"she added.

The proposed meeting is
expected to focus on the EC, the
Special Intensive Revision of
electoral rolls and the Chief
Election Commissioner Gyanesh
Kumar, amid nationwide
protests against the poll panel
and official.

India’s tourism boom
hasa forelgn Vlsltor gap

AMONG BRICS NATIONS, the
China numbers are the most
skewed. India recorded only
38,960 Chinese arrivals in
2024, compared  with
258,000 Indian departures to
China. Of the Indian depar-
tures, 50.43% were classified
as leisure and 40.71% as
business and professional
travel. Among Chinese arrivals
into India, however, only
1.19% were classified as
leisure, while 41.39% were
business and professional.
The China corridor also
remains significantly below
its  pre-pandemic level.
Chinese arrivals to India stood
at 339,000 in 2019, falling to
30,585 in 2023 before recov-
ering to 38,960 in 2024. An
exception is Russia, which
sent 160,000 visitors to India
in 2024, compared with
92,902 Indian departures to
Russia. Nearly 77.48% of
Russian arrivals were classi-
fied as leisure, holiday or
recreation, making it one of
the bloc’s strongest leisure-
led inbound markets. South
Africa recorded 44,168
arrivals into India, against
72,053 Indian departures.
Leisure accounted for 60.26%
of South African arrivals,
while business and profes-
sional travel made wup
18.30%. Globally, the US
remained India’s largest
source market, with 1.81 mil-
lion arrivals, followed by the
K (1.07 million), Australia
(540,000), and Canada
(530,000). On the outbound
side, the UAE was the top des-
tination for Indian departures
at 7.79 million, followed by
Saudi Arabia (3.42 million),
Thailand (1.91 million),
Singapore (1.53 million) and
the US (1.53 million).
The gap is also visible in
the nature of travel. Leisure
accounted for 39% of

AT
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inbound tourism in 2025,
while it made up 43.5% of

Indian outbound travel
Indian  diaspora  travel
accounted for another 33% of
inbound arrivals and 34.1%
of outbound departures, while
business travel accounted for
129% and 14.6%, respectively.
For south-east Asia and mid-
dle-east, 92.93% of Indian
departures to Thailand,
91.60% to Vietnam and
91.46% to Indonesia were for
leisure, while Malaysia record-
ed 78.49% leisure travel. The
Gulf markets are more heavi-
ly influenced by diaspora and
pilgrimage travel: 52.74% of
Indian departures to the UAE
were classified under Indian
diaspora and 34.73% of
departures to Saudi Arabia
under pilgrimage. The indus-
try believes the imbalance is
partly a consequence of how
aggressively  destinations
market themselves to Indian
travellers. “BRICS countries
are actively promoting them-
selves in the Indian market.
They hold travel marts, con-
duct familiarisation trips for
Indian tour operators and
travel agents, undertake con-
sumer-facing  promotions
and, in many cases, have sim-
plified visa procedures and
made travel easier,” said Rajiv
Mehra, general secretary,
Federation of Associations in

China, US agree to
$30-billion tariff cut

THE MOVE ALLOWS more
time to work on a potentially
bigger trade deal, US Treasury
Secretary Scott Bessent had
said on Wednesday.

Chinese state news agency
Xinhua reported on Saturday.
“This historic visit enriched
the constructive and stable
China-US relationship,
upheld the overall stability of
bilateral ties, opened a new
chapter in China-US rela-
tions, and will have a far-
reaching impact on world
peace and development,”
Chinese Foreign Minister
Wang Yi said in a statement.

On AI, the two sides
agreed to hold a dialogue on
the technology’s risks and
benefits, with the next round
of discussions set for
November, and to set up a
communication channel for
Al-related incidents. The

BENGALURU

Chinese Foreign Ministry also
said that Beijing valued
Washington’s use of the term
“super intelligence” in place
of “artificial intelligence”. The
two sides also agreed to sup-
port each other in hosting the
Asia-Pacific Economic
Cooperation leaders' meeting
and the Group of 20 summit.

On foreign policy, the
leaders agreed that Iran
should fulfill its commitment
not to develop nuclear
weapons, and that no country
or entity should impose tran-
sit tolls on international
waterways. President Donald
Trump said that despite a "big
talk" this week with Chinese
President Xi Jinping, "I would
rather not integrate because
we're leading by a lot," he said,
adding: "When you're leading,
you don't open it up to
each other".

Indian Tourism & Hospitality
(FAITH). “Unfortunately, we
have not matched this effort
in the BRICS markets to the
extent that we should,” he
said. Visa facilitation is anoth-
er area where India needs to
do better. India’s e-Visa facili-
ty, introduced in 2014 for
nationals of 43 countries, was
restored to 156 countries in
2022 and extended to 166
countries in 2023. It is now
available to nationals of 172
countries. However, the
expansion of e-Visas has not
necessarily meant a friction-
less experience for travellers.

For Hemant Joshi, CEO,
Atithi Foundation, a tourism
policy thinktank, the larger
question is how to make the
entire journey easier once a
traveller decides to visit India.
“Connectivity and ease of
travel will be critical to
unlocking the next phase of
India’s tourism growth, par-
ticularly beyond the major
gateways and established des-
tinations,” he said.

Rikant Pittie, CEO and co-
founder, EaseMyTrip, says the
company has seen inbound
bookings increase by around
20% over the past year, he
said. “The nature of demand
differs across these markets,
but what is interesting is the
growing diversity of travellers
coming to India,” Pittie says.

' India-US deal

90% done: State
Dept official

PRIME MINISTER
NARENDRA Modi is expect-
ed to visit the US for the G20
Summit being hosted by the
US in Florida in December.
The official said, “There’s
just a lot happening in
the relationship.”
Responding to a ques-
tion on the India-Middle
East-Europe Economic
Corridor (IMEC), the person
said, “It’s absolutely a huge
priority” of the United
States and India.” The offi-
cial added that the corridor
met with road bumps
because of happenings in
the Middle East, but stabili-
ty in the region can put
things back on track. “I
think when things can sta-
bilise, you’re really going to
see IMEC take off,” the
official said. — PTI
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HOLDS FULL PANEL MEETING

'Unmapped’ voters need not attend hearings: EC

Form 6 to revert to
original, without a
separate SIR insert

DAMINI NATH
New Delhi, September 26

IN ITS FIRST meeting since The
Indian Express reported on the
deep divide within the Election
Commission over the past 10
months, the poll panel on
Saturday sought to address
several concerns raised by its
two commissioners Sukhbir
Singh Sandhu and Vivek Joshi.

Electors who were issued
notices for “logical discrepan-
cies”and forbeing“unmapped”
inthe ongoing Special Intensive
Revision (SIR) of electoral rolls
will not be required to attend
hearingstoestablish their eligi-
bility,a statementissued by the
ECIsaid.“Unmapped”votersare
those whose names did not fig-
ure in the rolls of the previous
intensive revision.

In its statement, the Com-
mission alsosaid thatadeclara-
tion that was added without
amendment to the voter enrol-
ment form or Form 6,would go
back to the original after the
SIR. The Indian Express had
reported that the two ECs had

said this addition was “illegal,
unauthorised”and called forits
removal so that young, first-
time voters are not harassed.

Responding to some spe-
cificconcerns,the ECsaid agen-
das would be circulated in
advance for all commission
meetings and minutes issued.
The Annual Performance
Appraisal Reports of officers
would be completed within the
stipulated time frame,and that
the commission’sapproval will
be taken for foreign trips of the
officers. Further, in its state-
ment, the EC said, “All direc-
tions issued by the Commis-
sioners to the officers of the
Commission shall be meticu-
lously complied with?”

The Commission, compris-
ing Chief Election Commis-
sioner Gyanesh Kumar,and ECs
Sandhu and Joshi, held a meet-
ing at 3pm on Saturday, the EC
statement said. It underlined
that the press note had the
“approval of the full Commis-
sion”andreleased a photoofthe
three-member EC at the meet-
ing. The exemption from in-
person hearings will be a relief
to the lakhs of electors.“In case
of any person to whom notice
has been issued during the
ongoing SIR, for being
unmapped and logical discrep-
ancies, BLOswill visit the homes
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Chief Election Commissioner Gyanesh Kumar and Election Commissioners Sukhbir Singh
Sandhu (left) and Vivek Joshi (right) at the meeting in New Delhi, on Saturday X

Revised schedules for Delhi, Maharashtra

The ECI has announced a
revised schedule for the
SIR of electoral rolls for
both the National Capital
Territory of Delhi and
Maharashtra, according to
official orders released on
Saturday. The window for

of such persons for collection of
documents and thereafter
upload them on the ECINet, for
decision by the ERO. Such per-

Even GST 2.0 failed to fuel
revival of entry hatchbacks

BUT THE POST-GST 2.0
growth numbers only con-
firm that the decade-long
decline of the entry hatch-
back isn’t a tax problem,
but a fundamental change
in consumer behaviour and
purchasing power. “We
have a very interesting sit-
uation where sales of
smaller cars are growing at
a slow rate compared

to mid and larger
vehicles,” Madan
Sabnavis,
chief econo-

mist at
Bank of
Baroda,
told FE.

“One reason is a definite
preference shift towards
larger vehicles, which
reflects overall purchasing
power. People in lower-
income groups normally go
for entry-level cars, where-
as larger vehicles are

bought by higher-income
individuals who also have
better access to credit. It

comes down to affordabili-
ty and changing consumer
preference.” While GST 2.0
succeeded in expanding
the overall market size, one
year of data comprehen-
sively proves that the clas-
sic sub-X¥5 lakh Indian
hatchback is no longer the
country’s default mobility
option, and the country is
no longer
going to
s uch
same cars
despite
lower
f taxes and
afafford-
a8 ability.

GOVERNMENT OF TAMIL NADU

f | PROJECT DEVELOPMENT GRANT FUND (PDGF)

INVITATION FOR PROPOSAL (IFP)

Consulting services

Ref, PDGFIGaTN/BusstandThanjavur&Thoothukudi/2026
PDGFIGoTNIParks/Pudukottai/2026

1. Project Development Grant Fund (PDGF) Intends 1o appoint a firm 1o provide the fallowing

consuliing services as detalled in the table below:

Estimated EMD e-Tender g-Tender
¢ Description of Services Valve incl. | R Submission | Opening
GSTinRs. | " " | lastdate date
1 |Preparaton of Detailed Feasibilly Report
and Providing Transaction Advisory services
for Development of commercial complex
far Thangavur City Municipal Corporafion on 15-10-2026 | 15-10-2026
PPF mode & Preparation of Detaled| 50,00,000{ | 50,000/ upto after
Feasibility Report and Providing Transaction 11.00 hrs. | 12.30 hrs,
Advisory senvices for Redevelopmant of old
Bus stand at Polpettai for Thoothukudi City
Municipal Corporation on PPP mode
2 |Preparation of Conceptual Master Plan,
|Desaaled Project Report. and Bid documents 35,00,000/- | 35,000)- 15’1;?:025 W-lgtf:uﬁ
far Establishment of Green space and Parks : ! 14.00 hrs. | 12.30 hrs
for Pudukottai City Municipal Corporation : : : :

available in the RFP
DIPR/2951/TENDER/2026

2. Theassignment is open 1o all eligible firms. The Request for Proposats (RFP) may be downloaded
and used free of cost from the websile viz. hitps:/itntenders.gov.in Proposals complete in all
aspects must be submitted online through the Tamil Madu e-fender website, as specifiad in the RFP

3. Apre-proposal confarence will be held for S# 1 on 01.10.2026 at 11.00 am and S# 2 on 01.10.2026 at
12 noon in the offica of TNUIFSL, 1o clarify quenes. if any as stated in the RFF.

4, Any Clarifications, Minutes of Pre-proposal meeting, Extension of fime and Addendum &
Corrigendum Issued will be uploaded only in the Tamil Nadu e-tender website, Other details are

Managing Director,
THUIFSL Fund Manager of PDGF

RSi?

[Corporate Identity Number :

Registered Office: GF-1-A, 6, Devika Tower, Nehru Place, New Delhi -
Corporate Office: 3 Floor, Tower No. 1, IT/ITES SEZ of Artha Infratech Pvt. Ltd, Plot No. 21,

Sector TechZone-IV, Greater Noida West, Gautam Buddha Nagar, Uttar Pradesh - 201306, India
Phone: +91-120-4303500 | Email: rsystems.india@rsystems.com | Website: www.rsystems.com

R SYSTEMS INTERNATIONAL LIMITED

L74899DL1993PLC053579]

110019

Delhi NCR will now con-
clude on October 30,2026,
and for Maharashtra on
October 12,2026. Final list
publication will take place

on December 4 and
November 16, 2026
respectively. —ANI

sonsneed notbe called for hear-
ingto ERO/AERO office.Only in
exceptional circumstances, as
decided by the ERO, the hearing

FROM THE FRONT PAGE

will be held preferably online.
Any adult member of the fam-
ily can be authorized by the
electortoattend thehearingon
their behalf, if required,” the
ECannounced.

The ECalsoclarified that the
Form 6 for new voter enrol-
ment,would revert to the origi-
nal one as per the Registration
of Electors Rules,1960. Whilea
separate declaration form was
created bythe ECforthe SIR, the
declarationwasinserted within
the online version of the Form
6,which can only be amended
by the Law Ministry. The two

India can reach
10% growth: FM

SHE URGED INVESTORS
backing these startups to
consider taking them public.
"Listing brings its own
advantages," she said, adding
that founders in the space
should be freed from worry-
ing about making money.
She said India can achieve
economic growth of more
than 109%o, but stressed that
sustaining a faster pace will
require technology and
startup-led innovation to
move beyond the technology
sector and into traditional
parts of the economy. "It is
possible to reach 10-plus
growth. And I'm not just say-

| ing it to pep you all up,
~ she said.

Sitharaman said startups,
which have grown rapidly
since 2014, could in the next
couple of years contribute as
much to the economy as tra-
ditional industries. "India's
transformation has been dri-
ven by sustained efforts to
clean up institutions, restore
confidence, and open sectors
to private participation,
while creating policies that
enable young people, entre-
preneurs, and innovators to
contribute to growth," she
said. Sitharaman cited the
space sector as a 'strong
example, with Indian star-
tups now designing and
building satellites and
undertaking space missions.
Sitharaman said the next
phase of growth would
depend on such innovations
reaching sectors with large
productivity gaps.

In agriculture, she cited
drones and aerial geospatial
instruments for precision

TE’EHI"E‘JL ll1'-..'.t FH.-.

mapping of land parcels, as
well as technology aimed at
improving harvesting and
land preparation. She also
referred to pilot testing of
point-of-sale machines in
fertiliser distribution. Such
systems can record details of
the farmer, land and crop
and provide information on
the quantity of fertiliser that
may be sufficient based on
the crop, soil and irrigation
available. "The sooner these
technologies reach these sec-
tors, the better it is for India,"
she said, adding that optimal
use of resources would con-
tribute to growth.

Sitharaman attributed
India's economic transfor-
mation over the past decade
to a combination of policy
changes, institutional
reforms and opening up sec-
tors to private participation.
She said the government had
focused on restoring confi-
dence in banks and institu-
tions, cleaning up stressed
assets and consulting stake-
holders before changing
policies. She cited the gov-
ernment's public sector
enterprises policy as an
example of this approach,
saying private participation
had subsequently been
opened up even in strategic
sectors where it had previ-
ously been restricted. The
minister also said the coun-
try needed to overcome
excessive scepticism about
its economic prospects. "We
have too many naysayers,"
she said, arguing that a more
positive environment was
necessary for India to accel-
erate growth.

M OF INTEREST FOR
NEERING LIMITED

OPERATING IN THE ENGINEERING AMD COMNSTRUCTION COMPANY, SERVING THE POWER,
INDUSTRIAL AMD INFRASTRUCTURE SECTORS IN INDUA AND DUTSIDE INDIA
[Under Regulation J6A11) al the Insolvency and Bankrmapley Board
ol Imdia {Insolvency Resolulion Process for Corporate Persons) Regulatlons, S076)

Detadls

with FAN and CIN

1 |Marme al the Gorporadi el akng [ Technolab Engingering Limied
PAN: ARRCTISHR
GIN: L7400 1M PLEODGST12

Z Aidress of registerad aflice

| 913, Hemkwm Ghamders 59 Nebwu Place, Naw' Dalhi
:South Delke-110019

{3 |URL of website

COMMUNICATIONTO SHAREHOLDERS REGARDING DEDUCTION OF TAX AT SOURCE
ON DIVIDEND AND RECORD DATE INTIMATION

Notice is hereby given that the Board of Directors of R Systems International Limited ("R Systems"/ "Company") at its
meeting held on Friday, September 25, 2026, has declared a Second Interim Dividend of Rs. 8/- per equity share of face
value of Re. 1/- each for the financial year ending on December 31, 2026. The record date for the purpose of determining
the entitiement of the shareholders for the Second Interim Dividend 2026 is Thursday, October 01, 2026. The said Interim
Dividend will be paid on or before October 24, 2026.

Pursuant to the provisions of the Income-tax Act, 2025 (the "Act") and the Rules framed thereunder, as amended,
dividend paid or distributed shall be taxable in the hands of the shareholders and the Company is required to deduct
tax at source (“TDS") at the time of making the payment of said dividend. TDS rate may vary depending on the residential
status of the shareholder(s) and the documents submitted to the Company in accordance with the provisions of the Act.

Requisite documents and details to be submitted by the shareholders for exemption/ application of lower rates from TDS
for various categories of shareholders, are available on the website of the Company at
https://www.rsystems.com/communication-on-tax-deduction/. Shareholders are requested to upload the required
documents with MUFG Intime India Private Limited (Formerly known as Link Intime India Private Limited), the Registrar
and Share Transfer Agent ("RTA") of the Company at https://web.in.mpms.mufg.com/formsreg/submission-of-Form-121-41.html
latest by Thursday, October 01, 2026. Any communication on the tax determination/ deduction received post
October 01, 2026, shall not be considered. In this regard, an email communication has also been sent to all shareholders
whose email addresses are registered with the Company or the depositories. The same is available on the Company's
website at www.rsystems.com and on the websites of the stock exchanges where the Company's equity shares are listed,
i.e., National Stock Exchange of India Limited at www.nseindia.com and BSE Limited at www.bseindia.com.

For R Systems International Limited

Date : September 26, 2026
Place : Greater Noida, (U.P)

Gurprit Singh
(Company Secretary & Compliance Officer)
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Election Commissioners had
raised concernswith the same.

“Thedeclarationattached to
Form 6 for SIR has been upheld
by the Hon’ble Supreme Court.
For non-SIR period, the Forms
applicableas perRules (the Reg-
istration of Electors Rules
1960) will be used,” the EC said
inits statement. The EC on Sat-
urday announced, “Field offi-
cers have role-based access to
the ECINET system as per their
statutory powers. ACommittee
headed by Sr. Deputy Election
Commissioner (DEC) and
including an independent
expert from IIT/IIITwill review
the ECINET to double-check
that it complies with the provi-
sions of the Acts and Rules and
submit report to the Commis-
sion,’it said.

According to the state-
ment, various upgradations of
the portal have already been
madebased on the inputs from
State CEOs in the past few
months. “In case, any further
flexibility is required by the
field officers,that willbe made
operational. Henceforth,all the
new initiatives about IT mod-
ules and portals will be dis-
cussed in the Committee of
Officers (COO)before approval
by the Commission,” it said.

The EC clarified that thelet-
ters written by the two ECs to

Cabinet  Secretary TV
Somanathan were in relation
to the conduct of an officer.
“The letter to Cabinet Secre-
tarywas notrelated toany pol-
icy matter of the Commission
orITdivisionbutrelated tothe
working of an officer on depu-
tation to ECI. The work re-dis-
tribution orders issued by the
concerned officer were not
actually implemented after
the orders of the two Commis-
sioners and the oversight over
the IT division by the DEC was
neveractuallywithdrawn,’the
EC statement read.

Withregard tothe ongoing
SIR, which has been com-
pleted in 20 states/UTs so far,
the ECsaid: “Any person whose
name has got left out during
SIR or thereafter,and any per-
son including young/first-
time voter, may apply to the
concerned ERO, for inclusion
of their names in the electoral
rolls under the process of con-
tinuous updation. CEOs have
been directed to facilitate the
same. The CEOs, DEOs, EROs
willimmediatelylauncha spe-
cial drive for enrolment of
these electors.”

Regarding the 97 Goaelec-
tors who had been deleted
from the final roll, 81 of them
had already filled the Form 6.

INDIA bloc to
meet Sept 30
to chalk new
plan: Mamata

PRESS TRUST OF INDIA
Kolkata, September 26

FORMER WEST BENGAL chief
minister Mamata Banerjee on
Saturday renewed her call for
opposition unity, stating thatan
INDIA bloc meeting is likely to
be held in Delhi to discuss
Election Commission-related
issues and chart out the
opposition's next course of
action. Addressing a rally at
Serampore in Hooghly district,
the Mamata All India Trinamool
Congress chief said she sent a
message to Congress leader
Rahul Gandhi, telling him that
the opposition parties must sit
together and coordinate their
response to the controversy
surrounding the functioning of
the EC and the SIR exercise."]
sent a message to Rahul Gandhi,
and told him that we must sit
together.Ameeting of the INDIA
bloc will most likely be held in
Delhi's Constitution Club on
September 30,"she added.

The proposed meeting is
expected to focus on the EC, the
Special Intensive Revision of
electoral rolls and the Chief
Election Commissioner Gyanesh
Kumar, amid nationwide
protests against the poll panel
and official.

India’s tourism boom
has a foreign visitor gap

AMONG BRICS NATIONS, the
China numbers are the most
skewed. India recorded only
38,960 Chinese arrivals in
2024, compared  with
258,000 Indian departures to
China. Of the Indian depar-
tures, 50.43% were classified
as leisure and 40.71% as
business and professional
travel. Among Chinese arrivals
into India, however, only
1.19% were classified as
leisure, while 41.39% were
business and professional.
The China corridor also
remains significantly below
its  pre-pandemic level.
Chinese arrivals to India stood
at 339,000 in 2019, falling to
30,585 in 2023 before recov-
ering to 38,960 in 2024. An
exception is Russia, which
sent 160,000 visitors to India
in 2024, compared with
92,902 Indian departures to
Russia. Nearly 77.48% of
Russian arrivals were classi-
fied as leisure, holiday or
recreation, making it one of
the bloc’s strongest leisure-
led inbound markets. South
Africa recorded 44,168
arrivals into India, against
72,053 Indian departures.
Leisure accounted for 60.26%
of South African arrivals,
while business and profes-
sional travel made wup
18.30%. Globally, the US
remained India’s largest
source market, with 1.81 mil-
lion arrivals, followed by the
K (1.07 million), Australia
(540,000), and Canada
(530,000). On the outbound
side, the UAE was the top des-
tination for Indian departures
at 7.79 million, followed by
Saudi Arabia (3.42 million),
Thailand (1.91 million),
Singapore (1.53 million) and
the US (1.53 million).
The gap is also visible in
the nature of travel. Leisure
accounted for 39% of

inbound tourism in 2025,
while it made up 43.5% of

Indian outbound travel
Indian  diaspora  travel
accounted for another 33% of
inbound arrivals and 34.1%
of outbound departures, while
business travel accounted for
129% and 14.6%, respectively.
For south-east Asia and mid-
dle-east, 92.93% of Indian
departures to Thailand,
91.60% to Vietnam and
91.46% to Indonesia were for
leisure, while Malaysia record-
ed 78.49% leisure travel. The
Gulf markets are more heavi-
ly influenced by diaspora and
pilgrimage travel: 52.74% of
Indian departures to the UAE
were classified under Indian
diaspora and 34.73% of
departures to Saudi Arabia
under pilgrimage. The indus-
try believes the imbalance is
partly a consequence of how
aggressively  destinations
market themselves to Indian
travellers. “BRICS countries
are actively promoting them-
selves in the Indian market.
They hold travel marts, con-
duct familiarisation trips for
Indian tour operators and
travel agents, undertake con-
sumer-facing  promotions
and, in many cases, have sim-
plified visa procedures and
made travel easier,” said Rajiv
Mehra, general secretary,
Federation of Associations in

China, US agree to
$30-billion tariff cut

THE MOVE ALLOWS more
time to work on a potentially
bigger trade deal, US Treasury
Secretary Scott Bessent had
said on Wednesday.

Chinese state news agency
Xinhua reported on Saturday.
“This historic visit enriched
the constructive and stable
China-US relationship,
upheld the overall stability of
bilateral ties, opened a new
chapter in China-US rela-
tions, and will have a far-
reaching impact on world
peace and development,”
Chinese Foreign Minister
Wang Yi said in a statement.

On AI, the two sides
agreed to hold a dialogue on
the technology’s risks and
benefits, with the next round
of discussions set for
November, and to set up a
communication channel for
Al-related incidents. The

Chinese Foreign Ministry also
said that Beijing valued
Washington’s use of the term
“super intelligence” in place
of “artificial intelligence”. The
two sides also agreed to sup-
port each other in hosting the
Asia-Pacific Economic
Cooperation leaders' meeting
and the Group of 20 summit.

On foreign policy, the
leaders agreed that Iran
should fulfill its commitment
not to develop nuclear
weapons, and that no country
or entity should impose tran-
sit tolls on international
waterways. President Donald
Trump said that despite a "big
talk" this week with Chinese
President Xi Jinping, "I would
rather not integrate because
we're leading by a lot," he said,
adding: "When you're leading,
you don't open it up to

each other".
@

| official said.

Indian Tourism & Hospitality
(FAITH). “Unfortunately, we
have not matched this effort
in the BRICS markets to the
extent that we should,” he
said. Visa facilitation is anoth-
er area where India needs to
do better. India’s e-Visa facili-
ty, introduced in 2014 for
nationals of 43 countries, was
restored to 156 countries in
2022 and extended to 166
countries in 2023. It is now
available to nationals of 172
countries. However, the
expansion of e-Visas has not
necessarily meant a friction-
less experience for travellers.

For Hemant Joshi, CEO,
Atithi Foundation, a tourism
policy thinktank, the larger
question is how to make the
entire journey easier once a
traveller decides to visit India.
“Connectivity and ease of
travel will be critical to
unlocking the next phase of
India’s tourism growth, par-
ticularly beyond the major
gateways and established des-
tinations,” he said.

Rikant Pittie, CEO and co-
founder, EaseMyTrip, says the
company has seen inbound
bookings increase by around
20% over the past year, he
said. “The nature of demand
differs across these markets,
but what is interesting is the
growing diversity of travellers
coming to India,” Pittie says.

India-US deal
90% done: State
Dept official

PRIME MINISTER
NARENDRA Modi is expect-
ed to visit the US for the G20
Summit being hosted by the
US in Florida in December.
The official said, “There’s
just a lot happening in
the relationship.”
Responding to a ques-
tion on the India-Middle
East-Europe Economic
Corridor (IMEC), the person
said, “It’s absolutely a huge
priority” of the United
States and India.” The offi-
cial added that the corridor
met with road bumps
because of happenings in
the Middle East, but stabili-
ty in the region can put
things back on track. “I
think when things can sta-
bilise, you’re really going to
see IMEC take off,” the
— PTI

. Chandigarh
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HOLDS FULL PANEL MEETING

'Unmapped' voters need not attend hearings: EC

Form 6 to revert to
original, without a
separate SIR insert

DAMINI NATH
New Delhi, September 26

IN ITS FIRST meeting since The
Indian Express reported on the
deep divide within the Election
Commission over the past 10
months, the poll panel on
Saturday sought to address
several concerns raised by its
two commissioners Sukhbir
Singh Sandhu and Vivek Joshi.

Electors who were issued
notices for “logical discrepan-
cies”and forbeing“unmapped”
inthe ongoing Special Intensive
Revision (SIR) of electoral rolls
will not be required to attend
hearingstoestablish their eligi-
bility,a statementissued by the
ECIsaid.“Unmapped”votersare
those whose names did not fig-
ure in the rolls of the previous
intensive revision.

In its statement, the Com-
missionalso said thatadeclara-
tion that was added without
amendment to the voter enrol-
ment form or Form 6,would go
back to the original after the
SIR. The Indian Express had
reported that the two ECs had

said this addition was “illegal,
unauthorised”and called forits
removal so that young, first-
time voters are not harassed.

Responding to some spe-
cificconcerns,the ECsaid agen-
das would be circulated in
advance for all commission
meetings and minutes issued.
The Annual Performance
Appraisal Reports of officers
would be completed within the
stipulated time frame,and that
the commission’sapproval will
be taken for foreign trips of the
officers. Further, in its state-
ment, the EC said, “All direc-
tions issued by the Commis-
sioners to the officers of the
Commission shall be meticu-
lously complied with?”

The Commission, compris-
ing Chief Election Commis-
sioner Gyanesh Kumar,and ECs
Sandhu and Joshi, held a meet-
ing at 3pm on Saturday, the EC
statement said. It underlined
that the press note had the
“approval of the full Commis-
sion”andreleased a photoofthe
three-member EC at the meet-
ing. The exemption from in-
person hearings will be a relief
to the lakhs of electors.“In case
of any person to whom notice
has been issued during the
ongoing SIR, for being
unmapped and logical discrep-
ancies, BLOswill visit the homes

sy s
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ELEETION COMMISSION OF IKOIA

Chief Election Commissioner Gyanesh Kumar and Election Commissioners Sukhbir Singh
Sandhu (left) and Vivek Joshi (right) at the meeting in New Delhi, on Saturday X

Revised schedules for Delhi, Maharashtra

The ECI has announced a
revised schedule for the
SIR of electoral rolls for
both the National Capital
Territory of Delhi and
Maharashtra, according to
official orders released on
Saturday. The window for

of such persons for collection of
documents and thereafter
upload them on the ECINet, for
decision by the ERO. Such per-

Even GST 2.0 failed to fuel
revival of entry hatchbacks

BUT THE POST-GST 2.0
growth numbers only con-
firm that the decade-long
decline of the entry hatch-
back isn’t a tax problem,
but a fundamental change
in consumer behaviour and
purchasing power. “We
have a very interesting sit-
uation where sales of
smaller cars are growing at
a slow rate compared

to mid and larger
vehicles,” Madan
Sabnavis,
chief econo-

mist at
Bank of |
Baroda, §

told FE.

“One reason is a definite
preference shift towards
larger vehicles, which
reflects overall purchasing
power. People in lower-
income groups normally go
for entry-level cars, where-
as larger vehicles are

bought by higher-income
individuals who also have
better access to credit. It

comes down to affordabili-
ty and changing consumer
preference.” While GST 2.0
succeeded in expanding
the overall market size, one
year of data comprehen-
sively proves that the clas-
sic sub-%¥5 lakh Indian
hatchback is no longer the
country’s default mobility
option, and the country is
no longer
going to
s uch
same cars
despite
lower
p taxes and
A afford-
a8 ability.

GOVERNMENT OF TAMIL NADU

1 | PROJECT DEVELOPMENT GRANT FUND (PDGF)
o INVITATION FOR PROPOSAL (IFP)

Consulting services

Ref: PDGFIGoTN/BusstandThanjavur&Thoothukudil2026
PDGFIGoTN/Parks/Pudukottaif2026

1. Project Development Grant Fund (PDGF) intends to appoint a firm to provide the following

consulling senvices as defailed in the table below:

Estimated EMD e-Tender e-Tender
SW Daescription of Services Value incl. in Rs Submission | Opening
GST inRs. ! last date date
1 |Preparaion of Detailed Feasibility Repor
and Providing Transaction Advisory services
for Development of commercial complex
for Thangavur City Municipal Corporation on 15-10-2026 | 15-10-2026
PPP mode & Preparation of Detalled| 50,00,000{ | 50,000/ upto after
Feasibifity Report and Providing Transaction 11.00 hrs. | 12.30 hrs,
Advisory services for Redevelopment of old
Bus stand at Polpettai for Thoothukudi City
Municipal Corporation on PPF made
2 |Preparation of Conceptual Master Plan, 16-10-2026 | 16-10-2026
Detailed Project Repont and Bid documents 35.00,000/- | 35,000/- ok after
far Establishment of Green space and Parks ! ; 1 “'I; hrs. | 12.30 hrs
for Pudukattai City Municipal Corporation ' : . :

available in the RFP.
| DIPR/2951/TENDER/2026

2. The assignment is apen to all eligsble firms. The Request for Proposals (RFP) may be downloaded
and used free of cost from the websile viz. hitps:/tntenders.gov.in Proposals complete in all
aspects must be submitted online through the Tamil Nadu e-tender website, as specified in the RFP.

3. Apre-proposal conference will be held for $#1 on 01.10.2026 at 11.00 am and $# 2 on 01.10.2026 at
12 noon in the office of TNUIFSL, to clarify quenes, if any as stated in the RFP.

4. Any Clarifications, Minutes of Pre-proposal meeting, Extension of time and Addendum &
Corrigendum issied will be uploaded only in the Tamil Nadu e-tender websile. Cther detalis are

Managing Director,
THUIFSL Fund Manager of PDGF

RSi?

for various categories of

[Corporate Identity Number :

Registered Office: GF-1-A, 6, Devika Tower, Nehru Place, New Delhi -
Corporate Office: 3 Floor, Tower No. 1, IT/ITES SEZ of Artha Infratech Pvt. Ltd, Plot No. 21,

Sector TechZone-IV, Greater Noida West, Gautam Buddha Nagar, Uttar Pradesh - 201306, India
Phone: +91-120-4303500 | Email: rsystems.india@rsystems.com | Website: www.rsystems.com

shareholders,

R SYSTEMS INTERNATIONAL LIMITED

L74899DL1993PLC053579]

COMMUNICATIONTO SHAREHOLDERS REGARDING DEDUCTION OF TAX AT SOURCE
ON DIVIDEND AND RECORD DATE INTIMATION

Notice is hereby given that the Board of Directors of R Systems International Limited ("R Systems"/ "Company") at its
meeting held on Friday, September 25, 2026, has declared a Second Interim Dividend of Rs. 8/- per equity share of face
value of Re. 1/- each for the financial year ending on December 31, 2026. The record date for the purpose of determining
the entitiement of the shareholders for the Second Interim Dividend 2026 is Thursday, October 01, 2026. The said Interim
Dividend will be paid on or before October 24, 2026.

Pursuant to the provisions of the Income-tax Act, 2025 (the "Act") and the Rules framed thereunder, as amended,
dividend paid or distributed shall be taxable in the hands of the shareholders and the Company is required to deduct
tax at source (“TDS") at the time of making the payment of said dividend. TDS rate may vary depending on the residential
status of the shareholder(s) and the documents submitted to the Company in accordance with the provisions of the Act.

Requisite documents and details to be submitted by the shareholders for exemption/ application of lower rates from TDS
the website of
https://www.rsystems.com/communication-on-tax-deduction/. Shareholders are requested to upload the required

are available on

documents with MUFG Intime India Private Limited (Formerly known as Link Intime India Private Limited), the Registrar
and Share Transfer Agent ("RTA") of the Company at https://web.in.mpms.mufg.com/formsreg/submission-of-Form-121-41.html

110019

the Company at

latest by Thursday, October 01, 2026. Any communication on the tax determination/ deduction received post
October 01, 2026, shall not be considered. In this regard, an email communication has also been sent to all shareholders
whose email addresses are registered with the Company or the depositories. The same is available on the Company's
website at www.rsystems.com and on the websites of the stock exchanges where the Company's equity shares are listed,

Delhi NCR will now con-
clude on October 30,2026,
and for Maharashtra on
October 12,2026. Final list
publication will take place

on December 4 and
November 16, 2026
respectively. —ANI

sonsneed notbe called for hear-
ingto ERO/AERO office.Onlyin
exceptional circumstances, as
decided by the ERO, the hearing

will be held preferably online.
Any adult member of the fam-
ily can be authorized by the
electortoattend thehearingon
their behalf, if required,” the
ECannounced.

The ECalsoclarified that the
Form 6 for new voter enrol-
ment,would revert to the origi-
nal one as per the Registration
of Electors Rules,1960. Whilea
separate declaration form was
created bythe ECforthe SIR, the
declaration wasinserted within
the online version of the Form
6,which can only be amended
by the Law Ministry. The two

| FROM THE FRONT PAGE |

India can reach
109% growth: FM

SHE URGED INVESTORS
backing these startups to
consider taking them public.
"Listing brings its own
advantages," she said, adding
that founders in the space
should be freed from worry-
ing about making money.

She said India can achieve
economic growth of more
than 109%o, but stressed that
sustaining a faster pace will
require technology and
startup-led innovation to
move beyond the technology
sector and into traditional
parts of the economy. "It is
possible to reach 10-plus
growth. And I'm not just say-
ing it to pep you all up,’
she said.

Sitharaman said startups,
which have grown rapidly
since 2014, could in the next
couple of years contribute as
much to the economy as tra-
ditional industries. "India's
transformation has been dri-
ven by sustained efforts to
clean up institutions, restore
confidence, and open sectors
to private participation,
while creating policies that
enable young people, entre-
preneurs, and innovators to
contribute to growth," she
said. Sitharaman cited the
space sector as a 'strong
example, with Indian star-
tups now designing and
building satellites and
undertaking space missions.
Sitharaman said the next
phase of growth would
depend on such innovations
reaching sectors with large
productivity gaps.

In agriculture, she cited
drones and aerial geospatial
instruments for precision

mapping of land parcels, as
well as technology aimed at
improving harvesting and
land preparation. She also
referred to pilot testing of
point-of-sale machines in
fertiliser distribution. Such
systems can record details of
the farmer, land and crop
and provide information on
the quantity of fertiliser that
may be sufficient based on
the crop, soil and irrigation
available. "The sooner these
technologies reach these sec-
tors, the better it is for India,"
she said, adding that optimal
use of resources would con-
tribute to growth.

Sitharaman attributed
India's economic transfor-
mation over the past decade
to a combination of policy
changes, institutional
reforms and opening up sec-
tors to private participation.
She said the government had
focused on restoring confi-
dence in banks and institu-
tions, cleaning up stressed
assets and consulting stake-
holders before changing
policies. She cited the gov-
ernment's public sector
enterprises policy as an
example of this approach,
saying private participation
had subsequently been
opened up even in strategic
sectors where it had previ-
ously been restricted. The
minister also said the coun-
try needed to overcome
excessive scepticism about
its economic prospects. "We
have too many naysayers,"
she said, arguing that a more
positive environment was
necessary for India to accel-
erate growth.
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Election Commissioners had
raised concernswith the same.

“Thedeclarationattached to
Form 6 for SIR has been upheld
by the Hon’ble Supreme Court.
For non-SIR period, the Forms
applicableas perRules (the Reg-
istration of Electors Rules
1960) will be used,” the EC said
inits statement. The EC on Sat-
urday announced, “Field offi-
cers have role-based access to
the ECINET system as per their
statutory powers. ACommittee
headed by Sr. Deputy Election
Commissioner (DEC) and
including an independent
expert from IIT/IIITwill review
the ECINET to double-check
that it complies with the provi-
sions of the Acts and Rules and
submit report to the Commis-
sion,’it said.

According to the state-
ment, various upgradations of
the portal have already been
madebased on the inputs from
State CEOs in the past few
months. “In case, any further
flexibility is required by the
field officers,that willbe made
operational. Henceforth,all the
new initiatives about IT mod-
ules and portals will be dis-
cussed in the Committee of
Officers (COO)before approval
by the Commission,” it said.

The EC clarified that thelet-
ters written by the two ECs to

Cabinet  Secretary TV
Somanathan were in relation
to the conduct of an officer.
“The letter to Cabinet Secre-
tarywas notrelated toany pol-
icy matter of the Commission
orITdivisionbutrelatedtothe
working of an officer on depu-
tation to ECI. The work re-dis-
tribution orders issued by the
concerned officer were not
actually implemented after
the orders of the two Commis-
sioners and the oversight over
the IT division by the DEC was
neveractuallywithdrawn,’the
EC statement read.

Withregard tothe ongoing
SIR, which has been com-
pleted in 20 states/UTs so far,
the ECsaid: “Any person whose
name has got left out during
SIR or thereafter,and any per-
son including young/first-
time voter, may apply to the
concerned ERO, for inclusion
of theirnames in the electoral
rolls under the process of con-
tinuous updation. CEOs have
been directed to facilitate the
same. The CEOs, DEOs, EROs
willimmediatelylauncha spe-
cial drive for enrolment of
these electors.”

Regarding the 97 Goaelec-
tors who had been deleted
from the final roll, 81 of them
had already filled the Form 6.

INDIA bloc to
meet Sept 30
to chalk new
plan: Mamata

PRESS TRUST OF INDIA
Kolkata, September 26

FORMER WEST BENGAL chief
minister Mamata Banerjee on
Saturday renewed her call for
opposition unity, stating that an
INDIA bloc meeting is likely to
be held in Delhi to discuss
Election Commission-related
issues and chart out the
opposition's next course of
action. Addressing a rally at
Serampore in Hooghly district,
the Mamata All India Trinamool
Congress chief said she sent a
message to Congress leader
Rahul Gandhi, telling him that
the opposition parties must sit
together and coordinate their
response to the controversy
surrounding the functioning of
the EC and the SIR exercise."]
sent a message to Rahul Gandhi,
and told him that we must sit
together.Ameeting of the INDIA
bloc will most likely be held in
Delhi's Constitution Club on
September 30,"she added.

The proposed meeting is
expected to focus on the EC, the
Special Intensive Revision of
electoral rolls and the Chief
Election Commissioner Gyanesh
Kumar, amid nationwide
protests against the poll panel
and official.

India’s tourism boom
has a foreign visitor gap

AMONG BRICS NATIONS, the
China numbers are the most
skewed. India recorded only
38,960 Chinese arrivals in
2024, compared  with
258,000 Indian departures to
China. Of the Indian depar-
tures, 50.43% were classified
as leisure and 40.71% as
business and professional
travel. Among Chinese arrivals
into India, however, only
1.19% were classified as
leisure, while 41.39% were
business and professional.
The China corridor also
remains significantly below
its  pre-pandemic level.
Chinese arrivals to India stood
at 339,000 in 2019, falling to
30,585 in 2023 before recov-
ering to 38,960 in 2024. An
exception is Russia, which
sent 160,000 visitors to India
in 2024, compared with
92,902 Indian departures to
Russia. Nearly 77.48% of
Russian arrivals were classi-
fied as leisure, holiday or
recreation, making it one of
the bloc’s strongest leisure-
led inbound markets. South
Africa recorded 44,168
arrivals into India, against
72,053 Indian departures.
Leisure accounted for 60.26%
of South African arrivals,
while business and profes-
sional travel made wup
18.30%. Globally, the US
remained India’s largest
source market, with 1.81 mil-
lion arrivals, followed by the
K (1.07 million), Australia
(540,000), and Canada
(530,000). On the outbound
side, the UAE was the top des-
tination for Indian departures
at 7.79 million, followed by
Saudi Arabia (3.42 million),
Thailand (1.91 million),
Singapore (1.53 million) and
the US (1.53 million).
The gap is also visible in
the nature of travel. Leisure
accounted for 39% of
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inbound tourism in 2025,
while it made up 43.5% of
Indian outbound travel.
Indian  diaspora  travel
accounted for another 33% of
inbound arrivals and 34.1%
of outbound departures, while
business travel accounted for
129% and 14.6%, respectively.
For south-east Asia and mid-
dle-east, 92.93% of Indian
departures to Thailand,
91.60% to Vietnam and
91.46% to Indonesia were for
leisure, while Malaysia record-
ed 78.499% leisure travel. The
Gulf markets are more heavi-
ly influenced by diaspora and
pilgrimage travel: 52.74% of
Indian departures to the UAE
were classified under Indian
diaspora and 34.73% of
departures to Saudi Arabia
under pilgrimage. The indus-
try believes the imbalance is
partly a consequence of how
aggressively  destinations
market themselves to Indian
travellers. “BRICS countries
are actively promoting them-
selves in the Indian market.
They hold travel marts, con-
duct familiarisation trips for
Indian tour operators and
travel agents, undertake con-
sumer-facing  promotions
and, in many cases, have sim-
plified visa procedures and
made travel easier,” said Rajiv
Mehra, general secretary,
Federation of Associations in

China, US agree to
$30-billion tariff cut

THE MOVE ALLOWS more
time to work on a potentially
bigger trade deal, US Treasury
Secretary Scott Bessent had
said on Wednesday.

Chinese state news agency
Xinhua reported on Saturday.
“This historic visit enriched
the constructive and stable
China-US relationship,
upheld the overall stability of
bilateral ties, opened a new
chapter in China-US rela-
tions, and will have a far-
reaching impact on world
peace and development,”
Chinese Foreign Minister
Wang Yi said in a statement.

On AI, the two sides
agreed to hold a dialogue on
the technology’s risks and
benefits, with the next round
of discussions set for
November, and to set up a
communication channel for
Al-related incidents. The

CHENNAI/KOCHI

Chinese Foreign Ministry also
said that Beijing valued
Washington’s use of the term
“super intelligence” in place
of “artificial intelligence”. The
two sides also agreed to sup-
port each other in hosting the
Asia-Pacific Economic
Cooperation leaders' meeting
and the Group of 20 summit.

On foreign policy, the
leaders agreed that Iran
should fulfill its commitment
not to develop nuclear
weapons, and that no country
or entity should impose tran-
sit tolls on international
waterways. President Donald
Trump said that despite a "big
talk" this week with Chinese
President Xi Jinping, "I would
rather not integrate because
we're leading by a lot," he said,
adding: "When you're leading,
you don't open it up to
each other".

Indian Tourism & Hospitality
(FAITH). “Unfortunately, we
have not matched this effort
in the BRICS markets to the
extent that we should,” he
said. Visa facilitation is anoth-
er area where India needs to
do better. India’s e-Visa facili-
ty, introduced in 2014 for
nationals of 43 countries, was
restored to 156 countries in
2022 and extended to 166
countries in 2023. It is now
available to nationals of 172
countries. However, the
expansion of e-Visas has not
necessarily meant a friction-
less experience for travellers.

For Hemant Joshi, CEO,
Atithi Foundation, a tourism
policy thinktank, the larger
question is how to make the
entire journey easier once a
traveller decides to visit India.
“Connectivity and ease of
travel will be critical to
unlocking the next phase of
India’s tourism growth, par-
ticularly beyond the major
gateways and established des-
tinations,” he said.

Rikant Pittie, CEO and co-
founder, EaseMyTrip, says the
company has seen inbound
bookings increase by around
20% over the past year, he
said. “The nature of demand
differs across these markets,
but what is interesting is the
growing diversity of travellers
coming to India,” Pittie says.

' India-US deal

90% done: State
Dept official

PRIME MINISTER
NARENDRA Modi is expect-
ed to visit the US for the G20
Summit being hosted by the
US in Florida in December.
The official said, “There’s
just a lot happening in
the relationship.”
Responding to a ques-
tion on the India-Middle
East-Europe Economic
Corridor (IMEC), the person
said, “It’s absolutely a huge
priority” of the United
States and India.” The offi-
cial added that the corridor
met with road bumps
because of happenings in
the Middle East, but stabili-
ty in the region can put
things back on track. “I
think when things can sta-
bilise, you’re really going to
see IMEC take off,” the
official said. — PTI
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HOLDS FULL PANEL MEETING

'Unmapped' voters need not attend hearings: EC

Form 6 to revert to
original, without a
separate SIR insert

DAMINI NATH
New Delhi, September 26

IN ITS FIRST meeting since The
Indian Express reported on the
deep divide within the Election
Commission over the past 10
months, the poll panel on
Saturday sought to address
several concerns raised by its
two commissioners Sukhbir
Singh Sandhu and Vivek Joshi.

Electors who were issued
notices for “logical discrepan-
cies”and forbeing“unmapped”
inthe ongoing Special Intensive
Revision (SIR) of electoral rolls
will not be required to attend
hearingstoestablish their eligi-
bility,a statementissued by the
ECIsaid.“Unmapped”votersare
those whose names did not fig-
ure in the rolls of the previous
intensive revision.

In its statement, the Com-
missionalsosaid thatadeclara-
tion that was added without
amendment to the voter enrol-
ment form or Form 6,would go
back to the original after the
SIR. The Indian Express had
reported that the two ECs had

said this addition was “illegal,
unauthorised”and called forits
removal so that young, first-
time voters are not harassed.

Responding to some spe-
cificconcerns,the ECsaid agen-
das would be circulated in
advance for all commission
meetings and minutes issued.
The Annual Performance
Appraisal Reports of officers
would be completed within the
stipulated time frame,and that
the commission’sapproval will
be taken for foreign trips of the
officers. Further, in its state-
ment, the EC said, “All direc-
tions issued by the Commis-
sioners to the officers of the
Commission shall be meticu-
lously complied with?”

The Commission, compris-
ing Chief Election Commis-
sioner Gyanesh Kumar,and ECs
Sandhu and Joshi, held a meet-
ing at 3pm on Saturday, the EC
statement said. It underlined
that the press note had the
“approval of the full Commis-
sion”andreleased a photoofthe
three-member EC at the meet-
ing. The exemption from in-
person hearings will be a relief
to the lakhs of electors.“In case
of any person to whom notice
has been issued during the
ongoing SIR, for being
unmapped and logical discrep-
ancies,BLOswill visit the homes

sy, Fvavery s

HLECTION EOMMISSION OF IKOIA

Chief Election Commissioner Gyanesh Kumar and Election Commissioners Sukhbir Singh
Sandhu (left) and Vivek Joshi (right) at the meeting in New Delhi, on Saturday X

Revised schedules for Delhi, Maharashtra

The ECI has announced a
revised schedule for the
SIR of electoral rolls for
both the National Capital
Territory of Delhi and
Maharashtra, according to
official orders released on
Saturday. The window for

of such persons for collection of
documents and thereafter
upload them on the ECINet, for
decision by the ERO. Such per-

Even GST 2.0 failed to fuel
revival of entry hatchbacks

BUT THE POST-GST 2.0
growth numbers only con-
firm that the decade-long
decline of the entry hatch-
back isn’t a tax problem,
but a fundamental change
in consumer behaviour and
purchasing power. “We
have a very interesting sit-
uation where sales of
smaller cars are growing at
a slow rate compared

to mid and larger
vehicles,” Madan
Sabnavis,
chief econo-

mist at
Bank of
Baroda, §

told FE.

“One reason is a definite
preference shift towards
larger vehicles, which
reflects overall purchasing
power. People in lower-
income groups normally go
for entry-level cars, where-
as larger vehicles are

bought by higher-income
individuals who also have
better access to credit. It

comes down to affordabili-
ty and changing consumer
preference.” While GST 2.0
succeeded in expanding
the overall market size, one
year of data comprehen-
sively proves that the clas-
sic sub-%¥5 lakh Indian
hatchback is no longer the
country’s default mobility
option, and the country is
no longer
going to
s uch
same cars
despite
lower
j taxes and
Jafford-

GOVERNMENT OF TAMIL NADU

{ ) PROJECT DEVELOPMENT GRANT FUND (PDGF)
e INVITATION FOR PROPOSAL (IFP)

Consulting services

Ref: PDGFIGoTN/BusstandThanjavur&Thoothukudif2026
PDGFIGoTN/Parks/Pudukottaif2026

1. Project Development Grant Fund (PDGF) intends to appoint a firm to provide the following

consulling senvices as detailed in the table below:

Estimated EMD e-Tender e-Tender
SW Description of Services Value incl. in Rs Submission | Opening
GST in Rs. ) last date date
1 |Praparation of Detailed Feasibility Report
and Providing Transaction Advisory services
for Development of commercial complex
for Thangavur City Municipal Corporation on 15-10-2026 | 15-10-2026
PPP mode & Preparation of Detalled| 50,00,000{- | 50,000/ upto after
Feasibiiity Report and Providing Transaction 11.00 hrs. | 12.30 hrs,
Advisory services for Redevelopment of old
Bius stand at Polpettai for Thoothukudi City
Municipal Corporation on PPF made
2 |Preparation of Conceptual Master Plan,
Detadled Project Report and Bid documents 15 00,0000 | 35000/ 15-10]2:25 15-1:-::?1’6
far Establishment of Green space and Parks] “™" " ; 1 l.'III: hrs. | 12.30 hrs
for Pudukaitai City Municipal Corporation ' ) ’ '

available in the RFP.
| DIPR/2951/TENDER/2026

2. The assignment is open 1o all eligsble firms. The Request for Proposals (RFP) may be downloaded
and used free of cost from the websile viz. hitps:/tntenders.gov.in Proposals complete in all
aspects must be submitted online through the Tamil Nadu e-tender website, as specified in the RFP.

3. Apre-proposal conference will be held for S#1 on 01.10.2026 at 11.00 am and S#2 on 01.10.2026 at
12 noon in the office of TNUIFSL, to clarify quenies, if any as stated in the RFP.

4. Any Clarifications, Minutes of Pre-proposal meeting, Extension of time and Addendum &
Corrigendum issied will be uploaded only in the Tamil Nadu e-tender website. Cther detalis are

Managing Director,
TNUIFSL Fund Manager of PDGF

RSi?

for various categories of

[Corporate Identity Number :

Registered Office: GF-1-A, 6, Devika Tower, Nehru Place, New Delhi -
Corporate Office: 3 Floor, Tower No. 1, IT/ITES SEZ of Artha Infratech Pvt. Ltd, Plot No. 21,

Sector TechZone-IV, Greater Noida West, Gautam Buddha Nagar, Uttar Pradesh - 201306, India
Phone: +91-120-4303500 | Email: rsystems.india@rsystems.com | Website: www.rsystems.com

shareholders,

R SYSTEMS INTERNATIONAL LIMITED

L74899DL1993PLC053579]

COMMUNICATIONTO SHAREHOLDERS REGARDING DEDUCTION OF TAX AT SOURCE
ON DIVIDEND AND RECORD DATE INTIMATION

Notice is hereby given that the Board of Directors of R Systems International Limited ("R Systems"/ "Company") at its
meeting held on Friday, September 25, 2026, has declared a Second Interim Dividend of Rs. 8/- per equity share of face
value of Re. 1/- each for the financial year ending on December 31, 2026. The record date for the purpose of determining
the entitlement of the shareholders for the Second Interim Dividend 2026 is Thursday, October 01, 2026. The said Interim
Dividend will be paid on or before October 24, 2026.

Pursuant to the provisions of the Income-tax Act, 2025 (the "Act") and the Rules framed thereunder, as amended,
dividend paid or distributed shall be taxable in the hands of the shareholders and the Company is required to deduct
tax at source (“TDS") at the time of making the payment of said dividend. TDS rate may vary depending on the residential
status of the shareholder(s) and the documents submitted to the Company in accordance with the provisions of the Act.

Requisite documents and details to be submitted by the shareholders for exemption/ application of lower rates from TDS
the website of
https://www.rsystems.com/communication-on-tax-deduction/. Shareholders are requested to upload the required

are available on

Date : September 26, 2026
Place : Greater Noida, (U.P.)

documents with MUFG Intime India Private Limited (Formerly known as Link Intime India Private Limited), the Registrar
and Share Transfer Agent ("RTA") of the Company at https://web.in.mpms.mufg.com/formsreg/submission-of-Form-121-41.html

110019

the Company at

latest by Thursday, October 01, 2026. Any communication on the tax determination/ deduction received post
October 01, 2026, shall not be considered. In this regard, an email communication has also been sent to all shareholders
whose email addresses are registered with the Company or the depositories. The same is available on the Company's
website at www.rsystems.com and on the websites of the stock exchanges where the Company's equity shares are listed,
i.e., National Stock Exchange of India Limited at www.nseindia.com and BSE Limited at www.bseindia.com.

(Company Secretary & Compliance Officer)

For R Systems International Limited

Gurprit Singh

Delhi NCR will now con-
clude on October 30,2026,
and for Maharashtra on
October 12,2026. Final list
publication will take place

on December 4 and
November 16, 2026
respectively. —ANI

sonsneed notbe called forhear-
ingto ERO/AERO office.Only in
exceptional circumstances, as
decided bythe ERO,the hearing

will be held preferably online.
Any adult member of the fam-
ily can be authorized by the
electortoattend the hearingon
their behalf, if required,” the
ECannounced.
TheECalsoclarified thatthe
Form 6 for new voter enrol-
ment,would revert to the origi-
nal one as per the Registration
of Electors Rules,1960. Whilea
separate declaration form was
created bythe ECforthe SIR, the
declarationwasinserted within
the online version of the Form
6, which can only be amended
by the Law Ministry. The two

| FROM THE FRONT PAGE |

India can reach
10% growth: FM

SHE URGED INVESTORS
backing these startups to
consider taking them public.
"Listing brings its own
advantages," she said, adding
that founders in the space
should be freed from worry-
ing about making money.

She said India can achieve
economic growth of more
than 109%o, but stressed that
sustaining a faster pace will
require technology and
startup-led innovation to
move beyond the technology
sector and into traditional
parts of the economy. "It is
possible to reach 10-plus
growth. And I'm not just say-
ing it to pep you all up,’
she said.

Sitharaman said startups,
which have grown rapidly
since 2014, could in the next
couple of years contribute as
much to the economy as tra-
ditional industries. "India's
transformation has been dri-
ven by sustained efforts to
clean up institutions, restore
confidence, and open sectors
to private participation,
while creating policies that
enable young people, entre-
preneurs, and innovators to
contribute to growth," she
said. Sitharaman cited the
space sector as a 'strong
example, with Indian star-
tups now designing and
building satellites and
undertaking space missions.
Sitharaman said the next
phase of growth would
depend on such innovations
reaching sectors with large
productivity gaps.

In agriculture, she cited
drones and aerial geospatial
instruments for precision

FI-
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mapping of land parcels, as
well as technology aimed at
improving harvesting and
land preparation. She also
referred to pilot testing of
point-of-sale machines in
fertiliser distribution. Such
systems can record details of
the farmer, land and crop
and provide information on
the quantity of fertiliser that
may be sufficient based on
the crop, soil and irrigation
available. "The sooner these
technologies reach these sec-
tors, the better it is for India,"
she said, adding that optimal
use of resources would con-
tribute to growth.

Sitharaman attributed
India's economic transfor-
mation over the past decade
to a combination of policy
changes, institutional
reforms and opening up sec-
tors to private participation.
She said the government had
focused on restoring confi-
dence in banks and institu-
tions, cleaning up stressed
assets and consulting stake-
holders before changing
policies. She cited the gov-
ernment's public sector
enterprises policy as an
example of this approach,
saying private participation
had subsequently been
opened up even in strategic
sectors where it had previ-
ously been restricted. The
minister also said the coun-
try needed to overcome
excessive scepticism about
its economic prospects. "We
have too many naysayers,"
she said, arguing that a more
positive environment was
necessary for India to accel-
erate growth.

—
AM G
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Election Commissioners had
raised concernswith the same.

“Thedeclarationattached to
Form 6 for SIR has been upheld
by the Hon’ble Supreme Court.
For non-SIR period, the Forms
applicableas perRules (the Reg-
istration of Electors Rules
1960) will be used,” the EC said
inits statement. The EC on Sat-
urday announced, “Field offi-
cers have role-based access to
the ECINET system as per their
statutory powers. ACommittee
headed by Sr. Deputy Election
Commissioner (DEC) and
including an independent
expert from IIT/IIITwill review
the ECINET to double-check
that it complies with the provi-
sions of the Acts and Rules and
submit report to the Commis-
sion,”it said.

According to the state-
ment, various upgradations of
the portal have already been
madebased on theinputs from
State CEOs in the past few
months.“In case, any further
flexibility is required by the
field officers,that willbe made
operational. Henceforth,all the
new initiatives about IT mod-
ules and portals will be dis-
cussed in the Committee of
Officers (COO) before approval
by the Commission,” it said.

The EC clarified that thelet-
ters written by the two ECs to

Cabinet  Secretary TV
Somanathan were in relation
to the conduct of an officer.
“The letter to Cabinet Secre-
tarywas notrelated toany pol-
icy matter of the Commission
orITdivisionbutrelated tothe
working of an officer on depu-
tation to ECI. The work re-dis-
tribution orders issued by the
concerned officer were not
actually implemented after
the orders of the two Commis-
sioners and the oversight over
the IT division by the DEC was
never actuallywithdrawn,’the
EC statement read.

With regard tothe ongoing
SIR, which has been com-
pleted in 20 states/UTs so far,
the ECsaid: “Any person whose
name has got left out during
SIR or thereafter,and any per-
son including young/first-
time voter, may apply to the
concerned ERO, for inclusion
of theirnames in the electoral
rolls under the process of con-
tinuous updation. CEOs have
been directed to facilitate the
same. The CEOs, DEOs, EROs
willimmediatelylaunch a spe-
cial drive for enrolment of
these electors.”

Regarding the 97 Goaelec-
tors who had been deleted
from the final roll, 81 of them
had already filled the Form 6.

INDIA bloc to
meet Sept 30
to chalk new
plan: Mamata

PRESS TRUST OF INDIA
Kolkata, September 26

FORMER WEST BENGAL chief
minister Mamata Banerjee on
Saturday renewed her call for
opposition unity, stating that an
INDIA bloc meeting is likely to
be held in Delhi to discuss
Election Commission-related
issues and chart out the
opposition's next course of
action. Addressing a rally at
Serampore in Hooghly district,
the Mamata All India Trinamool
Congress chief said she sent a
message to Congress leader
Rahul Gandhi, telling him that
the opposition parties must sit
together and coordinate their
response to the controversy
surrounding the functioning of
the EC and the SIR exercise."l
sent a message to Rahul Gandhi,
and told him that we must sit
together.Ameeting of the INDIA
bloc will most likely be held in
Delhi's Constitution Club on
September 30,"she added.

The proposed meeting is
expected to focus on the EC, the
Special Intensive Revision of
electoral rolls and the Chief
Election Commissioner Gyanesh
Kumar, amid nationwide
protests against the poll panel
and official.

India’s tourism boom

hasa forelgn visitor gap

AMONG BRICS NATIONS, the
China numbers are the most
skewed. India recorded only
38,960 Chinese arrivals in
2024, compared  with
258,000 Indian departures to
China. Of the Indian depar-
tures, 50.43% were classified
as leisure and 40.71% as
business and professional
travel. Among Chinese arrivals
into India, however, only
1.19% were classified as
leisure, while 41.39% were
business and professional.
The China corridor also
remains significantly below
its  pre-pandemic level.
Chinese arrivals to India stood
at 339,000 in 2019, falling to
30,585 in 2023 before recov-
ering to 38,960 in 2024. An
exception is Russia, which
sent 160,000 visitors to India
in 2024, compared with
92,902 Indian departures to
Russia. Nearly 77.48% of
Russian arrivals were classi-
fied as leisure, holiday or
recreation, making it one of
the bloc’s strongest leisure-
led inbound markets. South
Africa recorded 44,168
arrivals into India, against
72,053 Indian departures.
Leisure accounted for 60.26%
of South African arrivals,
while business and profes-
sional travel made wup
18.30%. Globally, the US
remained India’s largest
source market, with 1.81 mil-
lion arrivals, followed by the
K (1.07 million), Australia
(540,000), and Canada
(530,000). On the outbound
side, the UAE was the top des-
tination for Indian departures
at 7.79 million, followed by
Saudi Arabia (3.42 million),
Thailand (1.91 million),
Singapore (1.53 million) and
the US (1.53 million).
The gap is also visible in
the nature of travel. Leisure
accounted for 39% of
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inbound tourism in 2025,
while it made up 43.5% of

Indian outbound travel.
Indian  diaspora  travel
accounted for another 33% of
inbound arrivals and 34.1%
of outbound departures, while
business travel accounted for
129% and 14.6%, respectively.
For south-east Asia and mid-
dle-east, 92.93% of Indian
departures to Thailand,
91.60% to Vietnam and
91.46% to Indonesia were for
leisure, while Malaysia record-
ed 78.49% leisure travel. The
Gulf markets are more heavi-
ly influenced by diaspora and
pilgrimage travel: 52.74% of
Indian departures to the UAE
were classified under Indian
diaspora and 34.73% of
departures to Saudi Arabia
under pilgrimage. The indus-
try believes the imbalance is
partly a consequence of how
aggressively  destinations
market themselves to Indian
travellers. “BRICS countries
are actively promoting them-
selves in the Indian market.
They hold travel marts, con-
duct familiarisation trips for
Indian tour operators and
travel agents, undertake con-
sumer-facing  promotions
and, in many cases, have sim-
plified visa procedures and
made travel easier,” said Rajiv
Mehra, general secretary,
Federation of Associations in

China, US agree to
$30-billion tariff cut

THE MOVE ALLOWS more
time to work on a potentially
bigger trade deal, US Treasury
Secretary Scott Bessent had
said on Wednesday.

Chinese state news agency
Xinhua reported on Saturday.
“This historic visit enriched
the constructive and stable
China-US relationship,
upheld the overall stability of
bilateral ties, opened a new
chapter in China-US rela-
tions, and will have a far-
reaching impact on world
peace and development,”
Chinese Foreign Minister
Wang Yi said in a statement.

On AI, the two sides
agreed to hold a dialogue on
the technology’s risks and
benefits, with the next round
of discussions set for
November, and to set up a
communication channel for
Al-related incidents. The

New Delhi

Chinese Foreign Ministry also
said that Beijing valued
Washington’s use of the term
“super intelligence” in place
of “artificial intelligence”. The
two sides also agreed to sup-
port each other in hosting the
Asia-Pacific Economic
Cooperation leaders' meeting
and the Group of 20 summit.

On foreign policy, the
leaders agreed that Iran
should fulfill its commitment
not to develop nuclear
weapons, and that no country
or entity should impose tran-
sit tolls on international
waterways. President Donald
Trump said that despite a "big
talk" this week with Chinese
President Xi Jinping, "I would
rather not integrate because
we're leading by a lot," he said,
adding: "When you're leading,
you don't open it up to
each other".

Indian Tourism & Hospitality
(FAITH). “Unfortunately, we
have not matched this effort
in the BRICS markets to the
extent that we should,” he
said. Visa facilitation is anoth-
er area where India needs to
do better. India’s e-Visa facili-
ty, introduced in 2014 for
nationals of 43 countries, was
restored to 156 countries in
2022 and extended to 166
countries in 2023. It is now
available to nationals of 172
countries. However, the
expansion of e-Visas has not
necessarily meant a friction-
less experience for travellers.

For Hemant Joshi, CEO,
Atithi Foundation, a tourism
policy thinktank, the larger
question is how to make the
entire journey easier once a
traveller decides to visit India.
“Connectivity and ease of
travel will be critical to
unlocking the next phase of
India’s tourism growth, par-
ticularly beyond the major
gateways and established des-
tinations,” he said.

Rikant Pittie, CEO and co-
founder, EaseMyTrip, says the
company has seen inbound
bookings increase by around
20% over the past year, he
said. “The nature of demand
differs across these markets,
but what is interesting is the
growing diversity of travellers
coming to India,” Pittie says.

' India-US deal

90% done: State
Dept official

PRIME MINISTER
NARENDRA Modi is expect-
ed to visit the US for the G20
Summit being hosted by the
US in Florida in December.
The official said, “There’s
just a lot happening in
the relationship.”
Responding to a ques-
tion on the India-Middle
East-Europe Economic
Corridor (IMEC), the person
said, “It’s absolutely a huge
priority” of the United
States and India.” The offi-
cial added that the corridor
met with road bumps
because of happenings in
the Middle East, but stabili-
ty in the region can put
things back on track. “I
think when things can sta-
bilise, you’re really going to
see IMEC take off,” the
official said. — PTI
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HOLDS FULL PANEL MEETING

'Unmapped’ voters need not attend hearings: EC

Form 6 to revert to
original, without a
separate SIR insert

DAMINI NATH
New Delhi, September 26

said this addition was “illegal,
unauthorised”and called forits
removal so that young, first-
time voters are not harassed.
Responding to some spe-
cificconcerns,the ECsaid agen-
das would be circulated in
advance for all commission
meetings and minutes issued.

IN ITS FIRST meeting since The
Indian Express reported on the
deep divide within the Election
Commission over the past 10
months, the poll panel on
Saturday sought to address
several concerns raised by its
two commissioners Sukhbir
Singh Sandhu and Vivek Joshi.

Electors who were issued
notices for “logical discrepan-
cies”and forbeing“unmapped”
inthe ongoing Special Intensive
Revision (SIR) of electoral rolls
will not be required to attend
hearingstoestablish their eligi-
bility,a statementissued by the
ECIsaid.“Unmapped”votersare
those whose names did not fig-
ure in the rolls of the previous
intensive revision.

In its statement, the Com-
missionalso said thatadeclara-
tion that was added without
amendment to the voter enrol-
ment form or Form 6,would go
back to the original after the
SIR. The Indian Express had
reported that the two ECs had

The Annual Performance
Appraisal Reports of officers
would be completed within the
stipulated time frame,and that
the commission’sapproval will
be taken for foreign trips of the
officers. Further, in its state-
ment, the EC said, “All direc-
tions issued by the Commis-
sioners to the officers of the
Commission shall be meticu-
lously complied with?”

The Commission, compris-
ing Chief Election Commis-
sioner Gyanesh Kumar,and ECs
Sandhu and Joshi, held a meet-
ing at 3pm on Saturday, the EC
statement said. It underlined
that the press note had the
“approval of the full Commis-
sion”andreleased a photoofthe
three-member EC at the meet-
ing. The exemption from in-
person hearings will be a relief
to the lakhs of electors.“In case
of any person to whom notice
has been issued during the
ongoing SIR, for being
unmapped and logical discrep-
ancies, BLOswill visit the homes

sy, Fvavery s

HLECTION EOMMISSION OF IKOIA

Chief Election Commissioner Gyanesh Kumar and Election Commissioners Sukhbir Singh
Sandhu (left) and Vivek Joshi (right) at the meeting in New Delhi, on Saturday X

Revised schedules for Delhi, Maharashtra

The ECI has announced a
revised schedule for the
SIR of electoral rolls for
both the National Capital
Territory of Delhi and
Maharashtra, according to
official orders released on
Saturday. The window for

of such persons for collection of
documents and thereafter
upload them on the ECINet, for
decision by the ERO. Such per-

Even GST 2.0 failed to fuel
revival of entry hatchbacks

BUT THE POST-GST 2.0
growth numbers only con-
firm that the decade-long
decline of the entry hatch-
back isn’t a tax problem,
but a fundamental change
in consumer behaviour and
purchasing power. “We
have a very interesting sit-
uation where sales of
smaller cars are growing at
a slow rate compared

to mid and larger
vehicles,” Madan
Sabnavis,
chief econo-

mist at
Bank of
Baroda, §
told FE.

“One reason is a definite
preference shift towards
larger vehicles, which
reflects overall purchasing
power. People in lower-
income groups normally go
for entry-level cars, where-
as larger vehicles are

bought by higher-income
individuals who also have
better access to credit. It

comes down to affordabili-
ty and changing consumer
preference.” While GST 2.0
succeeded in expanding
the overall market size, one
year of data comprehen-
sively proves that the clas-
sic sub-%¥5 lakh Indian
hatchback is no longer the
country’s default mobility
option, and the country is
no longer
going to
s uch
same cars
despite
lower
pl taxes and
il afford-
g ability.

GOVERNMENT OF TAMIL NADU

1 | PROJECT DEVELOPMENT GRANT FUND (PDGF)
o INVITATION FOR PROPOSAL (IFP)

Consulting services

Ref: PDGF/GoTN/BusstandThanjavur&Thoothukudil2026

PDGFIGoTN/Parks/Pudukottail2026

1. Project Development Grant Fund (PDGF) intends to appoint a firm to provide the following
consulling senvices as defailed in the table below:

Estimated EMD e-Tender e-Tender
SW Daescription of Services Value incl. in Rs Submission | Opening
GST inRs. ! last date date
1 |Preparaion of Detailed Feasibility Repor
and Providing Transaction Advisory services
for Development of commercial complex
for Thangavur City Municipal Corporation on 15-10-2026 | 15-10-2026
PPP mode & Preparation of Detalled| 50,00,000{ | 50,000/ upto after
Feasibifity Report and Providing Transaction 11.00 hrs. | 12.30 hrs,
Advisory services for Redevelopment of old
Bus stand at Polpettai for Thoothukudi City
Municipal Corporation on PPF made
2 |Preparation of Conceptual Master Plan, 16-10-2026 | 16-10-2026
Detailed Project Repont and Bid documents 35.00,000/- | 35,000/- ok after
far Establishment of Green space and Parks ! ; 1 “'I; hrs. | 12.30 hrs
for Pudukattai City Municipal Corporation ' : . :

available in the RFP.
| DIPR/2951/TENDER/2026

2. The assignment is apen to all eligsble firms. The Request for Proposals (RFP) may be downloaded
and used free of cost from the websile viz. hitps:/tntenders.gov.in Proposals complete in all
aspects must be submitted online through the Tamil Nadu e-tender website, as specified in the RFP.

3. Apre-proposal conference will be held for $#1 on 01.10.2026 at 11.00 am and $# 2 on 01.10.2026 at
12 noon in the office of TNUIFSL, to clarify quenes, if any as stated in the RFP.

4. Any Clarifications, Minutes of Pre-proposal meeting, Extension of time and Addendum &
Corrigendum issied will be uploaded only in the Tamil Nadu e-tender websile. Cther detalis are

Managing Director,
THUIFSL Fund Manager of PDGF

[Co
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for various categories of

R SYSTEMS INTERNATIONAL LIMITED

L74899DL1993PLC053579]

Registered Office: GF-1-A, 6, Devika Tower, Nehru Place, New Delhi -
Corporate Office: 3 Floor, Tower No. 1, IT/ITES SEZ of Artha Infratech Pvt. Ltd, Plot No. 21,

Sector TechZone-IV, Greater Noida West, Gautam Buddha Nagar, Uttar Pradesh - 201306, India
Phone: +91-120-4303500 | Email: rsystems.india@rsystems.com | Website: www.rsystems.com

rporate Identity Number :

shareholders,

COMMUNICATIONTO SHAREHOLDERS REGARDING DEDUCTION OF TAX AT SOURCE
ON DIVIDEND AND RECORD DATE INTIMATION

Notice is hereby given that the Board of Directors of R Systems International Limited ("R Systems"/ "Company") at its
meeting held on Friday, September 25, 2026, has declared a Second Interim Dividend of Rs. 8/- per equity share of face
value of Re. 1/- each for the financial year ending on December 31, 2026. The record date for the purpose of determining
the entitiement of the shareholders for the Second Interim Dividend 2026 is Thursday, October 01, 2026. The said Interim
Dividend will be paid on or before October 24, 2026.

Pursuant to the provisions of the Income-tax Act, 2025 (the "Act") and the Rules framed thereunder, as amended,
dividend paid or distributed shall be taxable in the hands of the shareholders and the Company is required to deduct
tax at source (“TDS") at the time of making the payment of said dividend. TDS rate may vary depending on the residential
status of the shareholder(s) and the documents submitted to the Company in accordance with the provisions of the Act.

Requisite documents and details to be submitted by the shareholders for exemption/ application of lower rates from TDS
the website of
https://www.rsystems.com/communication-on-tax-deduction/. Shareholders are requested to upload the required

are available on

Date : September 26, 2026
Place : Greater Noida, (U.P.)

documents with MUFG Intime India Private Limited (Formerly known as Link Intime India Private Limited), the Registrar
and Share Transfer Agent ("RTA") of the Company at https://web.in.mpms.mufg.com/formsreg/submission-of-Form-121-41.html

110019

the Company at

latest by Thursday, October 01, 2026. Any communication on the tax determination/ deduction received post
October 01, 2026, shall not be considered. In this regard, an email communication has also been sent to all shareholders
whose email addresses are registered with the Company or the depositories. The same is available on the Company's
website at www.rsystems.com and on the websites of the stock exchanges where the Company's equity shares are listed,
i.e., National Stock Exchange of India Limited at www.nseindia.com and BSE Limited at www.bseindia.com.

(Company Secretary & Compliance Officer)

For R Systems International Limited

Gurprit Singh

Delhi NCR will now con-
clude on October 30,2026,
and for Maharashtra on
October 12,2026. Final list
publication will take place

on December 4 and
November 16, 2026
respectively. —ANI

sonsneed notbe called for hear-
ingto ERO/AERO office.Only in
exceptional circumstances, as
decided by the ERO, the hearing

will be held preferably online.
Any adult member of the fam-
ily can be authorized by the
electortoattend thehearingon
their behalf, if required,” the
ECannounced.

The ECalsoclarified that the
Form 6 for new voter enrol-
ment,would revert to the origi-
nal one as per the Registration
of Electors Rules,1960. Whilea
separate declaration form was
created bythe ECforthe SIR, the
declaration wasinserted within
the online version of the Form
6,which can only be amended
by the Law Ministry. The two
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India can reach
10% growth: FM

SHE URGED INVESTORS
backing these startups to
consider taking them public.
"Listing brings its own
advantages," she said, adding
that founders in the space
should be freed from worry-
ing about making money.

She said India can achieve
economic growth of more
than 109%o, but stressed that
sustaining a faster pace will
require technology and
startup-led innovation to
move beyond the technology
sector and into traditional
parts of the economy. "It is
possible to reach 10-plus
growth. And I'm not just say-
ing it to pep you all up,’
she said.

Sitharaman said startups,
which have grown rapidly
since 2014, could in the next
couple of years contribute as
much to the economy as tra-
ditional industries. "India's
transformation has been dri-
ven by sustained efforts to
clean up institutions, restore
confidence, and open sectors
to private participation,
while creating policies that
enable young people, entre-
preneurs, and innovators to
contribute to growth," she
said. Sitharaman cited the
space sector as a 'strong
example, with Indian star-
tups now designing and
building satellites and
undertaking space missions.
Sitharaman said the next
phase of growth would
depend on such innovations
reaching sectors with large
productivity gaps.

In agriculture, she cited
drones and aerial geospatial
instruments for precision

TECHNOFAEB ENC(

mapping of land parcels, as
well as technology aimed at
improving harvesting and
land preparation. She also
referred to pilot testing of
point-of-sale machines in
fertiliser distribution. Such
systems can record details of
the farmer, land and crop
and provide information on
the quantity of fertiliser that
may be sufficient based on
the crop, soil and irrigation
available. "The sooner these
technologies reach these sec-
tors, the better it is for India,"
she said, adding that optimal
use of resources would con-
tribute to growth.

Sitharaman attributed
India's economic transfor-
mation over the past decade
to a combination of policy
changes, institutional
reforms and opening up sec-
tors to private participation.
She said the government had
focused on restoring confi-
dence in banks and institu-
tions, cleaning up stressed
assets and consulting stake-
holders before changing
policies. She cited the gov-
ernment's public sector
enterprises policy as an
example of this approach,
saying private participation
had subsequently been
opened up even in strategic
sectors where it had previ-
ously been restricted. The
minister also said the coun-
try needed to overcome
excessive scepticism about
its economic prospects. "We
have too many naysayers,"
she said, arguing that a more
positive environment was
necessary for India to accel-
erate growth.
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Election Commissioners had
raised concernswith the same.

“Thedeclarationattached to
Form 6 for SIR has been upheld
by the Hon’ble Supreme Court.
For non-SIR period, the Forms
applicableas perRules (the Reg-
istration of Electors Rules
1960) will be used,” the EC said
inits statement. The EC on Sat-
urday announced, “Field offi-
cers have role-based access to
the ECINET system as per their
statutory powers. ACommittee
headed by Sr. Deputy Election
Commissioner (DEC) and
including an independent
expert from IIT/IIITwill review
the ECINET to double-check
that it complies with the provi-
sions of the Acts and Rules and
submit report to the Commis-
sion,’it said.

According to the state-
ment, various upgradations of
the portal have already been
madebased on the inputs from
State CEOs in the past few
months. “In case, any further
flexibility is required by the
field officers,that willbe made
operational. Henceforth,all the
new initiatives about IT mod-
ules and portals will be dis-
cussed in the Committee of
Officers (COO)before approval
by the Commission,” it said.

The EC clarified that thelet-
ters written by the two ECs to

Cabinet  Secretary TV
Somanathan were in relation
to the conduct of an officer.
“The letter to Cabinet Secre-
tarywas notrelated toany pol-
icy matter of the Commission
orITdivisionbutrelatedtothe
working of an officer on depu-
tation to ECI. The work re-dis-
tribution orders issued by the
concerned officer were not
actually implemented after
the orders of the two Commis-
sioners and the oversight over
the IT division by the DEC was
neveractuallywithdrawn,’the
EC statement read.

Withregard tothe ongoing
SIR, which has been com-
pleted in 20 states/UTs so far,
the ECsaid: “Any person whose
name has got left out during
SIR or thereafter,and any per-
son including young/first-
time voter, may apply to the
concerned ERO, for inclusion
of theirnames in the electoral
rolls under the process of con-
tinuous updation. CEOs have
been directed to facilitate the
same. The CEOs, DEOs, EROs
willimmediatelylauncha spe-
cial drive for enrolment of
these electors.”

Regarding the 97 Goaelec-
tors who had been deleted
from the final roll, 81 of them
had already filled the Form 6.

INDIA bloc to
meet Sept 30
to chalk new
plan: Mamata

PRESS TRUST OF INDIA
Kolkata, September 26

FORMER WEST BENGAL chief
minister Mamata Banerjee on
Saturday renewed her call for
opposition unity, stating that an
INDIA bloc meeting is likely to
be held in Delhi to discuss
Election Commission-related
issues and chart out the
opposition's next course of
action. Addressing a rally at
Serampore in Hooghly district,
the Mamata All India Trinamool
Congress chief said she sent a
message to Congress leader
Rahul Gandhi, telling him that
the opposition parties must sit
together and coordinate their
response to the controversy
surrounding the functioning of
the EC and the SIR exercise."]
sent a message to Rahul Gandhi,
and told him that we must sit
together.Ameeting of the INDIA
bloc will most likely be held in
Delhi's Constitution Club on
September 30,"she added.

The proposed meeting is
expected to focus on the EC, the
Special Intensive Revision of
electoral rolls and the Chief
Election Commissioner Gyanesh
Kumar, amid nationwide
protests against the poll panel
and official.

India’s tourism boom
hasa forelgn Vlsltor gap

AMONG BRICS NATIONS, the
China numbers are the most
skewed. India recorded only
38,960 Chinese arrivals in
2024, compared  with
258,000 Indian departures to
China. Of the Indian depar-
tures, 50.43% were classified
as leisure and 40.71% as
business and professional
travel. Among Chinese arrivals
into India, however, only
1.19% were classified as
leisure, while 41.39% were
business and professional.
The China corridor also
remains significantly below
its  pre-pandemic level.
Chinese arrivals to India stood
at 339,000 in 2019, falling to
30,585 in 2023 before recov-
ering to 38,960 in 2024. An
exception is Russia, which
sent 160,000 visitors to India
in 2024, compared with
92,902 Indian departures to
Russia. Nearly 77.48% of
Russian arrivals were classi-
fied as leisure, holiday or
recreation, making it one of
the bloc’s strongest leisure-
led inbound markets. South
Africa recorded 44,168
arrivals into India, against
72,053 Indian departures.
Leisure accounted for 60.26%
of South African arrivals,
while business and profes-
sional travel made wup
18.30%. Globally, the US
remained India’s largest
source market, with 1.81 mil-
lion arrivals, followed by the
K (1.07 million), Australia
(540,000), and Canada
(530,000). On the outbound
side, the UAE was the top des-
tination for Indian departures
at 7.79 million, followed by
Saudi Arabia (3.42 million),
Thailand (1.91 million),
Singapore (1.53 million) and
the US (1.53 million).
The gap is also visible in
the nature of travel. Leisure
accounted for 39% of
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inbound tourism in 2025,
while it made up 43.5% of

Indian outbound travel
Indian  diaspora  travel
accounted for another 33% of
inbound arrivals and 34.1%
of outbound departures, while
business travel accounted for
129% and 14.6%, respectively.
For south-east Asia and mid-
dle-east, 92.93% of Indian
departures to Thailand,
91.60% to Vietnam and
91.46% to Indonesia were for
leisure, while Malaysia record-
ed 78.49% leisure travel. The
Gulf markets are more heavi-
ly influenced by diaspora and
pilgrimage travel: 52.74% of
Indian departures to the UAE
were classified under Indian
diaspora and 34.73% of
departures to Saudi Arabia
under pilgrimage. The indus-
try believes the imbalance is
partly a consequence of how
aggressively  destinations
market themselves to Indian
travellers. “BRICS countries
are actively promoting them-
selves in the Indian market.
They hold travel marts, con-
duct familiarisation trips for
Indian tour operators and
travel agents, undertake con-
sumer-facing  promotions
and, in many cases, have sim-
plified visa procedures and
made travel easier,” said Rajiv
Mehra, general secretary,
Federation of Associations in

China, US agree to
$30-billion tariff cut

THE MOVE ALLOWS more
time to work on a potentially
bigger trade deal, US Treasury
Secretary Scott Bessent had
said on Wednesday.

Chinese state news agency
Xinhua reported on Saturday.
“This historic visit enriched
the constructive and stable
China-US relationship,
upheld the overall stability of
bilateral ties, opened a new
chapter in China-US rela-
tions, and will have a far-
reaching impact on world
peace and development,”
Chinese Foreign Minister
Wang Yi said in a statement.

On AI, the two sides
agreed to hold a dialogue on
the technology’s risks and
benefits, with the next round
of discussions set for
November, and to set up a
communication channel for
Al-related incidents. The

HYDERABAD

Chinese Foreign Ministry also
said that Beijing valued
Washington’s use of the term
“super intelligence” in place
of “artificial intelligence”. The
two sides also agreed to sup-
port each other in hosting the
Asia-Pacific Economic
Cooperation leaders' meeting
and the Group of 20 summit.

On foreign policy, the
leaders agreed that Iran
should fulfill its commitment
not to develop nuclear
weapons, and that no country
or entity should impose tran-
sit tolls on international
waterways. President Donald
Trump said that despite a "big
talk" this week with Chinese
President Xi Jinping, "I would
rather not integrate because
we're leading by a lot," he said,
adding: "When you're leading,
you don't open it up to
each other".

Indian Tourism & Hospitality
(FAITH). “Unfortunately, we
have not matched this effort
in the BRICS markets to the
extent that we should,” he
said. Visa facilitation is anoth-
er area where India needs to
do better. India’s e-Visa facili-
ty, introduced in 2014 for
nationals of 43 countries, was
restored to 156 countries in
2022 and extended to 166
countries in 2023. It is now
available to nationals of 172
countries. However, the
expansion of e-Visas has not
necessarily meant a friction-
less experience for travellers.

For Hemant Joshi, CEO,
Atithi Foundation, a tourism
policy thinktank, the larger
question is how to make the
entire journey easier once a
traveller decides to visit India.
“Connectivity and ease of
travel will be critical to
unlocking the next phase of
India’s tourism growth, par-
ticularly beyond the major
gateways and established des-
tinations,” he said.

Rikant Pittie, CEO and co-
founder, EaseMyTrip, says the
company has seen inbound
bookings increase by around
20% over the past year, he
said. “The nature of demand
differs across these markets,
but what is interesting is the
growing diversity of travellers
coming to India,” Pittie says.

' India-US deal

90% done: State
Dept official

PRIME MINISTER
NARENDRA Modi is expect-
ed to visit the US for the G20
Summit being hosted by the
US in Florida in December.
The official said, “There’s
just a lot happening in
the relationship.”
Responding to a ques-
tion on the India-Middle
East-Europe Economic
Corridor (IMEC), the person
said, “It’s absolutely a huge
priority” of the United
States and India.” The offi-
cial added that the corridor
met with road bumps
because of happenings in
the Middle East, but stabili-
ty in the region can put
things back on track. “I
think when things can sta-
bilise, you’re really going to
see IMEC take off,” the
official said. — PTI
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HOLDS FULL PANEL MEETING

'Unmapped' voters need not attend hearings: EC

Form 6 to revert to
original, without a
separate SIR insert

DAMINI NATH
New Delhi, September 26

IN ITS FIRST meeting since The
Indian Express reported on the
deep divide within the Election
Commission over the past 10
months, the poll panel on
Saturday sought to address
several concerns raised by its
two commissioners Sukhbir
Singh Sandhu and Vivek Joshi.

Electors who were issued
notices for “logical discrepan-
cies”and forbeing“unmapped”
inthe ongoing Special Intensive
Revision (SIR) of electoral rolls
will not be required to attend
hearingstoestablish their eligi-
bility,a statementissued by the
ECIsaid.“Unmapped”votersare
those whose names did not fig-
ure in the rolls of the previous
intensive revision.

In its statement, the Com-
missionalso said thatadeclara-
tion that was added without
amendment to the voter enrol-
ment form or Form 6,would go
back to the original after the
SIR. The Indian Express had
reported that the two ECs had

said this addition was “illegal,
unauthorised”and called forits
removal so that young, first-
time voters are not harassed.

Responding to some spe-
cificconcerns,the ECsaid agen-
das would be circulated in
advance for all commission
meetings and minutes issued.
The Annual Performance
Appraisal Reports of officers
would be completed within the
stipulated time frame,and that
the commission’sapproval will
be taken for foreign trips of the
officers. Further, in its state-
ment, the EC said, “All direc-
tions issued by the Commis-
sioners to the officers of the
Commission shall be meticu-
lously complied with?”

The Commission, compris-
ing Chief Election Commis-
sioner Gyanesh Kumar,and ECs
Sandhu and Joshi, held a meet-
ing at 3pm on Saturday, the EC
statement said. It underlined
that the press note had the
“approval of the full Commis-
sion”andreleased a photoofthe
three-member EC at the meet-
ing. The exemption from in-
person hearings will be a relief
to the lakhs of electors.“In case
of any person to whom notice
has been issued during the
ongoing SIR, for being
unmapped and logical discrep-
ancies, BLOswill visit the homes
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ELEETION COMMISSION OF IKOIA

Chief Election Commissioner Gyanesh Kumar and Election Commissioners Sukhbir Singh
Sandhu (left) and Vivek Joshi (right) at the meeting in New Delhi, on Saturday X

Revised schedules for Delhi, Maharashtra

The ECI has announced a
revised schedule for the
SIR of electoral rolls for
both the National Capital
Territory of Delhi and
Maharashtra, according to
official orders released on
Saturday. The window for

of such persons for collection of
documents and thereafter
upload them on the ECINet, for
decision by the ERO. Such per-

Even GST 2.0 failed to fuel
revival of entry hatchbacks

BUT THE POST-GST 2.0
growth numbers only con-
firm that the decade-long
decline of the entry hatch-
back isn’t a tax problem,
but a fundamental change
in consumer behaviour and
purchasing power. “We
have a very interesting sit-
uation where sales of
smaller cars are growing at
a slow rate compared

to mid and larger
vehicles,” Madan
Sabnavis,
chief econo-

mist at
Bank of |
Baroda, §

told FE.

“One reason is a definite
preference shift towards
larger vehicles, which
reflects overall purchasing
power. People in lower-
income groups normally go
for entry-level cars, where-
as larger vehicles are

bought by higher-income
individuals who also have
better access to credit. It

comes down to affordabili-
ty and changing consumer
preference.” While GST 2.0
succeeded in expanding
the overall market size, one
year of data comprehen-
sively proves that the clas-
sic sub-%¥5 lakh Indian
hatchback is no longer the
country’s default mobility
option, and the country is
no longer
going to
s uch
same cars
despite
lower
p taxes and
A afford-
a8 ability.

GOVERNMENT OF TAMIL NADU

1 | PROJECT DEVELOPMENT GRANT FUND (PDGF)
o INVITATION FOR PROPOSAL (IFP)

Consulting services

Ref: PDGFIGoTN/BusstandThanjavur&Thoothukudil2026
PDGFIGoTN/Parks/Pudukottaif2026

1. Project Development Grant Fund (PDGF) intends to appoint a firm to provide the following

consulling senvices as defailed in the table below:

Estimated EMD e-Tender e-Tender
SW Daescription of Services Value incl. in Rs Submission | Opening
GST inRs. ! last date date
1 |Preparaion of Detailed Feasibility Repor
and Providing Transaction Advisory services
for Development of commercial complex
for Thangavur City Municipal Corporation on 15-10-2026 | 15-10-2026
PPP mode & Preparation of Detalled| 50,00,000{ | 50,000/ upto after
Feasibifity Report and Providing Transaction 11.00 hrs. | 12.30 hrs,
Advisory services for Redevelopment of old
Bus stand at Polpettai for Thoothukudi City
Municipal Corporation on PPF made
2 |Preparation of Conceptual Master Plan, 16-10-2026 | 16-10-2026
Detailed Project Repont and Bid documents 35.00,000/- | 35,000/- ok after
far Establishment of Green space and Parks ! ; 1 “'I; hrs. | 12.30 hrs
for Pudukattai City Municipal Corporation ' : . :

available in the RFP.
| DIPR/2951/TENDER/2026

2. The assignment is apen to all eligsble firms. The Request for Proposals (RFP) may be downloaded
and used free of cost from the websile viz. hitps:/tntenders.gov.in Proposals complete in all
aspects must be submitted online through the Tamil Nadu e-tender website, as specified in the RFP.

3. Apre-proposal conference will be held for $#1 on 01.10.2026 at 11.00 am and $# 2 on 01.10.2026 at
12 noon in the office of TNUIFSL, to clarify quenes, if any as stated in the RFP.

4. Any Clarifications, Minutes of Pre-proposal meeting, Extension of time and Addendum &
Corrigendum issied will be uploaded only in the Tamil Nadu e-tender websile. Cther detalis are

Managing Director,
THUIFSL Fund Manager of PDGF

RSi?

for various categories of

[Corporate Identity Number :

Registered Office: GF-1-A, 6, Devika Tower, Nehru Place, New Delhi -
Corporate Office: 3 Floor, Tower No. 1, IT/ITES SEZ of Artha Infratech Pvt. Ltd, Plot No. 21,

Sector TechZone-IV, Greater Noida West, Gautam Buddha Nagar, Uttar Pradesh - 201306, India
Phone: +91-120-4303500 | Email: rsystems.india@rsystems.com | Website: www.rsystems.com

shareholders,

R SYSTEMS INTERNATIONAL LIMITED

L74899DL1993PLC053579]

COMMUNICATIONTO SHAREHOLDERS REGARDING DEDUCTION OF TAX AT SOURCE
ON DIVIDEND AND RECORD DATE INTIMATION

Notice is hereby given that the Board of Directors of R Systems International Limited ("R Systems"/ "Company") at its
meeting held on Friday, September 25, 2026, has declared a Second Interim Dividend of Rs. 8/- per equity share of face
value of Re. 1/- each for the financial year ending on December 31, 2026. The record date for the purpose of determining
the entitiement of the shareholders for the Second Interim Dividend 2026 is Thursday, October 01, 2026. The said Interim
Dividend will be paid on or before October 24, 2026.

Pursuant to the provisions of the Income-tax Act, 2025 (the "Act") and the Rules framed thereunder, as amended,
dividend paid or distributed shall be taxable in the hands of the shareholders and the Company is required to deduct
tax at source (“TDS") at the time of making the payment of said dividend. TDS rate may vary depending on the residential
status of the shareholder(s) and the documents submitted to the Company in accordance with the provisions of the Act.

Requisite documents and details to be submitted by the shareholders for exemption/ application of lower rates from TDS
the website of
https://www.rsystems.com/communication-on-tax-deduction/. Shareholders are requested to upload the required

are available on

documents with MUFG Intime India Private Limited (Formerly known as Link Intime India Private Limited), the Registrar
and Share Transfer Agent ("RTA") of the Company at https://web.in.mpms.mufg.com/formsreg/submission-of-Form-121-41.html

110019

the Company at

latest by Thursday, October 01, 2026. Any communication on the tax determination/ deduction received post
October 01, 2026, shall not be considered. In this regard, an email communication has also been sent to all shareholders
whose email addresses are registered with the Company or the depositories. The same is available on the Company's
website at www.rsystems.com and on the websites of the stock exchanges where the Company's equity shares are listed,

Delhi NCR will now con-
clude on October 30,2026,
and for Maharashtra on
October 12,2026. Final list
publication will take place

on December 4 and
November 16, 2026
respectively. —ANI

sonsneed notbe called for hear-
ingto ERO/AERO office.Onlyin
exceptional circumstances, as
decided by the ERO, the hearing

will be held preferably online.
Any adult member of the fam-
ily can be authorized by the
electortoattend thehearingon
their behalf, if required,” the
ECannounced.

The ECalsoclarified that the
Form 6 for new voter enrol-
ment,would revert to the origi-
nal one as per the Registration
of Electors Rules,1960. Whilea
separate declaration form was
created bythe ECforthe SIR, the
declaration wasinserted within
the online version of the Form
6,which can only be amended
by the Law Ministry. The two

| FROM THE FRONT PAGE |

India can reach
109% growth: FM

SHE URGED INVESTORS
backing these startups to
consider taking them public.
"Listing brings its own
advantages," she said, adding
that founders in the space
should be freed from worry-
ing about making money.

She said India can achieve
economic growth of more
than 109%o, but stressed that
sustaining a faster pace will
require technology and
startup-led innovation to
move beyond the technology
sector and into traditional
parts of the economy. "It is
possible to reach 10-plus
growth. And I'm not just say-
ing it to pep you all up,’
she said.

Sitharaman said startups,
which have grown rapidly
since 2014, could in the next
couple of years contribute as
much to the economy as tra-
ditional industries. "India's
transformation has been dri-
ven by sustained efforts to
clean up institutions, restore
confidence, and open sectors
to private participation,
while creating policies that
enable young people, entre-
preneurs, and innovators to
contribute to growth," she
said. Sitharaman cited the
space sector as a 'strong
example, with Indian star-
tups now designing and
building satellites and
undertaking space missions.
Sitharaman said the next
phase of growth would
depend on such innovations
reaching sectors with large
productivity gaps.

In agriculture, she cited
drones and aerial geospatial
instruments for precision
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mapping of land parcels, as
well as technology aimed at
improving harvesting and
land preparation. She also
referred to pilot testing of
point-of-sale machines in
fertiliser distribution. Such
systems can record details of
the farmer, land and crop
and provide information on
the quantity of fertiliser that
may be sufficient based on
the crop, soil and irrigation
available. "The sooner these
technologies reach these sec-
tors, the better it is for India,"
she said, adding that optimal
use of resources would con-
tribute to growth.

Sitharaman attributed
India's economic transfor-
mation over the past decade
to a combination of policy
changes, institutional
reforms and opening up sec-
tors to private participation.
She said the government had
focused on restoring confi-
dence in banks and institu-
tions, cleaning up stressed
assets and consulting stake-
holders before changing
policies. She cited the gov-
ernment's public sector
enterprises policy as an
example of this approach,
saying private participation
had subsequently been
opened up even in strategic
sectors where it had previ-
ously been restricted. The
minister also said the coun-
try needed to overcome
excessive scepticism about
its economic prospects. "We
have too many naysayers,"
she said, arguing that a more
positive environment was
necessary for India to accel-
erate growth.
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For R Systems International Limited

Date : September 26, 2026
Place : Greater Noida, (U.P)

Gurprit Singh
(Company Secretary & Compliance Officer)

Date: 27th Seplember 2026
Place: Hew Detdhi

Registered address: 677272, Dav Magar, Karol Bagh, New Deki -
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Election Commissioners had
raised concernswith the same.

“Thedeclarationattached to
Form 6 for SIR has been upheld
by the Hon’ble Supreme Court.
For non-SIR period, the Forms
applicableas perRules (the Reg-
istration of Electors Rules
1960) will be used,” the EC said
inits statement. The EC on Sat-
urday announced, “Field offi-
cers have role-based access to
the ECINET system as per their
statutory powers. ACommittee
headed by Sr. Deputy Election
Commissioner (DEC) and
including an independent
expert from IIT/IIITwill review
the ECINET to double-check
that it complies with the provi-
sions of the Acts and Rules and
submit report to the Commis-
sion,’it said.

According to the state-
ment, various upgradations of
the portal have already been
madebased on the inputs from
State CEOs in the past few
months. “In case, any further
flexibility is required by the
field officers,that willbe made
operational. Henceforth,all the
new initiatives about IT mod-
ules and portals will be dis-
cussed in the Committee of
Officers (COO)before approval
by the Commission,” it said.

The EC clarified that thelet-
ters written by the two ECs to

Cabinet  Secretary TV
Somanathan were in relation
to the conduct of an officer.
“The letter to Cabinet Secre-
tarywas notrelated toany pol-
icy matter of the Commission
orITdivisionbutrelatedtothe
working of an officer on depu-
tation to ECI. The work re-dis-
tribution orders issued by the
concerned officer were not
actually implemented after
the orders of the two Commis-
sioners and the oversight over
the IT division by the DEC was
neveractuallywithdrawn,’the
EC statement read.

Withregard tothe ongoing
SIR, which has been com-
pleted in 20 states/UTs so far,
the ECsaid: “Any person whose
name has got left out during
SIR or thereafter,and any per-
son including young/first-
time voter, may apply to the
concerned ERO, for inclusion
of theirnames in the electoral
rolls under the process of con-
tinuous updation. CEOs have
been directed to facilitate the
same. The CEOs, DEOs, EROs
willimmediatelylauncha spe-
cial drive for enrolment of
these electors.”

Regarding the 97 Goaelec-
tors who had been deleted
from the final roll, 81 of them
had already filled the Form 6.

INDIA bloc to
meet Sept 30
to chalk new
plan: Mamata

PRESS TRUST OF INDIA
Kolkata, September 26

FORMER WEST BENGAL chief
minister Mamata Banerjee on
Saturday renewed her call for
opposition unity, stating that an
INDIA bloc meeting is likely to
be held in Delhi to discuss
Election Commission-related
issues and chart out the
opposition's next course of
action. Addressing a rally at
Serampore in Hooghly district,
the Mamata All India Trinamool
Congress chief said she sent a
message to Congress leader
Rahul Gandhi, telling him that
the opposition parties must sit
together and coordinate their
response to the controversy
surrounding the functioning of
the EC and the SIR exercise."]
sent a message to Rahul Gandhi,
and told him that we must sit
together.Ameeting of the INDIA
bloc will most likely be held in
Delhi's Constitution Club on
September 30,"she added.

The proposed meeting is
expected to focus on the EC, the
Special Intensive Revision of
electoral rolls and the Chief
Election Commissioner Gyanesh
Kumar, amid nationwide
protests against the poll panel
and official.

India’s tourism boom
has a foreign visitor gap

AMONG BRICS NATIONS, the
China numbers are the most
skewed. India recorded only
38,960 Chinese arrivals in
2024, compared  with
258,000 Indian departures to
China. Of the Indian depar-
tures, 50.43% were classified
as leisure and 40.71% as
business and professional
travel. Among Chinese arrivals
into India, however, only
1.19% were classified as
leisure, while 41.39% were
business and professional.
The China corridor also
remains significantly below
its  pre-pandemic level.
Chinese arrivals to India stood
at 339,000 in 2019, falling to
30,585 in 2023 before recov-
ering to 38,960 in 2024. An
exception is Russia, which
sent 160,000 visitors to India
in 2024, compared with
92,902 Indian departures to
Russia. Nearly 77.48% of
Russian arrivals were classi-
fied as leisure, holiday or
recreation, making it one of
the bloc’s strongest leisure-
led inbound markets. South
Africa recorded 44,168
arrivals into India, against
72,053 Indian departures.
Leisure accounted for 60.26%
of South African arrivals,
while business and profes-
sional travel made wup
18.30%. Globally, the US
remained India’s largest
source market, with 1.81 mil-
lion arrivals, followed by the
K (1.07 million), Australia
(540,000), and Canada
(530,000). On the outbound
side, the UAE was the top des-
tination for Indian departures
at 7.79 million, followed by
Saudi Arabia (3.42 million),
Thailand (1.91 million),
Singapore (1.53 million) and
the US (1.53 million).
The gap is also visible in
the nature of travel. Leisure
accounted for 39% of
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inbound tourism in 2025,
while it made up 43.5% of
Indian outbound travel.
Indian  diaspora  travel
accounted for another 33% of
inbound arrivals and 34.1%
of outbound departures, while
business travel accounted for
129% and 14.6%, respectively.
For south-east Asia and mid-
dle-east, 92.93% of Indian
departures to Thailand,
91.60% to Vietnam and
91.46% to Indonesia were for
leisure, while Malaysia record-
ed 78.499% leisure travel. The
Gulf markets are more heavi-
ly influenced by diaspora and
pilgrimage travel: 52.74% of
Indian departures to the UAE
were classified under Indian
diaspora and 34.73% of
departures to Saudi Arabia
under pilgrimage. The indus-
try believes the imbalance is
partly a consequence of how
aggressively  destinations
market themselves to Indian
travellers. “BRICS countries
are actively promoting them-
selves in the Indian market.
They hold travel marts, con-
duct familiarisation trips for
Indian tour operators and
travel agents, undertake con-
sumer-facing  promotions
and, in many cases, have sim-
plified visa procedures and
made travel easier,” said Rajiv
Mehra, general secretary,
Federation of Associations in

China, US agree to
$30-billion tariff cut

THE MOVE ALLOWS more
time to work on a potentially
bigger trade deal, US Treasury
Secretary Scott Bessent had
said on Wednesday.

Chinese state news agency
Xinhua reported on Saturday.
“This historic visit enriched
the constructive and stable
China-US relationship,
upheld the overall stability of
bilateral ties, opened a new
chapter in China-US rela-
tions, and will have a far-
reaching impact on world
peace and development,”
Chinese Foreign Minister
Wang Yi said in a statement.

On AI, the two sides
agreed to hold a dialogue on
the technology’s risks and
benefits, with the next round
of discussions set for
November, and to set up a
communication channel for
Al-related incidents. The

CHENNAI/KOCHI

Chinese Foreign Ministry also
said that Beijing valued
Washington’s use of the term
“super intelligence” in place
of “artificial intelligence”. The
two sides also agreed to sup-
port each other in hosting the
Asia-Pacific Economic
Cooperation leaders' meeting
and the Group of 20 summit.

On foreign policy, the
leaders agreed that Iran
should fulfill its commitment
not to develop nuclear
weapons, and that no country
or entity should impose tran-
sit tolls on international
waterways. President Donald
Trump said that despite a "big
talk" this week with Chinese
President Xi Jinping, "I would
rather not integrate because
we're leading by a lot," he said,
adding: "When you're leading,
you don't open it up to
each other".

Indian Tourism & Hospitality
(FAITH). “Unfortunately, we
have not matched this effort
in the BRICS markets to the
extent that we should,” he
said. Visa facilitation is anoth-
er area where India needs to
do better. India’s e-Visa facili-
ty, introduced in 2014 for
nationals of 43 countries, was
restored to 156 countries in
2022 and extended to 166
countries in 2023. It is now
available to nationals of 172
countries. However, the
expansion of e-Visas has not
necessarily meant a friction-
less experience for travellers.

For Hemant Joshi, CEO,
Atithi Foundation, a tourism
policy thinktank, the larger
question is how to make the
entire journey easier once a
traveller decides to visit India.
“Connectivity and ease of
travel will be critical to
unlocking the next phase of
India’s tourism growth, par-
ticularly beyond the major
gateways and established des-
tinations,” he said.

Rikant Pittie, CEO and co-
founder, EaseMyTrip, says the
company has seen inbound
bookings increase by around
20% over the past year, he
said. “The nature of demand
differs across these markets,
but what is interesting is the
growing diversity of travellers
coming to India,” Pittie says.

' India-US deal

90% done: State
Dept official

PRIME MINISTER
NARENDRA Modi is expect-
ed to visit the US for the G20
Summit being hosted by the
US in Florida in December.
The official said, “There’s
just a lot happening in
the relationship.”
Responding to a ques-
tion on the India-Middle
East-Europe Economic
Corridor (IMEC), the person
said, “It’s absolutely a huge
priority” of the United
States and India.” The offi-
cial added that the corridor
met with road bumps
because of happenings in
the Middle East, but stabili-
ty in the region can put
things back on track. “I
think when things can sta-
bilise, you’re really going to
see IMEC take off,” the
official said. — PTI
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This is a public announcement for information purposes only and is not a prospectus announcement and does not constitute an
invitation or offer to acquire, purchase or subscribe to securities.
Not for release, publication or distribution, directly or indirectly, outside India.

INTIMATION OF FILING OF THE PRE-FILED DRAFT RED HERRING PROSPECTUS DATED SEPTEMBER 25, 2026
(“PRE-FILED DRAFT RED HERRING PROSPECTUS”) OF TRANS ACNR SOLUTIONS LIMITED (Formerly known as Trans
ACNR Solutions Private Limited) (“COMPANY”) UNDER CHAPTER IIA OF THE SECURITIES AND EXCHANGE BOARD
OF INDIA (ISSUE OF CAPITAL AND DISCLOSURE REQUIREMENTS) REGULATIONS, 2018, AS AMENDED, (“SEBI
ICDR REGULATIONS”) WITH THE SECURITIES AND EXCHANGE BOARD OF INDIA (“SEBI”), BSE LIMITED AND THE
NATIONAL STOCK EXCHANGE OF INDIA LIMITED (COLLECTIVELY, THE “STOCK EXCHANGES”) IN RELATION TO THE
PROPOSED INITIAL PUBLIC OFFERING OF ITS EQUITY SHARES BEARING FACE VALUE OF X2 EACH (THE “EQUITY
SHARES”) TOGETHER ON THE STOCK EXCHANGES (“OFFER”).

2. TRANS ACNR

TRANS ACNR SOLUTIONS LIMITED
(Formerly known as Trans ACNR Solutions Private Limited)

Registered & Corporate office: 27/26, Rama Building, Rajokri Road, near Kapashera Chowk, Samalka, New Delhi — 110097, India
Contact Person : Kavita Rani, Company Secretary and Compliance Officer
Tel: +91 11 35443592 | Email: cs@transacnr.com | Website: www.transacnr.com

This public announcement is being made pursuant to Regulation 59C(5) of the SEBI ICDR Regulations to inform
the public that the Company has filed the Pre-filed Draft Red Herring Prospectus with SEBI and the Stock
Exchanges, under Chapter IlIA of the SEBI ICDR Regulations in relation to the Offer. The filing of the Pre-filed
Draft Red Herring Prospectus shall not necessarily mean that the Company will undertake the Offer.

The Equity Shares offered in the Offer have not been and will not be registered under the U.S. Securities Act and
shall not be offered or sold within the United States. Accordingly, the Equity Shares are being offered and sold
outside the United States in ‘offshore transactions’ in reliance on Regulation S under the U.S. Securities Act and
applicable laws of the jurisdictions where such offers and sales occur. The Equity Shares have not been and will
not be registered, listed or otherwise qualified in any other jurisdiction outside India and may not be issued or
sold, and Bids may not be made by persons in any such jurisdiction, except in compliance with the applicable
laws of such jurisdiction.

For and on behalf of the Board of Directors of
Trans ACNR Solutions Limited

Sd/-

Kavita Rani

Company Secretary and Compliance Officer

Place: New Delhi
Date: September 26, 2026

FOR THE ATTENTIHON OF THE EQUITY SHAREHOLDERS OF

PASUPATI FINCAP LIMITED

CIN: L22HTOL1996PLCAB1 661
Registered office; Shop No, 3T Shanker Markef, Connaught Place, Janpath, New Delhi - 110001;
Corporate office: 3rd Floor 56133, Site IV Industrial Area, LE. Sahibabad, Ghazlabad, Utlar Pradesh-201010;

Telephone No,: 3211515078; Website: www.pasupatifincap.co.in;
Email Id: pasupatifincaplimited@gmail.com

OPEN OFFER FOR ACQUISITION OF UPTO OF 12,22,000 (TWELVE LAKH TWENTY TWO THOUSAND) EQUITY SHARES FROM
THE SHAREHOLDERS OF PASUPATI FINCAP LIMITED (HEREINAFTER REFERRED TO AS "TARGET COMPANY"/ "TARGET")
BY MR, UDAY NARANG (HEREINAFTER REFERRED TO AS "ACQUIRER"), PURSUANT TO AND IN ACCORDANCE WITH
REGULATION 4 OF THE SECURITIES AND EXCHANGE BOARD OF INDIA (SUBSTANTIAL ACQUISITION OF SHARES AND
TAKEOVERS)REGULATIONS, 2011, AS AMENDED (“SEB| (SAST) REGULATIONS")

This éspalchment confirrmation advertisamant of the letter of offer ["Letter of Offer Dispatch Confirmation Advertizement™] iz baing
issued by Fintefizctual Corporate Advizors Private Limited ["Manager bothe offer” | on behalf of the Acquirer and the said shoulkd be read
in Gonjunchion with tha:

a) PublicAnnouncement dated August 05, 2026 ("Public Announcement™)

b} Detailed Fublic Saterment dated August 11, 2026, which was published on August 12, 3526 {Wednesday), in the mewspapers,
narmely being Financial Express (English}{Al Ediliong), Jansatta [Hindi)(All Edibions) and Mumbal Lakshadeap [Marathij{Mumbai
Edition} "Mewspapers™) ("Detailed Public Statement”);

c) Draft letier of offer dated August 19, 2026 ("Draft Letter of Offer”)

d} Letier of offer dated Septarmbar 18, 2026, atong with e form of Acceplance-cum-Acknowladgementand Form Mo, SH-4 Securites
Transfer Form ("Letter of Offier™).

Tha lerm ugsad In this letter of offer dispalch confirmation advertisament have tha sama maaning assignad 1o tham in the offar documants
unless otherase speciiied

1) Completion of Dispatch of the Letter of Offer
The dispatch of the leter of offer to public shareholders as on identified date being September 17, 2026 (Thursday), for the purpose
of thes offer, has been compisted on Seplamber 24, 2006 (Thursday), the details of which has bean summanzed herawilh as balow;

5. Mo Particulars Maoda of Dispatch | Mo, of Sharehaolders Date and Day of Dispatch
Later of offer Email | 1225 September 24, 2026 (Thursday)
& Later of offer Physical {Speed Post) | 1472 Baptarmber 24 2026 (Thursday)

2) Availability of letter of offer

at www.skylinera.com and Manager atwww.intellectuatadvisors.com.

b) In case of non-receipt of the letter of offer, public shareholders, induding those who. have acquired the equity shames affer
identified date. Ifthey so desire, may downlned the letler of offer from the website indicaled above or oblain a copy of the same
from the Manager or the Regestrar al

MANAGER TO THE OFFER REGISTRAR TO THE OFFER
e,

FINTELLECTUAL §kx—:*'—-

& CORPORATE ADVISORS h!’!_ﬁ

Fintellectual Corporaie Advisors Private Limited
SEBIRegistration Mo.: INMODD0T 2244
Corporate Offica: B-20, Second Flaor,

Sector 1, Mosda, Uttar Pradesh=-2011301

Tel No.: +871-1 204255080

Contact Person: Mr Amit Pun

E-mail: infoi@fintelfachialadvisors com

Website: waw lintefleclualadvisors . oom

Skyline Financial Services Private Limited

SEBI Registration No.: INROOO0D324 1

Regd. Off.: D-1534, 151 Floor, Okhila Industmal Area
Phase-1, New Defhi-110520

Tel No.: 0114045019357

Contact Person: Mr Anw kumar

Emallid.: ipoi@skyineria.com

Website: www shylinerta com

3} Schedule of Activities forthe purpose of this offer;
Kiredly noie the schedule of the major activities set forh balow;

Actual Schedule of Activities

Tentative Schadule of Activities (Day and Date)

Last date of publication in the Newspapers of Recommendabion of the Indepandent director
comrmittes of the Target Company shall give its recomrmendation

Sepbernber 28, 2026 (Monday)

Seplamber 20, 2028 (Tuesday)
september 30, 2026 (Wednesday)

Last gate for revising the Offar Pricer Dffer Size
Advertisemant of Schedule of Actvibes for Open Offer, stafus of stalubcry and olhear
APPTONVES B MEWSIEDET

Diate of commencemant of tendenng peripd (Offer Opening Date) October 01, 2026 {Thursday)

Date of expiry of tendering period {0ffer Closing Date) October 15, 2026 {Thursday)

Diate by which all requiremants includirg payment of consideration would be complated October 30, 2026 (Friday)

4} Other information:
) The details relating to the procedure for tendenng the Equsty shares are more particularly set out inthe lether of offer.
by The Letier of offer Dizpaich Confimation Adverdisement shall also be available and accessible on the wabsie of SEBI at
wienw, sebiqovin and BSE al weww. bseindia.com and Manager al v fintellechualadyisors. com.,

Issued by the Manager to the Offer on behalf of the Acquirer

FINTELLECTUAL

& CORPORATE ADVISORS
B

Fintellectual Corporate Advisors Private Limited

Corporate Office: B-20, Second Floor, 3ector-1, Moida, Uttar Pradesh-201301

Tel No.: +81-120-4 266080

Website: www fintellectualadvisors. com

Email Address: infoi@inialeciusladvizors.com

Contact Person: Mr, Armit Fun

SEBI Registration Number: INMDDDIT2544

Validity: Parmanent

CIN: UT40000L2021PTC3TTT48

Sdl-
Place: Moida Uday Narang
Date: September 25, 2026 Acqulrer

"IMPORTANT"™

Whilst care is taken prior to acceptance of advertising
copy, it is not possible to verify its contents. The Indian
Express (P) Limited cannot be held responsible for such
contents, nor for any loss or damage incurred as a
result of transactions with companies, associations or
individuals advertising in its newspapers or Publications.
We therefore recommend that readers make
necessary inquiries before sending any monies or
entering into any agreements with advertisers or
otherwise acting on an advertisement in any manner
whatsoever.

This i & public announcement for information purpeses only &nd is not & prospechus announcement amd
does mol constibute an invitation ar offer o acquire, purchase or subscribe to securilias.
Mot for release. publication or distibution, directly or indirectiy, outside India,
INTIMATION OF FILING OF THE PRE-FILED DRAFT RED HERRING PROSPECTUS DATED SEPTEMBER 25, 2026
(“PRE-FILED DRAFT RED HERRING PROSPECTUS") OF ASG HOSPITAL LIMITED (Formerly ASG Hospital Private
Limited) (“COMPANY") UNDER CHAPTER Il& OF THE SECURITIES AND EXCHANGE BOARD OF INDIA (ISSUE OF CAPITAL
AND DISCLOSURE REQUIREMENTS) REGULATIONS, 2018, AS AMENDED (“SEBI ICDR REGULATIONS"), WITH THE
SECURITIES AND EXCHANGE BOARD OF INDIA (“SEBI"), BSE LIMITED AND NATIONAL STOCK EXCHANGE OF INDIA
LIMITED (COLLECTIVELY, THE "STOCK EXCHANGES™) IN RELATION TO THE PROPOSED INITIAL PUBLIC OFFERING OF
ITS EQUITY SHARES OF FACE VALUE OF %1 EACH (“EQUITY SHARES") ON THE MAIN BOARD OF THE STOCK
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Registered and Corporate Office: 38" Floor. Sunshine Tower, Senapati Bapat Marg, Delisle Road, Dadar West,
Mumbal - 400 013 Maharashira; India, Tel: + 91 22 4713 T616: Website: www asgevehospital com;
Contact person; Dinesh Lahoti, Company Secretary, Compliance Officer and Head - Legal
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Place: Mumbai
Date; Seplember 26, 2026

For ASG HOSPITAL LIMITED

(Formerly ASG Hospital Private Limited)

On behalf of the Board of Directors

Sd-

Dinesh Lahoti

Company Secratary, Compliance Officer and Head - Legal
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THIZ 1S APUBLIC ANNOUNCEMENT FOR INFORMATION PURFOSES ONLY AND 15 ROT APROSFECTUS ANNCUNCEMENT AND DOES NOT COUMSTITUTE AN ISVITATION OR OFFER TOACHNRE, PURCHASE OR
SUBSCRIBE TL SECURITIES UNDER THE SECURITIES AND EXCHANGE BOARD OF INDLA (ISSUE OF CAPITAL AND DISCLOSURE REQUIREMEMTS) REGULATIONS, 2018, AS AMENDED ["SEBI ICDR
REGULATIONS"). INITIAL PLBLIC OFFERING OF EQUITY SHARES ON THE MAIN BOARD OF B5E LIMITED ("BSE") AND NATIOMAL STOCK EXCHANGE OF INDIA LIMITED ("NSE™) (TOGETHER. THE "STOCK
EXCHANGES"] IN COMPLIANCE WITH CHAPTER || CF THE SEBIICDR REGULATIONS. NOT FOR RELEASE, PUBLICATION OR DISTRIBUTION DIRECTLY OR INDIRECTLY OUTSIDE INDIA

PUBLIC ANNOUNCEMENT

<& KIAN-M

EXPORT LIMITED
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KIAN-M EXPORT LIMITED

Dur Company was anginally Incosporaled as ‘Kian-M Export Private Limied’, a privates Bmitad cormpany under the provisions of the Companies Act, 2013, pursuant 1o a cetificate of mcorporation dated January 17
2020, isswed by the Registrar of Comganies, Cenlral Registration Centre, Our Company was subsequently converled into & public limited company pursuant o the resolution passed by our Board of Direclors an May
14, 2026 and special resolriion passed by our Shareholders on May 15, 2026 and the name of our Company was changed to 'Kian-M Expor Limited’, and a fresh cerlificate of incorporation dated May 26, 2026 was
issuad by the Registrar of Companies, Central Processing Canire. For details of change inthe registerad office of our Company, see “Hisory and Cerain Corporafe Matters- Changas in our registered office” on page
234 of the Draft Ried Herring Prospecius dated Seplember 24, 2026 ("DRHP" or the "Draft Red Herring Prospectus")
Corparate ldantity Number. L17299GJ2020PLCT12146; Wabsite, v kian-rm.com
Registered and Corporate Office: 5. No. 208/P2, Sub Piof Mo 1A, Bedi, Near Avadh Green Party Plot, Morbi Rosd, Rajkot - 380 003, Guigrat, India
Contact Person; Kinjal Sunilbhas Kothar, Company Secrelary and Compliance Officer, Telephone: #81 80337 43821, Email: compliance@kian-m.com

OUR PROMOTERS: RAJESHEHAI PARSHOTAM MALAVIYA,

USHABEN RAJESHEHAI MALAVIYA, DARSH RAJESHBHAI MALAVIYA AND PARTH RAJESHEHAI MALAVIYA

INITIAL PUBLIC OFFERING OF UP TO [«] EQUITY SHARES OF FACE VALUE OF 7 10 EACH (THE “EQUITY SHARES™) OF KIAN-M EXPORT LIMITED ("OUR COMPANY™ OR “THE COMPANY" OR “THE
ISSUER™) FOR CASH AT A PRICE OF ? [«] PER EQUITY SHARE (INCLUDING A SHARE PREMIUM OF 7 [»] PER EQUITY SHARE) (THE “OFFER PRICE") AGGREGATING UP TO  [«] MILLION (THE
“0OFFER") COMPRISING A FRESH ISSUE OF UP TO [«] EQUITY SHARES OF FACE VALUE OF ¥ 10 EACH AGGREGATING UP TO % 5,000 MILLION BY OUR COMPANY (THE “FRESH ISSUE™) AND AN
OFFER FOR SALE OF UPF TO 1,500,000 EQUITY SHARES OF FACE VALUE OF © 10 EACH (“OFFERED SHARES") AGGREGATING UP TO % [«] MILLION BY RAJESHBHAI PARSHOTAM MALAVIYA (THE
“OFFER FOR SALE", AND SUCH SHAREHOLDER OFFERING THE OFFERED SHARES 1S REFERRED TO AS THE "PROMOTER SELLING SHAREHOLDER").

THE FACE VALUE OF THE EQUITY SHARES 15 7 10 EACH. THE OFFER PRICE 15 [«] TIMES THE FACE VALUE OF THE EQUITY SHARES. THE PRICE BAND AND THE MINIMUM BID LOT WILL BE
DECIDED BY OUR COMPANY, IN CONSULTATION WITH THE BOOK RUNNING LEAD MANAGER AND WILL BE ADVERTISED IN ALL EDITIONS OF [«] (A WIDELY CIRCULATED ENGLISH DAILY
NATIONAL NEWSPAPER), ALL EDITIONS OF [«] (A WIDELY CIRCULATED HINDI NATIONAL DAILY NEWSPAPER), AND ALL EDITIONS OF [«] (A WIDELY CIRCULATED GUJARATI NATIONAL DAILY
NEWSPAPER, GUJARATI BEING THE REGIONAL LANGUAGE OF GUJARAT, WHERE OUR REGISTERED AND CORPORATE OFFICE IS LOCATED) AT LEAST TWO WORKING DAYS PRIOR TO THE
BID/OFFER OPENING DATE AND SHALL BE MADE AVAILABLE TO THE STOCK EXCHANGES FOR UPLOADING ON THEIR RESPECTIVE WEBSITES IN ACCORDANCE WITH THE SECURITIES AND
EXCHANGE EOARD OF INDIA {ISSUE OF CAPITAL AND DISCLOSURE REQUIREMENTS) REGULATIONS, 2018, AS AMENDED (THE “SEBI ICDR REGULATIONS").

In case of any revisson 1o the Price Band, the Bididfer Period will be extended by at least theee additionad Working Days after such revizion in the Price Band, subject to the Bid/ Offer Period not exceading 10 Working
Days, In cases of force magsure, banking strike or unforeseen circumstances, our Company may, in consullation with the BRLM, for reasons to be recorded inwriting, sxdend the Bid [ Cffer Period for a minimum of one
Working Day, subject to the Bid! Offer Perod not exceeding 10 Working Days. Any revision-in the Price Band and the revised Bid'Offer Period, if applicable. will be widely disseminated by notification fo the Siock
Exchanges, by issumg a public notice, and alse by indicating the change on the weabsilte of the BRLM and al the terminal of the Syndcate Membear and by inimabon io the Designated inlermedianas and the Sponsor
Banks, as applicable

This Offer is being mase in terms of Rule 19[2KE) of the Securities Contracts (Regulation) Flubes, 1857, a5 amended ("SCRR), read with Regulaton 31 of the SEBICDR Regulstions, The Offer is being made through
it Book Building Process in tarms of Reguiation 6(1) of the SEBI ICDR Regulations, whargin in teams of Requlation 32(1) of the SEB| ICOR Regqulations, nol mare than 50% of the Offer shall be available for allocation
on 3 proporionate basis io Qualifed Institutions! Buyers ("QIBs”, and such poriion, the "QIE Partion™} provided that our Company in consuliabon with the BRELM. may allocate up ko 60% of the (B Forfion fo Anchor
irvastors on a discrationary basis im accordance with the SEBI ICOR Regulabions [*Anchor Investor Portion”), of which 40% of such Anchor invastor Porlion shall ba reserved, in the following rmanner (i) 33.33% shall
be reserved for allocation to domestic Mutual Funds; and 1) §.67% shall be reserved for Life Insurance Companies and Pension Funds, subject to valid Bids being received from domestic Mufual Funds, Life
Insurance Companies-and Pension Funds af or abave the Anchor Investor Mllocation Prica. In the evant of under-subscription in (g} above, the allocation may be made b domestic Muteal Funds, al or abave the
Anchor investor Allocabion Prce, i accordance with the SEBI ICDR Regulstions. In the event of under-subscripbon or non-allocation in the Anchor investor Porion, the balsnce Equity Shares of face valus of T 10
gach shall be-added to the Met Q1B Portion. Further, 5% of the Met QIB Portion shall be avadable for allocation on 3 proportionate bagis only ko Mutesd Funds and the remainder of the Met Q1B Portion shall be available
for allocabion on & proporionate basis 1o 2l Q1B Biddears {oiher than Anchor Investors) including Mulual Funds, subject bo valid Bids being received at or above the Cilfer Prce. However, if 1ha aggragabe Semand from
Mutual Funds & bess than 5% of the CHE Portion, the balance Equity Shares of face value of T 10 each available for allocation in the Mutual Fund Porticn will be added to the: remaining 218 Portion for proporfionale
allocation fo QEBs. Furdher, not less than 15% of the Odfer shall be available for allocabion o Nen-insbiulional Bsdders oul of which (a) one-thind of such podion shall be reserved for applicants with application sze of
e than F200,000 and up o F1,000,000; and (b) two-third of such portion shall be reserved for applicants with application size of more than 1,000,000 provided that the ensubscribed portion inaither of such-sub-
categories may be afiocated to applicants in the oiher sub-category of Non-Institutional Bidders and not less than 35% of the Offer shall be avakable for aliocation to Retad Individual Bidders ("RIBs”) in acoordance
with the SEBI ICDR Reguiations, subject to valid Bids being received from them a1 or above the Offer Price. Al polential Bidders (excepl Anchar invasiors) are required to mandatoly ulilise the Application Supporied
by Blocked Amount ("ASBA") process by providing details of their respeciive bank accounts {incliding UPT D for U Bidders) fas defined herainafitery in which the Bid amount will be blocked by the 3C5Bs or the
Sponsor Banks, a5 applicable, 1o participate in the Offer. Anchor Investors ara not parmedted 1o padicgate in the Anchor Investar Porion of the Offer through the A5BA procass. For details, sea “Offer Procedurs” on
page 431 of the DRHP,

This pubdic announcement is being made in complignce with the provisions of Reguiation 2682} of the: SEB! ICDR Regulations to inform the public that our Company is proposing, subject 1o applcable statutory and
requlatery reguirgments, recedpl of requisite approvals, market conditions and other considerations, 1o undertake an inifial public offering of its Equity Shares pursuant 1o the Ofar and has Med the DEHP along with the
Drafi Abridged Prospectus each dated September 24, 20026, wih the Secunbes and Exchange Board of India ("SEBI™) and with ihe Stock Exchanges, Pursuent to Regulation 26(1) of the SEBI ICDR Regulabons, the
DRHF-afong with the Draft Abridged Prospacius filed with SEBI and the Stock Exchanges has baen made availabla to the public for commenis, if amy, for a pericd of at least 21 days from the date of publication of this
public announcement in accordance with Regulation 26(2) of the SEBI ICOR Reguiations. The DRHP has been filed by hosting it on the website of SEBI &t www.sebl.govin, websites of the Stock Exchangss at,
winw Beaindla.com and wwenseindia.com, on ihe website of the Company”al www kian-m.corm; and on the website of the Book Bunning Lead Manager ["BRLM'), i.e. Mirse Asset Capital Markets (India) Privaie
Limiled at https:iiem miraeasset.co.in/, respactively. Cur Company invites the public Io give thesr comments on the DRHP along with the Draft Abddged Prospactus filed with SEBI and the Stock Exchanges, with
respect 1o disclosures made in the DREHP along with the Draft Abridged Prospecius. The public’is requested to send a copy of the comments o SEBI, o the Company Secretary and Compliance Officer of our
Company andior the BELM al their respective addressas mentioned herean, All comments must be recelved by SEBI andor our Company andior the Company Secratary and Compliance Officer of our Comgany
andior the BRLM in refation to the Offer on or before 5.00 p.m. on the 21" day from the date of publication of this public aanguncement

Irvestmenis in equity and equity-refaied securibes invoive 3 degres of rigk and wvesiors should nofinvest any funds inihe Offer unfess they can afford o take the risk of loging their enfireinvestment, Irestors are
advisad 1o read the risk factors carefully before taking an iwvesimant decision in the Offer. For faking an imvestment dacision, investors must rely on theér ovn examination of our Cormpany. and the Offer induding the
nsks invalved, The Equity Shares of face value of ¥ 10 each offered in the ORer have not been recommended or approvad by the SEBI, nor does SEBI guaraniee the accuracy or adequacy of the contents of the Dralt
Red Herring Prospecius. Specific atiention of ihe imestors i invited 1o *Risk Faclors” beginning on page 23 of the DRHP.

Any decisaon io irast in the Equity Shares describad in this DEHP mav only ba takan after the Red Harring Prospectus ["RHP"} has been filed with the BoC and must be made salaly on the basis of such RHP az thare
may be material changes in the RHP from the DRHF and the Draft Abrdged Prospectus. The Equity Shares, when issued through the RHP, are proposed bo be listad on the maln board of the Stock Exchanges
For detatds of the share capital and cagatal sinucture and the names of the signalones o the Memarandum of Assocation and the number of shares subscnbed by ihem of our Comgany, pleass see the section tled

"Capifal Sfruciure” on page 87 of the DRHP. The lability of the members of our-Company is limited by their shares. For detads of the main cbjects of our Company-as contained i the Memorandum of Association,
please see he sechon liled “History and Cerain Corporale Malfers”on page 234 of the DRHP,

BOOK RUNNING LEAD MANAGER | REGISTRAR TO THE OFFER

¥
MIRAE ASSET (I) MUFG 1wrs s

Capital Markets

Mirae Asset Capital Markets (India) Private Limited

1" Floor, Tower 4, Equinox Businass Park, LBS Marg, Off BKC, Kurla (Wesl)
Mumibai - 400 070, Maharashtra, India

Telephone: +91 22 6265 1300

E-mail: kianm_ ipoi@mirasasselcm.com

Imvestar Grievance ID: mbinvesiors@mirasassaiom.com

‘Wabsite: hitps:lem mirasassal.coin’

Contact person: Wincy Nadan Aditss Sinha

SEEI Registration No.; INMOOODT 2485

MUFG Intime India Private Limited (Formerly Link Infime Incia Private Limited)

C-101, 1" Floor, 247 Park, L.B.3. Marg, Vikhroli Wess, Murnbai - 400 083, Maharashtea, India
Telephone: + 91 B1081 14548

E-mail; kian-mexpor ipoi@in mpms, mufg.com

Investor Grievance 1D: kian-mexgort. ipa@@in.mpms.milg.com

Wabsite: wwarin.mpms.mufg.com

Contact person: Shanti Gopafrishnan

SEBI Registration No.; INRO0OOD405E

AN capdtadized lerms ween horedn and nol speciiically defined shall have the same meanng a3 ascrbad o them i ihe DRHP

For KIAN-M EXPORT LIMITED

On behalf of the Board of Directors

adi-

Rinjal Sunilbhal Kothar

Carmpany Sacretary and Compliance Offacer

Placa: Rajkol, Gujaral
Data: Ssplamber 25, 2025

KIAN-M EXPORT LIMITED is proposing, subject 1o applicable statutory and regulatory raquisemants, receipl of requisita approvals, market conditions and other conslderations, to undertake an iniliai public
offering of its Equity Shares and has filed the DRHF along with the Draft Abridged Prospectus each daled September 24, 2026 with SEBI and the Stock Exchanges on Septernber 25, 2026: The DRHF along with the
Oraft Abridoed Prospectus ks availabla on the websila of SEBI at www sebi.govin, a5 well as on the wabsites of the Slock Exchanges e, BSE and NSE al www bsaindia.com and www nsaindia.com, raspectively,
on the websiteof the Company at weaw kian-m.com; and on the website of the Book Running Lead Manager BRLM'), i.e. Mirag Assel Capital Markets (India) Private Limited at hifps:Vom.mirseassel.co.in/, respaciivaly,
Any potendial Bidders should node that investmeni in equity shares involwes a high degree of risk and for details relating to such risk, see "Risk Faclors” on pege 23 of the DRHF and the defails 38t out in the RHP,
whan filad. Potentsad Bidders should nol rely on the DRHP ar tha Draft Abridoed Prospecius filed with SEBL and 1he Stock Exchanges for making any Investiment dacision and should instaad raly on the RHP, whan
fiked, for making investment decision

This announcement has been prepared for publication in India and mey not be redeased i the United States: This announcement does not conslitule-an offer of securities for sale in sy jursdiction, induding the
United States. and any securilies described in this announcament may nol be offered or seld ;m the Unilad States absen! ragistration under tha US Secenties Act of 1933, as amanded, of an exemption from
registration, Any public offering of securties to be made in the Upited States will be made by means.of a prospectus that may be obtaned from the Company and that will contain dedalled information: about the
Cormpany and managemant, as well as financial stalerments. However, no offering of securities is being made in the Unded Slates

Aulfacoors
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HOLDS FULL PANEL MEETING

'Unmapped’ voters need not attend hearings: EC

Form 6 to revert to
original, without a
separate SIR insert

DAMINI NATH
New Delhi, September 26

IN ITS FIRST meeting since The
Indian Express reported on the
deep divide within the Election
Commission over the past 10
months, the poll panel on
Saturday sought to address
several concerns raised by its
two commissioners Sukhbir
Singh Sandhu and Vivek Joshi.

Electors who were issued
notices for “logical discrepan-
cies”and forbeing“unmapped”
inthe ongoing Special Intensive
Revision (SIR) of electoral rolls
will not be required to attend
hearings to establish their eligi-
bility,a statementissued by the
ECIsaid.“Unmapped”votersare
thosewhose names did not fig-
ure in the rolls of the previous
intensive revision.

In its statement, the Com-
mission also said thatadeclara-
tion that was added without
amendment to the voter enrol-
ment form or Form 6,would go
back to the original after the
SIR. The Indian Express had
reported that the two ECs had

said this addition was “illegal,
unauthorised”and called forits
removal so that young, first-
time voters are not harassed.

Responding to some spe-
cificconcerns,the ECsaid agen-
das would be circulated in
advance for all commission
meetings and minutes issued.
The Annual Performance
Appraisal Reports of officers
would be completed within the
stipulated time frame,and that
the commission’sapproval will
be taken for foreign trips of the
officers. Further, in its state-
ment, the EC said, “All direc-
tions issued by the Commis-
sioners to the officers of the
Commission shall be meticu-
lously complied with.”

The Commission, compris-
ing Chief Election Commis-
sioner Gyanesh Kumar,and ECs
Sandhu and Joshi, held a meet-
ing at 3pm on Saturday, the EC
statement said. It underlined
that the press note had the
“approval of the full Commis-
sion”andreleased a photoof the
three-member EC at the meet-
ing. The exemption from in-
person hearings will be a relief
to the lakhs of electors.“In case
of any person to whom notice
has been issued during the
ongoing SIR, for being
unmapped and logical discrep-
ancies,BLOswill visit thehomes

b
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Chief Election Commissioner Gyanesh Kumar and Election Commissioners Sukhbir Singh
Sandhu (left) and Vivek Joshi (right) at the meeting in New Delhi, on Saturday X

Revised schedules for Delhi, Maharashtra

The ECI has announced a
revised schedule for the
SIR of electoral rolls for
both the National Capital
Territory of Delhi and
Maharashtra, according to
official orders released on
Saturday. The window for

of such personsfor collection of
documents and thereafter
upload them on the ECINet, for
decision by the ERO. Such per-

Even GST 2.0 failed to fuel
revival of entry hatchbacks

BUT THE POST-GST 2.0
growth numbers only con-
firm that the decade-long
decline of the entry hatch-
back isn’t a tax problem,
but a fundamental change
in consumer behaviour and
purchasing power. “We
have a very interesting sit-
uation where sales of
smaller cars are growing at
a slow rate compared

to mid and larger
vehicles,” Madan
Sabnavis,
chief econo-

mist at
Bank of
Baroda,
told FE.

“One reason is a definite
preference shift towards
larger vehicles, which
reflects overall purchasing
power. People in lower-
income groups normally go
for entry-level cars, where-
as larger vehicles are
bought by higher-income
individuals who also have

better access to credit. It

comes down to affordabili-
ty and changing consumer
preference.” While GST 2.0
succeeded in expanding
the overall market size, one
year of data comprehen-
sively proves that the clas-
sic sub-3¥5 lakh Indian
hatchback is no longer the
country’s default mobility
option, and the country is
no longer
going to
s uch
same cars
despite
alower
} taxes and
W afford-
gy ability.

-.-r---'-.- GOVERNMENT OF TAMIL NADU

' PROJECT DEVELOPMENT GRANT FUND (PDGF)
INVITATION FOR PROPOSAL (IFP)

Consulting services

Ref: PDGF/GoTN/Busstand/Thanjavur& Thoothukudii2026
PDGF/GoTN/Parks/Pudukottail2026

1.  Project Developmeant Grant Fund (PDGF) intends to appoint a firm to provide the following
consulting services as defailed in tha table balow:

Estimated EMD e-Tender | e-Tender
S Description of Services Value incl. in Ris Submission | Opening
GST in Rs. ) last date date
| |Preparation of Defailed Feasibilly Report
and Providing Transaction Advisory services
for Development of commercial complex
for Thanjavur City Municipal Corporation an 15-10-2026 | 15-10-2026
FPP moda & Preparation of Detailed| 50,00,000/- | 50,000/ upto after
Feasibdlity Report and Providing Transaction 11.00 hrs. | 12.30 hrs.
Advisory services for Redevelopment of old
Bus stand at Poipettai for Thoothukudi City
Municipal Corporation on PPPmade
2 |Preparation of Conceplual Master Plan,
Detailed Project Report and Bid documents| .. oo oo 35.0001- 1'5':“',[?26 Iﬁ-;:;ﬂiﬁ
for Establishment of Green space-and Parks| ™" 1 EIE nrs. | 42,30 hrs
for Pudukottal Cily Municipal Carparation ’ ' ' '

availableinthe RFP.
DIPRMZ2951/TENDER/2026

Z. The assignment is open o all efigible firms, The Request for Proposals (RFP) may be downloaded
and used free of cost from the website viz. hitps:ifintenders.gov.in Proposals compiete in all
aspects must be submitied onling through the Tamil Nadu e-tender wabsile, as specified in the RFP

3. Apre-proposal conference will be held for S# 1 on 01.10.2026 at 11.00 am and S# 2 on 01.10.2026 at
12 noonin the cffice of TNUIFSL, to clanfy quenes, if any as stated in the RFP.

4, Any Clanficatons, Minutes of Pre-proposal meeting, Extension of tme and Addendum &
Corrigendum issued will be uploaded only in the Tamil Nadu e<tender website. Other details are

Managing Director,
TNUIFSL Fund Manager of POGF

RSi?

[Corporate Identity Number :

Registered Office: GF-1-A, 6, Devika Tower, Nehru Place, New Delhi -
Corporate Office: 3 Floor, Tower No. 1, IT/ITES SEZ of Artha Infratech Pvt. Ltd, Plot No. 21,

Sector TechZone-IV, Greater Noida West, Gautam Buddha Nagar, Uttar Pradesh - 201306, India
Phone: +91-120-4303500 | Email: rsystems.india@rsystems.com | Website: www.rsystems.com

R SYSTEMS INTERNATIONAL LIMITED

L74899DL1993PLC053579]

COMMUNICATIONTO SHAREHOLDERS REGARDING DEDUCTION OF TAX AT SOURCE
ON DIVIDEND AND RECORD DATE INTIMATION

Notice is hereby given that the Board of Directors of R Systems International Limited ('R Systems"/ "Company") at its
meeting held on Friday, September 25, 2026, has declared a Second Interim Dividend of Rs. 8/- per equity share of face
value of Re. 1/- each for the financial year ending on December 31, 2026. The record date for the purpose of determining
the entitlement of the shareholders for the Second Interim Dividend 2026 is Thursday, October 01, 2026. The said Interim
Dividend will be paid on or before October 24, 2026.

Pursuant to the provisions of the Income-tax Act, 2025 (the "Act") and the Rules framed thereunder, as amended,
dividend paid or distributed shall be taxable in the hands of the shareholders and the Company is required to deduct
tax at source (“TDS") at the time of making the payment of said dividend. TDS rate may vary depending on the residential
status of the shareholder(s) and the documents submitted to the Company in accordance with the provisions of the Act.

Requisite documents and details to be submitted by the shareholders for exemption/ application of lower rates from TDS
for various categories of shareholders,
https://www.rsystems.com/communication-on-tax-deduction/. Shareholders are requested to upload the required

are available on

Date : September 26, 2026
Place : Greater Noida, (U.P)

documents with MUFG Intime India Private Limited (Formerly known as Link Intime India Private Limited), the Registrar

the website of

110019

the Company at

and Share Transfer Agent ("RTA") of the Company at https://web.in.mpms.mufg.com/formsreg/submission-of-Form-121-41.htm|
latest by Thursday, October 01, 2026. Any communication on the tax determination/ deduction received post
October 01, 2026, shall not be considered. In this regard, an email communication has also been sent to all shareholders
whose email addresses are registered with the Company or the depositories. The same is available on the Company's
website at www.rsystems.com and on the websites of the stock exchanges where the Company's equity shares are listed,
i.e., National Stock Exchange of India Limited at www.nseindia.com and BSE Limited at www.bseindia.com.

(Company Secretary & Compliance Officer)

For R Systems International Limited

Gurprit Singh

Delhi NCR will now con-
clude on October 30, 2026,
and for Maharashtra on
October 12,2026. Final list
publication will take place

on December 4 and
November 16, 2026
respectively. —ANI

sonsneed notbe called forhear-
ingto ERO/AERO office.Onlyin
exceptional circumstances, as
decided by the ERO, the hearing

will be held preferably online.
Any adult member of the fam-
ily can be authorized by the
electortoattend thehearingon
their behalf, if required,” the
ECannounced.
TheECalsoclarified thatthe
Form 6 for new voter enrol-
ment,would revert to the origi-
nal one as per the Registration
of Electors Rules,1960. Whilea
separate declaration form was
created bythe ECforthe SIR, the
declarationwas inserted within
the online version of the Form
6, which can only be amended
by the Law Ministry. The two

India can reach

10% growth: FM

SHE URGED INVESTORS
backing these startups to
consider taking them public.
"Listing brings its own
advantages,' she said, adding
that founders in the space
should be freed from worry-
ing about making money.
She said India can achieve
economic growth of more
than 10%, but stressed that
sustaining a faster pace will
require technology and
startup-led innovation to
move beyond the technology
sector and into traditional
parts of the economy. "It is
possible to reach 10-plus
growth. And I'm not just say-
ing it to pep you all up,

_ she said.

Sitharaman said startups,
which have grown rapidly
since 2014, could in the next
couple of years contribute as
much to the economy as tra-
ditional industries. "India's
transformation has been dri-
ven by sustained efforts to
clean up institutions, restore
confidence, and open sectors
to private participation,
while creating policies that
enable young people, entre-
preneurs, and innovators to
contribute to growth," she
said. Sitharaman cited the
space sector as a 'strong
example, with Indian star-
tups now designing and
building satellites and
undertaking space missions.
Sitharaman said the next
phase of growth would
depend on such innovations
reaching sectors with large
productivity gaps.

In agriculture, she cited
drones and aerial geospatial
instruments for precision

mapping of land parcels, as
well as technology aimed at
improving harvesting and
land preparation. She also
referred to pilot testing of
point-of-sale machines in
fertiliser distribution. Such
systems can record details of
the farmer, land and crop
and provide information on
the quantity of fertiliser that
may be sufficient based on
the crop, soil and irrigation
available. "The sooner these
technologies reach these sec-
tors, the better it is for India,"
she said, adding that optimal
use of resources would con-
tribute to growth.

Sitharaman attributed
India's economic transfor-
mation over the past decade
to a combination of policy
changes, institutional
reforms and opening up sec-
tors to private participation.
She said the government had
focused on restoring confi-
dence in banks and institu-
tions, cleaning up stressed
assets and consulting stake-
holders before changing
policies. She cited the gov-
ernment's public sector
enterprises policy as an
example of this approach,
saying private participation
had subsequently been
opened up even in strategic
sectors where it had previ-
ously been restricted. The
minister also said the coun-
try needed to overcome
excessive scepticism about
its economic prospects. "We
have too many naysayers,"
she said, arguing that a more
positive environment was
necessary for India to accel-
erate growth.
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Election Commissioners had
raised concerns with the same.

“Thedeclarationattached to
Form 6 for SIR has been upheld
by the Hon’ble Supreme Court.
For non-SIR period, the Forms
applicableas per Rules (the Reg-
istration of Electors Rules
1960) will be used,” the EC said
initsstatement. The EC on Sat-
urday announced, “Field offi-
cers have role-based access to
the ECINET system as per their
statutory powers. ACommittee
headed by Sr. Deputy Election
Commissioner (DEC) and
including an independent
expert from IIT/IIITwill review
the ECINET to double-check
that it complies with the provi-
sions of the Acts and Rules and
submit report to the Commis-
sion,’it said.

According to the state-
ment,various upgradations of
the portal have already been
made based on theinputs from
State CEOs in the past few
months. “In case, any further
flexibility is required by the
field officers, that willbe made
operational. Henceforth,all the
new initiatives about IT mod-
ules and portals will be dis-
cussed in the Committee of
Officers (COO)before approval
by the Commission,” it said.

The EC clarified that the let-
ters written by the two ECs to

Cabinet  Secretary TV
Somanathan were in relation
to the conduct of an officer.
“The letter to Cabinet Secre-
tarywas notrelated toany pol-
icy matter of the Commission
orITdivisionbutrelated tothe
working of an officer on depu-
tation to ECIL. The work re-dis-
tribution orders issued by the
concerned officer were not
actually implemented after
the orders of the two Commis-
sioners and the oversight over
the IT division by the DEC was
neveractuallywithdrawn,’the
EC statement read.

Withregard to the ongoing
SIR, which has been com-
pleted in 20 states/UTs so far,
the EC said: “Any person whose
name has got left out during
SIR or thereafter,and any per-
son including young/first-
time voter, may apply to the
concerned ERO, for inclusion
of their names in the electoral
rolls under the process of con-
tinuous updation. CEOs have
been directed to facilitate the
same. The CEOs, DEOs, EROs
willimmediatelylaunch aspe-
cial drive for enrolment of
these electors.”

Regardingthe 97 Goaelec-
tors who had been deleted
from the final roll, 81 of them
had already filled the Form 6.

INDIA bloc to
meet Sept 30
to chalk new
plan: Mamata

PRESS TRUST OF INDIA
Kolkata, September 26

FORMER WEST BENGAL chief
minister Mamata Banerjee on
Saturday renewed her call for
opposition unity, stating thatan
INDIA bloc meeting is likely to
be held in Delhi to discuss
Election Commission-related
issues and chart out the
opposition's next course of
action. Addressing a rally at
Serampore in Hooghly district,
the Mamata All India Trinamool
Congress chief said she sent a
message to Congress leader
Rahul Gandhi, telling him that
the opposition parties must sit
together and coordinate their
response to the controversy
surrounding the functioning of
the EC and the SIR exercise."]
sent a message to Rahul Gandhi,
and told him that we must sit
together.A meeting of the INDIA
bloc will most likely be held in
Delhi's Constitution Club on
September 30," she added.

The proposed meeting is
expected to focus on the EC, the
Special Intensive Revision of
electoral rolls and the Chief
Election Commissioner Gyanesh
Kumar, amid nationwide
protests against the poll panel
and official.

India’s tourism boom

AMONG BRICS NATIONS, the
China numbers are the most
skewed. India recorded only
38,960 Chinese arrivals in
2024, compared  with
258,000 Indian departures to
China. Of the Indian depar-
tures, 50.43% were classified
as leisure and 40.71% as
business and professional
travel. Among Chinese arrivals
into India, however, only
1.19% were classified as
leisure, while 41.39% were
business and professional.
The China corridor also
remains significantly below
its pre-pandemic level.
Chinese arrivals to India stood
at 339,000 in 2019, falling to
30,585 in 2023 before recov-
ering to 38,960 in 2024. An
exception is Russia, which
sent 160,000 visitors to India
in 2024, compared with
92,902 Indian departures to
Russia. Nearly 77.48% of
Russian arrivals were classi-
fied as leisure, holiday or
recreation, making it one of
the bloc’s strongest leisure-
led inbound markets. South
Africa recorded 44,168
arrivals into India, against
72,053 Indian departures.
Leisure accounted for 60.26%
of South African arrivals,
while business and profes-
sional travel made up
18.30%. Globally, the US
remained India’s largest
source market, with 1.81 mil-
lion arrivals, followed by the
UK (1.07 million), Australia
(540,000), and Canada
(530,000). On the outbound
side, the UAE was the top des-
tination for Indian departures
at 7.79 million, followed by
Saudi Arabia (3.42 million),
Thailand (1.91 million),
Singapore (1.53 million) and
the US (1.53 million).

The gap is also visible in
the nature of travel. Leisure
accounted for 39% of
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inbound tourism in 2025,
while it made up 43.5% of
Indian outbound travel.
Indian  diaspora  travel
accounted for another 33% of
inbound arrivals and 34.1%
of outbound departures, while
business travel accounted for
129% and 14.6%, respectively.
For south-east Asia and mid-
dle-east, 92.93% of Indian
departures to Thailand,
91.60% to Vietnam and
91.46% to Indonesia were for
leisure, while Malaysia record-
ed 78.49% leisure travel. The
Gulf markets are more heavi-
ly influenced by diaspora and
pilgrimage travel: 52.74% of
Indian departures to the UAE
were classified under Indian
diaspora and 34.73% of
departures to Saudi Arabia
under pilgrimage. The indus-
try believes the imbalance is
partly a consequence of how
aggressively  destinations
market themselves to Indian
travellers. “BRICS countries
are actively promoting them-
selves in the Indian market.
They hold travel marts, con-
duct familiarisation trips for
Indian tour operators and
travel agents, undertake con-
sumer-facing  promotions
and, in many cases, have sim-
plified visa procedures and
made travel easier,” said Rajiv
Mehra, general secretary,
Federation of Associations in

China, US agree to
$30-billion tariff cut

THE MOVE ALLOWS more
time to work on a potentially
bigger trade deal, US Treasury
Secretary Scott Bessent had
said on Wednesday.

Chinese state news agency
Xinhua reported on Saturday.
“This historic visit enriched
the constructive and stable
China-US relationship,
upheld the overall stability of
bilateral ties, opened a new
chapter in China-US rela-
tions, and will have a far-
reaching impact on world
peace and development,”
Chinese Foreign Minister
Wang Yi said in a statement.

On AI, the two sides
agreed to hold a dialogue on
the technology’s risks and
benefits, with the next round
of discussions set for
November, and to set up a
communication channel for
Al-related incidents. The

Kolkata

Chinese Foreign Ministry also
said that Beijing valued
Washington’s use of the term
“super intelligence” in place
of “artificial intelligence”. The
two sides also agreed to sup-
port each other in hosting the
Asia-Pacific Economic
Cooperation leaders' meeting
and the Group of 20 summit.

On foreign policy, the
leaders agreed that Iran
should fulfill its commitment
not to develop nuclear
weapons, and that no country
or entity should impose tran-
sit tolls on international
waterways. President Donald
Trump said that despite a "big
talk" this week with Chinese
President Xi Jinping, "I would
rather not integrate because
we're leading by a lot," he said,
adding: "When you're leading,
you don't open it up to
each other"

Indian Tourism & Hospitality
(FAITH). “Unfortunately, we
have not matched this effort
in the BRICS markets to the
extent that we should,” he
said. Visa facilitation is anoth-
er area where India needs to
do better. India’s e-Visa facili-
ty, introduced in 2014 for
nationals of 43 countries, was
restored to 156 countries in
2022 and extended to 166
countries in 2023. It is now
available to nationals of 172
countries. However, the
expansion of e-Visas has not
necessarily meant a friction-
less experience for travellers.

For Hemant Joshi, CEO,
Atithi Foundation, a tourism
policy thinktank, the larger
question is how to make the
entire journey easier once a
traveller decides to visit India.
“Connectivity and ease of
travel will be critical to
unlocking the next phase of
India’s tourism growth, par-
ticularly beyond the major
gateways and established des-
tinations,” he said.

Rikant Pittie, CEO and co-
founder, EaseMyTrip, says the
company has seen inbound
bookings increase by around
20% over the past year, he
said. “The nature of demand
differs across these markets,
but what is interesting is the
growing diversity of travellers
coming to India,” Pittie says.

India-US deal
90% done:; State
Dept official

PRIME MINISTER
NARENDRA Modi is expect-
ed to visit the US for the G20
Summit being hosted by the
US in Florida in December.
The official said, “There’s
just a lot happening in
the relationship.”
Responding to a ques-
tion on the India-Middle
East-Europe Economic
Corridor (IMEC), the person
said, “It’s absolutely a huge
priority” of the United
States and India.” The offi-
cial added that the corridor
met with road bumps
because of happenings in
the Middle East, but stabili-
ty in the region can put
things back on track. “I
think when things can sta-
bilise, you’re really going to
see IMEC take off,” the
official said. — PTI
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HOLDS FULL PANEL MEETING

'Unmapped’ voters need not attend hearings: EC

Form 6 to revert to
original, without a
separate SIR insert

DAMINI NATH
New Delhi, September 26

IN ITS FIRST meeting since The
Indian Express reported on the
deep divide within the Election
Commission over the past 10
months, the poll panel on
Saturday sought to address
several concerns raised by its
two commissioners Sukhbir
Singh Sandhu and Vivek Joshi.

Electors who were issued
notices for “logical discrepan-
cies”and forbeing“unmapped”
inthe ongoing Special Intensive
Revision (SIR) of electoral rolls
will not be required to attend
hearingstoestablish their eligi-
bility,a statementissued by the
ECIsaid.“Unmapped”votersare
those whose names did not fig-
ure in the rolls of the previous
intensive revision.

In its statement, the Com-
missionalso said thatadeclara-
tion that was added without
amendment to the voter enrol-
ment form or Form 6,would go
back to the original after the
SIR. The Indian Express had
reported that the two ECs had

said this addition was “illegal,
unauthorised”and called forits
removal so that young, first-
time voters are not harassed.

Responding to some spe-
cificconcerns,the ECsaid agen-
das would be circulated in
advance for all commission
meetings and minutes issued.
The Annual Performance
Appraisal Reports of officers
would be completed within the
stipulated time frame,and that
the commission’s approval will
be taken for foreign trips of the
officers. Further, in its state-
ment, the EC said, “All direc-
tions issued by the Commis-
sioners to the officers of the
Commission shall be meticu-
lously complied with?”

The Commission, compris-
ing Chief Election Commis-
sioner Gyanesh Kumar,and ECs
Sandhu and Joshi, held a meet-
ing at 3pm on Saturday, the EC
statement said. It underlined
that the press note had the
“approval of the full Commis-
sion”andreleased a photoofthe
three-member EC at the meet-
ing. The exemption from in-
person hearings will be a relief
to the lakhs of electors.“In case
of any person to whom notice
has been issued during the
ongoing SIR, for being
unmapped and logical discrep-
ancies,BLOswill visit the homes
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Chief Election Commissioner Gyanesh Kumar and Election Commissioners Sukhbir Singh
Sandhu (left) and Vivek Joshi (right) at the meeting in New Delhi, on Saturday X

Revised schedules for Delhi, Maharashtra

The ECI has announced a
revised schedule for the
SIR of electoral rolls for
both the National Capital
Territory of Delhi and
Maharashtra, according to
official orders released on
Saturday. The window for

of such persons for collection of
documents and thereafter
upload them on the ECINet, for
decision by the ERO. Such per-

Even GST 2.0 failed to fuel
revival of entry hatchbacks

BUT THE POST-GST 2.0
growth numbers only con-
firm that the decade-long
decline of the entry hatch-
back isn’t a tax problem,
but a fundamental change
in consumer behaviour and
purchasing power. “We
have a very interesting sit-
uation where sales of
smaller cars are growing at
a slow rate compared

to mid and larger
vehicles,” Madan
Sabnavis,
chief econo-

mist at
Bank of
Baroda,
told FE.

“One reason is a definite
preference shift towards
larger vehicles, which
reflects overall purchasing
power. People in lower-
income groups normally go
for entry-level cars, where-
as larger vehicles are

bought by higher-income
individuals who also have
better access to credit. It

comes down to affordabili-
ty and changing consumer
preference.” While GST 2.0
succeeded in expanding
the overall market size, one
year of data comprehen-
sively proves that the clas-
sic sub-X¥5 lakh Indian
hatchback is no longer the
country’s default mobility
option, and the country is
no longer
going to
s uch
same cars
despite
ylower
f taxes and
il afford-
e ability.

GOVERNMENT OF TAMIL NADU

f | PROJECT DEVELOPMENT GRANT FUND (PDGF)

INVITATION FOR PROPOSAL (IFP)

Consulting services

Ref. PDGFIGoTN/BusstandThanjavur&Thoothukudi/2026
PDGFIGoTN/Parks/Pudukottai/2026

1. Project Development Grant Fund (PDGF) Intends 1o appoint a firm io provide the following

consuliing services as detalled in the table below:

Estimated EMD e-Tender e-Tender
=F Description of Services Valve incl. | - R Subrmission | Opening
GSTinRs. | " | lastdate date
1 |Preparaton of Detailed Feasibilly Report
and Providing Transaction Advisory senvices
for Development of commercial complex
far Thangavur City Municipal Corporation on 15-10-2026 | 15-10-2026
PPF mode & Preparation of Detaled| 50,00,000{ | 50,000/ upto after
Feasibility Report and Providing Transaction 11.00 hrs. | 12.30 hrs,
Advisory sarvices for Redevelopmant of old
Bus stand at Polpettai for Thoothukudi City
Municipal Corporation on PPP mode
2 |Preparation of Conceptual Master Plan,
|DEEEJ|Ed Project Report.and Bid documents 35,00,000/- | 35,000)- 15’1;?“ W-lgtf:]zﬁ
for Establishment of Green space and Parks ; ' 14.00 hrs. | 12.30 hrs
for Pudukottai City Municipal Corporation : : : :

availablein the RFP
DIPR/2951/TENDER/2026

2. The assignment is open 1o all eligible firms. The Request for Proposats (RFP) may be downloaded
and used free of cosl from the websile viz. hitps:/itnlenders.gov.in Proposals complete in all
aspects must be submitted online through the Tamil Madu e-fender website, as specifiedin the RFP

3. Apra-proposal confarence will be held for S# 1 0n 01.10.2026 at 11.00 am and S# 2 on 01.10.2026 at
12 noon in the offica of TMUIFSL, to clarify quenes. if any as stated in the RFF.

4, Any Clarifications, Minutes of Pre-proposal meeting, Extension of fime and Addendum &
Corrigendum Issued will be uploaded only in the Tamil Nadu e-tander website, Other delails are

Managing Director,
THUIFSL Fund Manager of PDGF

RSi?

for various categories of

[Corporate Identity Number :

Registered Office: GF-1-A, 6, Devika Tower, Nehru Place, New Delhi -
Corporate Office: 3 Floor, Tower No. 1, IT/ITES SEZ of Artha Infratech Pvt. Ltd, Plot No. 21,

Sector TechZone-IV, Greater Noida West, Gautam Buddha Nagar, Uttar Pradesh - 201306, India
Phone: +91-120-4303500 | Email: rsystems.india@rsystems.com | Website: www.rsystems.com

shareholders,

R SYSTEMS INTERNATIONAL LIMITED

L74899DL1993PLC053579]

COMMUNICATIONTO SHAREHOLDERS REGARDING DEDUCTION OF TAX AT SOURCE
ON DIVIDEND AND RECORD DATE INTIMATION

Notice is hereby given that the Board of Directors of R Systems International Limited ("R Systems"/ "Company") at its
meeting held on Friday, September 25, 2026, has declared a Second Interim Dividend of Rs. 8/- per equity share of face
value of Re. 1/- each for the financial year ending on December 31, 2026. The record date for the purpose of determining
the entitiement of the shareholders for the Second Interim Dividend 2026 is Thursday, October 01, 2026. The said Interim
Dividend will be paid on or before October 24, 2026.

Pursuant to the provisions of the Income-tax Act, 2025 (the "Act") and the Rules framed thereunder, as amended,
dividend paid or distributed shall be taxable in the hands of the shareholders and the Company is required to deduct
tax at source (“TDS") at the time of making the payment of said dividend. TDS rate may vary depending on the residential
status of the shareholder(s) and the documents submitted to the Company in accordance with the provisions of the Act.

Requisite documents and details to be submitted by the shareholders for exemption/ application of lower rates from TDS
the website of
https://www.rsystems.com/communication-on-tax-deduction/. Shareholders are requested to upload the required

are available on

Date : September 26, 2026
Place : Greater Noida, (U.P)

documents with MUFG Intime India Private Limited (Formerly known as Link Intime India Private Limited), the Registrar
and Share Transfer Agent ("RTA") of the Company at https://web.in.mpms.mufg.com/formsreg/submission-of-Form-121-41.html
latest by Thursday, October 01, 2026. Any communication on the tax determination/ deduction received post
October 01, 2026, shall not be considered. In this regard, an email communication has also been sent to all shareholders
whose email addresses are registered with the Company or the depositories. The same is available on the Company's
website at www.rsystems.com and on the websites of the stock exchanges where the Company's equity shares are listed,
i.e., National Stock Exchange of India Limited at www.nseindia.com and BSE Limited at www.bseindia.com.

(Company Secretary & Compliance Officer)

For R Systems International Limited

110019

the Company at

Gurprit Singh

Delhi NCR will now con-
clude on October 30,2026,
and for Maharashtra on
October 12,2026. Final list
publication will take place

on December 4 and
November 16, 2026
respectively. —ANI

sonsneed notbe called forhear-
ingto ERO/AERO office.Onlyin
exceptional circumstances, as
decided bythe ERO,the hearing

FROM THE FRONT PAGE

will be held preferably online.
Any adult member of the fam-
ily can be authorized by the
electortoattend thehearingon
their behalf, if required,” the
ECannounced.
TheECalsoclarified thatthe
Form 6 for new voter enrol-
ment,would revert to the origi-
nal one as per the Registration
of Electors Rules,1960. Whilea
separate declaration form was
created bythe ECforthe SIR, the
declarationwasinserted within
the online version of the Form
6,which can only be amended
by the Law Ministry. The two

India can reach
109% growth: FM

SHE URGED INVESTORS
backing these startups to
consider taking them public.
"Listing brings its own
advantages," she said, adding
that founders in the space
should be freed from worry-
ing about making money.
She said India can achieve
economic growth of more
than 109%o, but stressed that
sustaining a faster pace will
require technology and
startup-led innovation to
move beyond the technology
sector and into traditional
parts of the economy. "It is
possible to reach 10-plus
growth. And I'm not just say-

| ing it to pep you all up,
~ she said.

Sitharaman said startups,
which have grown rapidly
since 2014, could in the next
couple of years contribute as
much to the economy as tra-
ditional industries. "India's
transformation has been dri-
ven by sustained efforts to
clean up institutions, restore
confidence, and open sectors
to private participation,
while creating policies that
enable young people, entre-
preneurs, and innovators to
contribute to growth," she
said. Sitharaman cited the
space sector as a 'strong
example, with Indian star-
tups now designing and
building satellites and
undertaking space missions.
Sitharaman said the next
phase of growth would
depend on such innovations
reaching sectors with large
productivity gaps.

In agriculture, she cited
drones and aerial geospatial
instruments for precision

INVITATION FOR EX
T!'E':-.'i.\i?u'e-f* d i‘l"ﬁ:

OPERATING IM THE ENGIMEERING Al

mapping of land parcels, as
well as technology aimed at
improving harvesting and
land preparation. She also
referred to pilot testing of
point-of-sale machines in
fertiliser distribution. Such
systems can record details of
the farmer, land and crop
and provide information on
the quantity of fertiliser that
may be sufficient based on
the crop, soil and irrigation
available. "The sooner these
technologies reach these sec-
tors, the better it is for India,"
she said, adding that optimal
use of resources would con-
tribute to growth.

Sitharaman attributed
India's economic transfor-
mation over the past decade
to a combination of policy
changes, institutional
reforms and opening up sec-
tors to private participation.
She said the government had
focused on restoring confi-
dence in banks and institu-
tions, cleaning up stressed
assets and consulting stake-
holders before changing
policies. She cited the gov-
ernment's public sector
enterprises policy as an
example of this approach,
saying private participation
had subsequently been
opened up even in strategic
sectors where it had previ-
ously been restricted. The
minister also said the coun-
try needed to overcome
excessive scepticism about
its economic prospects. "We
have too many naysayers,"
she said, arguing that a more
positive environment was
necessary for India to accel-
erate growth.
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Election Commissioners had
raised concernswith the same.

“Thedeclarationattached to
Form 6 for SIR has been upheld
by the Hon’ble Supreme Court.
For non-SIR period, the Forms
applicableas perRules (the Reg-
istration of Electors Rules
1960) will be used,” the EC said
initsstatement. The EC on Sat-
urday announced, “Field offi-
cers have role-based access to
the ECINET system as per their
statutory powers. ACommittee
headed by Sr. Deputy Election
Commissioner (DEC) and
including an independent
expert from IIT/IIITwill review
the ECINET to double-check
that it complies with the provi-
sions of the Acts and Rules and
submit report to the Commis-
sion,”it said.

According to the state-
ment, various upgradations of
the portal have already been
madebased on the inputs from
State CEOs in the past few
months. “In case, any further
flexibility is required by the
field officers,that willbe made
operational. Henceforth,all the
new initiatives about IT mod-
ules and portals will be dis-
cussed in the Committee of
Officers (COO) before approval
by the Commission,” it said.

The EC clarified that thelet-
ters written by the two ECs to

Cabinet  Secretary TV
Somanathan were in relation
to the conduct of an officer.
“The letter to Cabinet Secre-
tarywas notrelated toany pol-
icy matter of the Commission
orITdivisionbutrelatedtothe
working of an officer on depu-
tation to ECI. The work re-dis-
tribution orders issued by the
concerned officer were not
actually implemented after
the orders of the two Commis-
sioners and the oversight over
the IT division by the DEC was
never actuallywithdrawn,’the
EC statement read.

Withregard tothe ongoing
SIR, which has been com-
pleted in 20 states/UTs so far,
the ECsaid: “Any person whose
name has got left out during
SIR or thereafter,and any per-
son including young/first-
time voter, may apply to the
concerned ERO, for inclusion
of theirnames in the electoral
rolls under the process of con-
tinuous updation. CEOs have
been directed to facilitate the
same. The CEOs, DEOs, EROs
willimmediatelylauncha spe-
cial drive for enrolment of
these electors.”

Regarding the 97 Goaelec-
tors who had been deleted
from the final roll, 81 of them
had already filled the Form 6.

INDIA bloc to
meet Sept 30
to chalk new
plan: Mamata

PRESS TRUST OF INDIA
Kolkata, September 26

FORMER WEST BENGAL chief
minister Mamata Banerjee on
Saturday renewed her call for
opposition unity, stating thatan
INDIA bloc meeting is likely to
be held in Delhi to discuss
Election Commission-related
issues and chart out the
opposition's next course of
action. Addressing a rally at
Serampore in Hooghly district,
the Mamata All India Trinamool
Congress chief said she sent a
message to Congress leader
Rahul Gandhi, telling him that
the opposition parties must sit
together and coordinate their
response to the controversy
surrounding the functioning of
the EC and the SIR exercise."]
sent a message to Rahul Gandhyj,
and told him that we must sit
together.Ameeting of the INDIA
bloc will most likely be held in
Delhi's Constitution Club on
September 30,"she added.

The proposed meeting is
expected to focus on the EC, the
Special Intensive Revision of
electoral rolls and the Chief
Election Commissioner Gyanesh
Kumar, amid nationwide
protests against the poll panel
and official.

India’s tourism boom
hasa forelgn VlSltO].‘ gap

AMONG BRICS NATIONS, the
China numbers are the most
skewed. India recorded only
38,960 Chinese arrivals in
2024, compared  with
258,000 Indian departures to
China. Of the Indian depar-
tures, 50.43% were classified
as leisure and 40.71% as
business and professional
travel. Among Chinese arrivals
into India, however, only
1.19% were classified as
leisure, while 41.39% were
business and professional.
The China corridor also
remains significantly below
its pre-pandemic level.
Chinese arrivals to India stood
at 339,000 in 2019, falling to
30,585 in 2023 before recov-
ering to 38,960 in 2024. An
exception is Russia, which
sent 160,000 visitors to India
in 2024, compared with
92,902 Indian departures to
Russia. Nearly 77.48% of
Russian arrivals were classi-
fied as leisure, holiday or
recreation, making it one of
the bloc’s strongest leisure-
led inbound markets. South
Africa recorded 44,168
arrivals into India, against
72,053 Indian departures.
Leisure accounted for 60.26%
of South African arrivals,
while business and profes-
sional travel made wup
18.30%. Globally, the US
remained India’s largest
source market, with 1.81 mil-
lion arrivals, followed by the
K (1.07 million), Australia
(540,000), and Canada
(530,000). On the outbound
side, the UAE was the top des-
tination for Indian departures
at 7.79 million, followed by
Saudi Arabia (3.42 million),
Thailand (1.91 million),
Singapore (1.53 million) and
the US (1.53 million).
The gap is also visible in
the nature of travel. Leisure
accounted for 39% of
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inbound tourism in 2025,
while it made up 43.5% of
Indian outbound travel
Indian  diaspora  travel
accounted for another 33% of
inbound arrivals and 34.1%
of outbound departures, while
business travel accounted for
129% and 14.6%, respectively.
For south-east Asia and mid-
dle-east, 92.93% of Indian
departures to Thailand,
91.60% to Vietnam and
91.46% to Indonesia were for
leisure, while Malaysia record-
ed 78.49% leisure travel. The
Gulf markets are more heavi-
ly influenced by diaspora and
pilgrimage travel: 52.74% of
Indian departures to the UAE
were classified under Indian
diaspora and 34.73% of
departures to Saudi Arabia
under pilgrimage. The indus-
try believes the imbalance is
partly a consequence of how
aggressively  destinations
market themselves to Indian
travellers. “BRICS countries
are actively promoting them-
selves in the Indian market.
They hold travel marts, con-
duct familiarisation trips for
Indian tour operators and
travel agents, undertake con-
sumer-facing  promotions
and, in many cases, have sim-
plified visa procedures and
made travel easier,” said Rajiv
Mehra, general secretary,
Federation of Associations in

China, US agree to
$30-billion tariff cut

THE MOVE ALLOWS more
time to work on a potentially
bigger trade deal, US Treasury
Secretary Scott Bessent had
said on Wednesday.

Chinese state news agency
Xinhua reported on Saturday.
“This historic visit enriched
the constructive and stable
China-US relationship,
upheld the overall stability of
bilateral ties, opened a new
chapter in China-US rela-
tions, and will have a far-
reaching impact on world
peace and development,”
Chinese Foreign Minister
Wang Yi said in a statement.

On AI, the two sides
agreed to hold a dialogue on
the technology’s risks and
benefits, with the next round
of discussions set for
November, and to set up a
communication channel for
Al-related incidents. The

Chinese Foreign Ministry also
said that Beijing valued
Washington’s use of the term
“super intelligence” in place
of “artificial intelligence”. The
two sides also agreed to sup-
port each other in hosting the
Asia-Pacific Economic
Cooperation leaders' meeting
and the Group of 20 summit.

On foreign policy, the
leaders agreed that Iran
should fulfill its commitment
not to develop nuclear
weapons, and that no country
or entity should impose tran-
sit tolls on international
waterways. President Donald
Trump said that despite a "big
talk" this week with Chinese
President Xi Jinping, "I would
rather not integrate because
we're leading by a lot," he said,
adding: "When you're leading,
you don't open it up to
each other".

Indian Tourism & Hospitality
(FAITH). “Unfortunately, we
have not matched this effort
in the BRICS markets to the
extent that we should,” he
said. Visa facilitation is anoth-
er area where India needs to
do better. India’s e-Visa facili-
ty, introduced in 2014 for
nationals of 43 countries, was
restored to 156 countries in
2022 and extended to 166
countries in 2023. It is now
available to nationals of 172
countries. However, the
expansion of e-Visas has not
necessarily meant a friction-
less experience for travellers.

For Hemant Joshi, CEO,
Atithi Foundation, a tourism
policy thinktank, the larger
question is how to make the
entire journey easier once a
traveller decides to visit India.
“Connectivity and ease of
travel will be critical to
unlocking the next phase of
India’s tourism growth, par-
ticularly beyond the major
gateways and established des-
tinations,” he said.

Rikant Pittie, CEO and co-
founder, EaseMyTrip, says the
company has seen inbound
bookings increase by around
20% over the past year, he
said. “The nature of demand
differs across these markets,
but what is interesting is the
growing diversity of travellers
coming to India,” Pittie says.

India-US deal
90% done: State
Dept official

PRIME MINISTER
NARENDRA Modi is expect-
ed to visit the US for the G20
Summit being hosted by the
US in Florida in December.
The official said, “There’s
just a lot happening in
the relationship.”
Responding to a ques-
tion on the India-Middle
East-Europe Economic
Corridor (IMEC), the person
said, “It’s absolutely a huge
priority” of the United
States and India.” The offi-
cial added that the corridor
met with road bumps
because of happenings in
the Middle East, but stabili-
ty in the region can put
things back on track. “I
think when things can sta-
bilise, you’re really going to
see IMEC take off,” the
| official said. — PTI

Lucknow



Lenovo
Highlight


SUNDAY, SEPTEMBER 27, 2026

WWW.FINANCIALEXPRESS.COM

FE SUNDAY

HOLDS FULL PANEL MEETING

'Unmapped' voters need not attend hearings: EC

Form 6 to revert to
original, without a
separate SIR insert

DAMINI NATH
New Delhi, September 26

IN ITS FIRST meeting since The
Indian Express reported on the
deep divide within the Election
Commission over the past 10
months, the poll panel on
Saturday sought to address
several concerns raised by its
two commissioners Sukhbir
Singh Sandhu and Vivek Joshi.

Electors who were issued
notices for “logical discrepan-
cies”and forbeing“unmapped”
inthe ongoing Special Intensive
Revision (SIR) of electoral rolls
will not be required to attend
hearingstoestablish their eligi-
bility,a statementissued by the
ECIsaid.“Unmapped”votersare
those whose names did not fig-
ure in the rolls of the previous
intensive revision.

In its statement, the Com-
missionalso said thatadeclara-
tion that was added without
amendment to the voter enrol-
ment form or Form 6,would go
back to the original after the
SIR. The Indian Express had
reported that the two ECs had

said this addition was “illegal,
unauthorised”and called forits
removal so that young, first-
time voters are not harassed.

Responding to some spe-
cificconcerns,the ECsaid agen-
das would be circulated in
advance for all commission
meetings and minutes issued.
The Annual Performance
Appraisal Reports of officers
would be completed within the
stipulated time frame,and that
the commission’sapproval will
be taken for foreign trips of the
officers. Further, in its state-
ment, the EC said, “All direc-
tions issued by the Commis-
sioners to the officers of the
Commission shall be meticu-
lously complied with?”

The Commission, compris-
ing Chief Election Commis-
sioner Gyanesh Kumar,and ECs
Sandhu and Joshi, held a meet-
ing at 3pm on Saturday, the EC
statement said. It underlined
that the press note had the
“approval of the full Commis-
sion”andreleased a photoofthe
three-member EC at the meet-
ing. The exemption from in-
person hearings will be a relief
to the lakhs of electors.“In case
of any person to whom notice
has been issued during the
ongoing SIR, for being
unmapped and logical discrep-
ancies, BLOswill visit the homes
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ELEETION COMMISSION OF IHAIA

Chief Election Commissioner Gyanesh Kumar and Election Commissioners Sukhbir Singh
Sandhu (left) and Vivek Joshi (right) at the meeting in New Delhi, on Saturday X

Revised schedules for Delhi, Maharashtra

The ECI has announced a
revised schedule for the
SIR of electoral rolls for
both the National Capital
Territory of Delhi and
Maharashtra, according to
official orders released on
Saturday. The window for

of such persons for collection of
documents and thereafter
upload them on the ECINet, for
decision by the ERO. Such per-

Even GST 2.0 failed to fuel
revival of entry hatchbacks

BUT THE POST-GST 2.0
growth numbers only con-
firm that the decade-long
decline of the entry hatch-
back isn’t a tax problem,
but a fundamental change
in consumer behaviour and
purchasing power. “We
have a very interesting sit-
uation where sales of
smaller cars are growing at
a slow rate compared

to mid and larger
vehicles,” Madan
Sabnavis,
chief econo-

mist at
Bank of
Baroda,
told FE.

“One reason is a definite
preference shift towards
larger vehicles, which
reflects overall purchasing
power. People in lower-
income groups normally go
for entry-level cars, where-
as larger vehicles are
bought by higher-income
individuals who also have

better access to credit. It

comes down to affordabili-
ty and changing consumer
preference.” While GST 2.0
succeeded in expanding
the overall market size, one
year of data comprehen-
sively proves that the clas-
sic sub-%¥5 lakh Indian
hatchback is no longer the
country’s default mobility
option, and the country is
no longer
going to
s uch
same cars
despite
lower
Q) taxes and
@Wafford-
a5y ability.

GOVERNMENT OF TAMIL NADU

1 ) PROJECT DEVELOPMENT GRANT FUND (PDGF)
= INVITATION FOR PROPOSAL (IFP)

Consulting services

Ref: PDGF/GoTN/BusstandThanjavur&Thoothukudil2026
PDGFIGoTN/Parks/Pudukottail2026

p A F‘rn-rec:t Deve}:pment Gr*an% Funl:l I:FDGF] intends to appoint a firm fo provide the following

Estimated EMD e-Tender e-Tender
Sd Dascription of Services Value incl. in Rs Submission | Opening
GST in Rs. : last date date
1 |Praparation of Detajled Feasibilily Repor
and Providing Transaction Advisory services
for Development of commercial complex
for Thangavur City Municipal Corporation on 15-10-2026 | 15-10-2026
PPP mode & Preparation of Detalled| 50,00,000/ | 50,000/ upto after
Feasibility Report and Providing Transaction 11.00 hrs. | 12.30 hrs.
Advisory services for Redevelopment of old
Bis stand at Polpettai for Thoothukudi City
Municipal Corporation on PPF made
2 |Preparation of Conceptual Master Plan,
oeaio Projec Repr and 86 ot o< o | [ 18402028 | 161008
far Establishment of Green space and Parks] *™" " ' 1 IJII; hrs. | 12.30 hrs
for Pudukoitai City Municipal Corporation ' ) ) '

available in the RFP.
DIPR/2951/TENDER/2026

2. The assignment is open 1o all eligsble firms. The Request for Proposals (RFP) may be downloaded
and used free of cost from the webside viz. hitps:/intenders.gov.in Proposals complete in all
aspects must be submitted online through the Tamil Nadu e-tender website, as specified in the RFP.

3. Apre-proposal conference will be held for 81 on 01.10,.2026 at 11.00 am and $# 2 on 01.10.2026 at
12 noon in the office of TNUIFSL, to clarify quenies, if any as stated in the RFP.

4. Any Clarifications, Minutes of Pre-proposal meeting, Extension of time and Addendum &
Corrigendum issised will be uploaded only in the Tamil Nadu e-tender websile. Cther detalis are

Managing Director,
TNUIFSL Fund Manager of PDGF

RSi?

for various categories of

[Corporate Identity Number :

Registered Office: GF-1-A, 6, Devika Tower, Nehru Place, New Delhi -
Corporate Office: 3 Floor, Tower No. 1, IT/ITES SEZ of Artha Infratech Pvt. Ltd, Plot No. 21,

Sector TechZone-IV, Greater Noida West, Gautam Buddha Nagar, Uttar Pradesh - 201306, India
Phone: +91-120-4303500 | Email: rsystems.india@rsystems.com | Website: www.rsystems.com

shareholders,

R SYSTEMS INTERNATIONAL LIMITED

L74899DL1993PLC053579]

COMMUNICATIONTO SHAREHOLDERS REGARDING DEDUCTION OF TAX AT SOURCE
ON DIVIDEND AND RECORD DATE INTIMATION

Notice is hereby given that the Board of Directors of R Systems International Limited ("R Systems"/ "Company") at its
meeting held on Friday, September 25, 2026, has declared a Second Interim Dividend of Rs. 8/- per equity share of face
value of Re. 1/- each for the financial year ending on December 31, 2026. The record date for the purpose of determining
the entitiement of the shareholders for the Second Interim Dividend 2026 is Thursday, October 01, 2026. The said Interim
Dividend will be paid on or before October 24, 2026.

Pursuant to the provisions of the Income-tax Act, 2025 (the "Act") and the Rules framed thereunder, as amended,
dividend paid or distributed shall be taxable in the hands of the shareholders and the Company is required to deduct
tax at source ("TDS") at the time of making the payment of said dividend. TDS rate may vary depending on the residential
status of the shareholder(s) and the documents submitted to the Company in accordance with the provisions of the Act.

Requisite documents and details to be submitted by the shareholders for exemption/ application of lower rates from TDS
the website of
https://www.rsystems.com/communication-on-tax-deduction/. Shareholders are requested to upload the required

are available on

Date : September 26, 2026
Place : Greater Noida, (U.P)

documents with MUFG Intime India Private Limited (Formerly known as Link Intime India Private Limited), the Registrar
and Share Transfer Agent ("RTA") of the Company at https://web.in.mpms.mufg.com/formsreg/submission-of-Form-121-41.html

110019

the Company at

latest by Thursday, October 01, 2026. Any communication on the tax determination/ deduction received post
October 01, 2026, shall not be considered. In this regard, an email communication has also been sent to all shareholders
whose email addresses are registered with the Company or the depositories. The same is available on the Company's
website at www.rsystems.com and on the websites of the stock exchanges where the Company's equity shares are listed,
i.e., National Stock Exchange of India Limited at www.nseindia.com and BSE Limited at www.bseindia.com.

(Company Secretary & Compliance Officer)

For R Systems International Limited

Gurprit Singh

Delhi NCR will now con-
clude on October 30,2026,
and for Maharashtra on
October 12,2026. Final list
publication will take place

on December 4 and
November 16, 2026
respectively. —ANI

sonsneed notbe called for hear-
ingto ERO/AERO office.Onlyin
exceptional circumstances, as
decided by the ERO, the hearing

will be held preferably online.
Any adult member of the fam-
ily can be authorized by the
electortoattend thehearingon
their behalf, if required,” the
ECannounced.

The ECalsoclarified that the
Form 6 for new voter enrol-
ment,would revert to the origi-
nal one as per the Registration
of Electors Rules,1960. Whilea
separate declaration form was
created bythe ECforthe SIR, the
declarationwasinserted within
the online version of the Form
6, which can only be amended
by the Law Ministry. The two

FROM THE FRONT PAGE |

India can reach
109% growth: FM

SHE URGED INVESTORS
backing these startups to
consider taking them public.
"Listing brings its own
advantages," she said, adding
that founders in the space
should be freed from worry-
ing about making money.

She said India can achieve
economic growth of more
than 109%o, but stressed that
sustaining a faster pace will
require technology and
startup-led innovation to
move beyond the technology
sector and into traditional
parts of the economy. "It is
possible to reach 10-plus
growth. And I'm not just say-
ing it to pep you all up,’
she said.

Sitharaman said startups,
which have grown rapidly
since 2014, could in the next
couple of years contribute as
much to the economy as tra-
ditional industries. "India's
transformation has been dri-
ven by sustained efforts to
clean up institutions, restore
confidence, and open sectors
to private participation,
while creating policies that
enable young people, entre-
preneurs, and innovators to
contribute to growth," she
said. Sitharaman cited the
space sector as a 'strong
example, with Indian star-
tups now designing and
building  satellites and
undertaking space missions.
Sitharaman said the next
phase of growth would
depend on such innovations
reaching sectors with large
productivity gaps.

In agriculture, she cited
drones and aerial geospatial
instruments for precision

mapping of land parcels, as
well as technology aimed at
improving harvesting and
land preparation. She also
referred to pilot testing of
point-of-sale machines in
fertiliser distribution. Such
systems can record details of
the farmer, land and crop
and provide information on
the quantity of fertiliser that
may be sufficient based on
the crop, soil and irrigation
available. "The sooner these
technologies reach these sec-
tors, the better it is for India,"
she said, adding that optimal
use of resources would con-
tribute to growth.

Sitharaman attributed
India's economic transfor-
mation over the past decade
to a combination of policy
changes, institutional
reforms and opening up sec-
tors to private participation.
She said the government had
focused on restoring confi-
dence in banks and institu-
tions, cleaning up stressed
assets and consulting stake-
holders before changing
policies. She cited the gov-
ernment's public sector
enterprises policy as an
example of this approach,
saying private participation
had subsequently been
opened up even in strategic
sectors where it had previ-
ously been restricted. The
minister also said the coun-
try needed to overcome
excessive scepticism about
its economic prospects. "We
have too many naysayers,"
she said, arguing that a more
positive environment was
necessary for India to accel-
erate growth.

DPERATING IN THE EHEIHEE H!r-:E rwn CONSTRUCTION G I'I h'cFﬂ.H'l EEHUIHF’: THE POWER,
INDUSTRIAL AMD INFRASTRUCTURE SECTORS IN INDUA AND DUTSIDE INDIA
(Under Regulation JGA(1) of ihe Indalvency and Bankruplcy Board

ol India {Insolvency Resolufion Process

far Corporale Persons) Regulations, 3016)

[ Bl Redevant particulars

Dedailz

with &N ana CIN

1 |Mame of the corporais debtor akang | Technofab Emgineering Limited
PAN: AARCTIZZGR
L {CIN- LT4AX BDOLT1971PLEOGST 12

2 |Apdmss of regisiered offico

1073, Hemkurd Ghambers 85, fehru Place, New Daihi,
soiith Delhe-110019

d  |UHL ol welsie

4 |Pizoe where majoniy of fhed
assels are located

5 |Instaled capaciy ol mam
products/services

Flod Ko, 5, Pocket G, Secior-270, Mathisa Boad,
AFaridabad-121003, Maryars

Tt appicatle, cansidenng the Comporate Debdor is
enfjagsd primarily In engineering, procuremeant and
coEErucion servces, The Gorporata Deblor has

approximalely 8 cngoing projects, sublect 1o venfication

{2 F]

DL'-aTluI:f. and yale of main
||r|3|:I|||"‘

LAz per tha last avadable fmancial statement for Faancial
el 203475
Quardity-Ma, Revinus - A5 18.42 crore

Hl.rr'l:-ur u‘ IJI1'I|:||I: ,W:.-w:-rh.rn-:n

10-employess on 1ol aloryy with other
cangractial ernplayees

e Furmer detais. inclsding &sl

The last audited financial statement i avaitable tar FY
aviitahle Eoancial stalemems (el §2024-25, Kirdly mail wsal
schedules) for bad years and kst of {capdechnodabenginesring®d Gipmal. com for the sama

| Erediton

g Eligitstity Towr resahilion apnlicants
urder secton 2512)¢h) of the Cade |

fyshilable H

10 |Last daka for receipt of moession of interest

12t Ustnber 2026

11 |Daba of isswe of provisional list of prospectse resoluton applicants | 161 Octaber 20006

12 | Last data far submis=ion af abseciions o prosisional list

2151 October 2626

13 |Dabs of Issue of final st of MOsneChye resolution applicants

24th Octaber 2026

resuest lar resalulion plans

14 |Date of Issue of information memarandum; evaliation matnx znd

24th Octaber 2026

I_TI_"-I Lash daia Tar subireszaon af @ I;!ﬁl:ll il e

MSME

1 F'-|_'||:|3:5$ r"l'l"'dll |D ||_| I"l,:l':|||'|'1 EII_II-—‘.SQ.:{IH -'_'|| |||||:r|3"‘|_ [
r1. Regisbraiion slalus of (he comorale debior a5

2dih Nowernbear .JLI..’u

Mot registe II.-I] A5 §n l'.l'hME

Date: 27th Seplember 2026
Place: Mew Dedhi

*Thie abpue timeines are subjech (o approsal of exdersion of CIBP pericd by NCLT,

Sitl=

AR insolvency Professionals Private Limited
Aezolotion Professional

For Tachmodzh Englmesring Limited

1881 Reg. Mo IBBLIPE-0D0 TRA-1,2025-26/50006

AFA Valid till 30062027

Registered address: 677272, Dov Magar, Karol Bagh, New Dehi - 110005

epaper.financiaiexpress.cun'. .

Election Commissioners had
raised concernswith the same.

“Thedeclarationattached to
Form 6 for SIR has been upheld
by the Hon’ble Supreme Court.
For non-SIR period, the Forms
applicableas perRules (the Reg-
istration of Electors Rules
1960) will be used,” the EC said
inits statement. The EC on Sat-
urday announced, “Field offi-
cers have role-based access to
the ECINET system as per their
statutory powers. ACommittee
headed by Sr. Deputy Election
Commissioner (DEC) and
including an independent
expert from IIT/IIITwill review
the ECINET to double-check
that it complies with the provi-
sions of the Acts and Rules and
submit report to the Commis-
sion,”it said.

According to the state-
ment, various upgradations of
the portal have already been
madebased on theinputs from
State CEOs in the past few
months. “In case, any further
flexibility is required by the
field officers,thatwillbe made
operational. Henceforth,all the
new initiatives about IT mod-
ules and portals will be dis-
cussed in the Committee of
Officers (COO)before approval
by the Commission,” it said.

The EC clarified that thelet-
ters written by the two ECs to

Cabinet  Secretary TV
Somanathan were in relation
to the conduct of an officer.
“The letter to Cabinet Secre-
tarywasnotrelated toany pol-
icy matter of the Commission
orITdivisionbutrelatedtothe
working of an officer on depu-
tation to ECI. The work re-dis-
tribution orders issued by the
concerned officer were not
actually implemented after
the orders of the two Commis-
sioners and the oversight over
the IT division by the DEC was
neveractuallywithdrawn,’the
EC statement read.

Withregard tothe ongoing
SIR, which has been com-
pleted in 20 states/UTs so far,
the ECsaid: “Any person whose
name has got left out during
SIR or thereafter,and any per-
son including young/first-
time voter, may apply to the
concerned ERO, for inclusion
of their names in the electoral
rolls under the process of con-
tinuous updation. CEOs have
been directed to facilitate the
same. The CEOs, DEOs, EROs
willimmediatelylaunch a spe-
cial drive for enrolment of
these electors.”

Regarding the 97 Goaelec-
tors who had been deleted
from the final roll, 81 of them
had already filled the Form 6.

INDIA bloc to
meet Sept 30
to chalk new
plan: Mamata

PRESS TRUST OF INDIA
Kolkata, September 26

FORMER WEST BENGAL chief
minister Mamata Banerjee on
Saturday renewed her call for
opposition unity, stating that an
INDIA bloc meeting is likely to
be held in Delhi to discuss
Election Commission-related
issues and chart out the
opposition's next course of
action. Addressing a rally at
Serampore in Hooghly district,
the Mamata All India Trinamool
Congress chief said she sent a
message to Congress leader
Rahul Gandhi, telling him that
the opposition parties must sit
together and coordinate their
response to the controversy
surrounding the functioning of
the EC and the SIR exercise."l
sent a message to Rahul Gandhi,
and told him that we must sit
together.Ameeting of the INDIA
bloc will most likely be held in
Delhi's Constitution Club on
September 30,"she added.

The proposed meeting is
expected to focus on the EC, the
Special Intensive Revision of
electoral rolls and the Chief
Election Commissioner Gyanesh
Kumar, amid nationwide
protests against the poll panel
and official.

India’s tourism boom

hasa forel n v131tor gap
: .'."..'L'.'.w-.‘_'

AMONG BRICS NATIONS, the
China numbers are the most
skewed. India recorded only
38,960 Chinese arrivals in
2024, compared  with
258,000 Indian departures to
China. Of the Indian depar-
tures, 50.43% were classified
as leisure and 40.71% as
business and professional
travel. Among Chinese arrivals
into India, however, only
1.19% were classified as
leisure, while 41.39% were
business and professional.
The China corridor also
remains significantly below
its pre-pandemic level
Chinese arrivals to India stood
at 339,000 in 2019, falling to
30,585 in 2023 before recov-
ering to 38,960 in 2024. An
exception is Russia, which
sent 160,000 visitors to India
in 2024, compared with
92,902 Indian departures to
Russia. Nearly 77.48% of
Russian arrivals were classi-
fied as leisure, holiday or
recreation, making it one of
the bloc’s strongest leisure-
led inbound markets. South
Africa recorded 44,168
arrivals into India, against
72,053 Indian departures.
Leisure accounted for 60.26%
of South African arrivals,
while business and profes-
sional travel made wup
18.30%. Globally, the US
remained India’s largest
source market, with 1.81 mil-
lion arrivals, followed by the
K (1.07 million), Australia
(540,000), and Canada
(530,000). On the outbound
side, the UAE was the top des-
tination for Indian departures
at 7.79 million, followed by
Saudi Arabia (3.42 million),
Thailand (1.91 million),
Singapore (1.53 million) and
the US (1.53 million).
The gap is also visible in
the nature of travel. Leisure
accounted for 39% of

inbound tourism in 2025,
while it made up 43.5% of
Indian outbound travel
Indian  diaspora  travel
accounted for another 33% of
inbound arrivals and 34.1%
of outbound departures, while
business travel accounted for
129% and 14.6%, respectively.
For south-east Asia and mid-
dle-east, 92.93% of Indian
departures to Thailand,
91.60% to Vietnam and
91.46% to Indonesia were for
leisure, while Malaysia record-
ed 78.49% leisure travel. The
Gulf markets are more heavi-
ly influenced by diaspora and
pilgrimage travel: 52.74% of
Indian departures to the UAE
were classified under Indian
diaspora and 34.73% of
departures to Saudi Arabia
under pilgrimage. The indus-
try believes the imbalance is
partly a consequence of how
aggressively  destinations
market themselves to Indian
travellers. “BRICS countries
are actively promoting them-
selves in the Indian market.
They hold travel marts, con-
duct familiarisation trips for
Indian tour operators and
travel agents, undertake con-
sumer-facing  promotions
and, in many cases, have sim-
plified visa procedures and
made travel easier,” said Rajiv
Mehra, general secretary,
Federation of Associations in

China, US agree to
$30-billion tariff cut

THE MOVE ALLOWS more
time to work on a potentially
bigger trade deal, US Treasury
Secretary Scott Bessent had
said on Wednesday.

Chinese state news agency
Xinhua reported on Saturday.
“This historic visit enriched
the constructive and stable
China-US relationship,
upheld the overall stability of
bilateral ties, opened a new
chapter in China-US rela-
tions, and will have a far-
reaching impact on world
peace and development,”
Chinese Foreign Minister
Wang Yi said in a statement.

On AI, the two sides
agreed to hold a dialogue on
the technology’s risks and
benefits, with the next round
of discussions set for
November, and to set up a
communication channel for
Al-related incidents. The

Chinese Foreign Ministry also
said that Beijing valued
Washington’s use of the term
“super intelligence” in place
of “artificial intelligence”. The
two sides also agreed to sup-
port each other in hosting the
Asia-Pacific Economic
Cooperation leaders' meeting
and the Group of 20 summit.

On foreign policy, the
leaders agreed that Iran
should fulfill its commitment
not to develop nuclear
weapons, and that no country
or entity should impose tran-
sit tolls on international
waterways. President Donald
Trump said that despite a "big
talk" this week with Chinese
President Xi Jinping, "I would
rather not integrate because
we're leading by a lot," he said,
adding: "When you're leading,
you don't open it up to
each other".

Indian Tourism & Hospitality
(FAITH). “Unfortunately, we
have not matched this effort
in the BRICS markets to the
extent that we should,” he
said. Visa facilitation is anoth-
er area where India needs to
do better. India’s e-Visa facili-
ty, introduced in 2014 for
nationals of 43 countries, was
restored to 156 countries in
2022 and extended to 166
countries in 2023. It is now
available to nationals of 172
countries. However, the
expansion of e-Visas has not
necessarily meant a friction-
less experience for travellers.

For Hemant Joshi, CEO,
Atithi Foundation, a tourism
policy thinktank, the larger
question is how to make the
entire journey easier once a
traveller decides to visit India.
“Connectivity and ease of
travel will be critical to
unlocking the next phase of
India’s tourism growth, par-
ticularly beyond the major
gateways and established des-
tinations,” he said.

Rikant Pittie, CEO and co-
founder, EaseMyTrip, says the
company has seen inbound
bookings increase by around
20% over the past year, he
said. “The nature of demand
differs across these markets,
but what is interesting is the
growing diversity of travellers
coming to India,” Pittie says.

' India-US deal

90% done: State
Dept official

PRIME MINISTER
NARENDRA Modi is expect-
ed to visit the US for the G20
Summit being hosted by the
US in Florida in December.
The official said, “There’s
just a lot happening in
the relationship.”
Responding to a ques-
tion on the India-Middle
East-Europe Economic
Corridor (IMEC), the person
said, “It’s absolutely a huge
priority” of the United
States and India.” The offi-
cial added that the corridor
met with road bumps
because of happenings in
the Middle East, but stabili-
ty in the region can put
things back on track. “I
think when things can sta-
bilise, you’re really going to
see IMEC take off,” the
official said. — PTI
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HOLDS FULL PANEL MEETING

'Unmapped’ voters need not attend hearings: EC

Form 6 to revert to
original, without a
separate SIR insert

DAMINI NATH
New Delhi, September 26

IN ITS FIRST meeting since The
Indian Express reported on the
deep divide within the Election
Commission over the past 10
months, the poll panel on
Saturday sought to address
several concerns raised by its
two commissioners Sukhbir
Singh Sandhu and Vivek Joshi.

Electors who were issued
notices for “logical discrepan-
cies”and forbeing“unmapped”
inthe ongoing Special Intensive
Revision (SIR) of electoral rolls
will not be required to attend
hearings toestablish their eligi-
bility,a statementissued by the
ECIsaid.“Unmapped”votersare
thosewhose names did not fig-
ure in the rolls of the previous
intensive revision.

In its statement, the Com-
missionalsosaid thatadeclara-
tion that was added without
amendment to the voter enrol-
ment form or Form 6,would go
back to the original after the
SIR. The Indian Express had
reported that the two ECs had

said this addition was “illegal,
unauthorised”and called forits
removal so that young, first-
time voters are not harassed.

Responding to some spe-
cificconcerns,the ECsaid agen-
das would be circulated in
advance for all commission
meetings and minutes issued.
The Annual Performance
Appraisal Reports of officers
would be completed within the
stipulated time frame,and that
the commission’sapproval will
be taken for foreign trips of the
officers. Further, in its state-
ment, the EC said, “All direc-
tions issued by the Commis-
sioners to the officers of the
Commission shall be meticu-
lously complied with.”

The Commission, compris-
ing Chief Election Commis-
sioner Gyanesh Kumar,and ECs
Sandhu and Joshi, held a meet-
ing at 3pm on Saturday, the EC
statement said. It underlined
that the press note had the
“approval of the full Commis-
sion”andreleased a photoofthe
three-member EC at the meet-
ing. The exemption from in-
person hearings will be a relief
to the lakhs of electors.“In case
of any person to whom notice
has been issued during the
ongoing SIR, for being
unmapped and logical discrep-
ancies,BLOswill visit the homes
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Chief Election Commissioner Gyanesh Kumar and Election Commissioners Sukhbir Singh
Sandhu (left) and Vivek Joshi (right) at the meeting in New Delhi, on Saturday X

Revised schedules for Delhi, Maharashtra

The ECI has announced a
revised schedule for the
SIR of electoral rolls for
both the National Capital
Territory of Delhi and
Maharashtra, according to
official orders released on
Saturday. The window for

of such personsfor collection of
documents and thereafter
upload them on the ECINet, for
decision by the ERO. Such per-

Even GST 2.0 failed to fuel
revival of entry hatchbacks

BUT THE POST-GST 2.0
growth numbers only con-
firm that the decade-long
decline of the entry hatch-
back isn’t a tax problem,
but a fundamental change
in consumer behaviour and
purchasing power. “We
have a very interesting sit-
uation where sales of
smaller cars are growing at
a slow rate compared

to mid and larger
vehicles,” Madan
Sabnavis,
chief econo-

mist at
Bank of
Baroda,
told FE.

GOVERNMENT OF TAMIL NADU

{£) PROJECT DEVELOPMENT GRANT FUND (PDGF)
INVITATION FOR PROPOSAL (IFP)

“One reason is a definite
preference shift towards
larger vehicles, which
reflects overall purchasing
power. People in lower-
income groups normally go
for entry-level cars, where-
as larger vehicles are
bought by higher-income
individuals who also have

better access to credit. It

Consulting services

Ref: PDGF/GoTN/BusstandThanjavur&Thoothukudii2026
PDGFIGoTN/Parks/Pudukoltal/2026

1. Project Development Grant Fund (FOGF) intends to appoint a fm fo provide the following
consulting services as defailad in the tabla balow:

comes down to affordabili-
ty and changing consumer
preference.” While GST 2.0
succeeded in expanding
the overall market size, one
year of data comprehen-
sively proves that the clas-
sic sub-%¥5 lakh Indian
hatchback is no longer the
country’s default mobility
option, and the country is
no longer
going to
s uc h
same cars
despite
gl ower
| taxes and
Y afford-
g ability.

Estimated EMD e-Tander e=Tender
=H Description of Services Value incl. in Rs Submission | Opening
GST in Rs. ' last date date
| |Freparation of Detailed Feasibilly Repor
and Providing Transaction Advizory senices
for Daevelopment of commercial complex
for Thanjavur City Municipal Corporation on 15-10-2026 |15-10-2026
FPP mode & Preparation of Detailed| 50,00,000/- | 50,000/ upto after
Feasibility Report and Prowiding Transachon 11.00 birs. | 12.30 hrs.
Advisory services for Redevelopment of old
Bus stand at Polpattal for Thoathukuds City
Municipal Corporation on PPP made
2 |Preparation of Conceplual Master Plan,
Defailed Project Report and Bid documents 58 000804 | 45,0001 16-10-2026 15'1:2'&25
for Establishment of Green space and Parks| =" " |50 " tlj]gt:rs ']Eﬂz'lﬂHI:EE
for Pudukottai City Municipal Corporation ! ’ . '

availahle inthe RFP
DIPRZ2951/TENDER/2026

£. Theassignment is open to all ebgible irms. The Request for Proposals (RFF) may be downloaded
and usad frea of cost from the website wiz. hitps:iitntenders.gov.in Proposals complete o all
aspects must be submitted online through the Tamil Nadu e-tender website, as specified in the RFP,

3. Apre-proposal conference will be held for 581 0n 01.10.2026 at 11.00 am and S# 2 on 01.10.2026 at
12 noonin the office of TNUIFSL, to ciarify queries, if any as statedin the RFP.

4, Any Clarfications, Minules of Pre-proposal meeling, Exiension of tme and Addendum &
Comgendum issued will be uploadad only in the Tamil Nadu e-tander website. Other details are

Managing Director,
THUIFSL Fund Manager of PDGF

RSi?

for various categories of

[Corporate Identity Number :

Registered Office: GF-1-A, 6, Devika Tower, Nehru Place, New Delhi -
Corporate Office: 3 Floor, Tower No. 1, IT/ITES SEZ of Artha Infratech Pvt. Ltd, Plot No. 21,

Sector TechZone-IV, Greater Noida West, Gautam Buddha Nagar, Uttar Pradesh - 201306, India
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shareholders,

R SYSTEMS INTERNATIONAL LIMITED

L74899DL1993PLC053579]

COMMUNICATIONTO SHAREHOLDERS REGARDING DEDUCTION OF TAX AT SOURCE
ON DIVIDEND AND RECORD DATE INTIMATION

Notice is hereby given that the Board of Directors of R Systems International Limited ("R Systems"/ "Company") at its
meeting held on Friday, September 25, 2026, has declared a Second Interim Dividend of Rs. 8/- per equity share of face
value of Re. 1/- each for the financial year ending on December 31, 2026. The record date for the purpose of determining
the entitlement of the shareholders for the Second Interim Dividend 2026 is Thursday, October 01, 2026. The said Interim
Dividend will be paid on or before October 24, 2026.

Pursuant to the provisions of the Income-tax Act, 2025 (the "Act") and the Rules framed thereunder, as amended,
dividend paid or distributed shall be taxable in the hands of the shareholders and the Company is required to deduct
tax at source (“TDS") at the time of making the payment of said dividend. TDS rate may vary depending on the residential
status of the shareholder(s) and the documents submitted to the Company in accordance with the provisions of the Act.

Requisite documents and details to be submitted by the shareholders for exemption/ application of lower rates from TDS
the website of
https://www.rsystems.com/communication-on-tax-deduction/. Shareholders are requested to upload the required

are available on

Date : September 26, 2026
Place : Greater Noida, (U.P)

documents with MUFG Intime India Private Limited (Formerly known as Link Intime India Private Limited), the Registrar
and Share Transfer Agent ("RTA") of the Company at https:/web.in.mpms.mufg.com/formsreg/submission-of-Form-121-41.html
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the Company at

latest by Thursday, October 01, 2026. Any communication on the tax determination/ deduction received post
October 01, 2026, shall not be considered. In this regard, an email communication has also been sent to all shareholders
whose email addresses are registered with the Company or the depositories. The same is available on the Company's
website at www.rsystems.com and on the websites of the stock exchanges where the Company's equity shares are listed,
i.e., National Stock Exchange of India Limited at www.nseindia.com and BSE Limited at www.bseindia.com.

(Company Secretary & Compliance Officer)

For R Systems International Limited

Gurprit Singh

Delhi NCR will now con-
clude on October 30, 2026,
and for Maharashtra on
October 12,2026. Final list
publication will take place

on December 4 and
November 16, 2026
respectively. —ANI

sons need notbe called forhear-
ingto ERO/AERO office.Onlyin
exceptional circumstances, as
decided by the ERO, the hearing

will be held preferably online.
Any adult member of the fam-
ily can be authorized by the
electortoattend thehearingon
their behalf, if required,” the
ECannounced.

The ECalso clarified that the
Form 6 for new voter enrol-
ment,would revert to the origi-
nal one as per the Registration
of Electors Rules,1960. Whilea
separate declaration form was
created bythe ECforthe SIR,the
declarationwasinserted within
the online version of the Form
6,which can only be amended
by the Law Ministry. The two

India can reach

109% growth: FM

SHE URGED INVESTORS
backing these startups to
consider taking them public.
"Listing brings its own
advantages," she said, adding
that founders in the space
should be freed from worry-
ing about making money.

She said India can achieve
economic growth of more
than 10%, but stressed that
sustaining a faster pace will
require technology and
startup-led innovation to
move beyond the technology
sector and into traditional
parts of the economy. "It is
possible to reach 10-plus
growth. And I'm not just say-
ing it to pep you all up,’
she said.

Sitharaman said startups,
which have grown rapidly
since 2014, could in the next
couple of years contribute as
much to the economy as tra-
ditional industries. "India's
transformation has been dri-
ven by sustained efforts to
clean up institutions, restore
confidence, and open sectors
to private participation,
while creating policies that
enable young people, entre-
preneurs, and innovators to
contribute to growth," she
said. Sitharaman cited the
space sector as a 'strong
example, with Indian star-
tups now designing and
building satellites and
undertaking space missions.
Sitharaman said the next
phase of growth would
depend on such innovations
reaching sectors with large
productivity gaps.

In agriculture, she cited
drones and aerial geospatial
instruments for precision

mapping of land parcels, as
well as technology aimed at
improving harvesting and
land preparation. She also
referred to pilot testing of
point-of-sale machines in
fertiliser distribution. Such
systems can record details of
the farmer, land and crop
and provide information on
the quantity of fertiliser that
may be sufficient based on
the crop, soil and irrigation
available. "The sooner these
technologies reach these sec-
tors, the better it is for India,"
she said, adding that optimal
use of resources would con-
tribute to growth.

Sitharaman attributed
India's economic transfor-
mation over the past decade
to a combination of policy
changes, institutional
reforms and opening up sec-
tors to private participation.
She said the government had
focused on restoring confi-
dence in banks and institu-
tions, cleaning up stressed
assets and consulting stake-
holders before changing
policies. She cited the gov-
ernment's public sector
enterprises policy as an
example of this approach,
saying private participation
had subsequently been
opened up even in strategic
sectors where it had previ-
ously been restricted. The
minister also said the coun-
try needed to overcome
excessive scepticism about
its economic prospects. "We
have too many naysayers,"
she said, arguing that a more
positive environment was
necessary for India to accel-
erate growth.
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Election Commissioners had
raised concerns with the same.

“Thedeclarationattached to
Form 6 for SIR has been upheld
by the Hon’ble Supreme Court.
For non-SIR period, the Forms
applicableas perRules (the Reg-
istration of Electors Rules
1960) will be used,” the EC said
initsstatement. The EC on Sat-
urday announced, “Field offi-
cers have role-based access to
the ECINET system as per their
statutory powers. ACommittee
headed by Sr. Deputy Election
Commissioner (DEC) and
including an independent
expert from IIT/IIITwill review
the ECINET to double-check
that it complies with the provi-
sions of the Acts and Rules and
submit report to the Commis-
sion,’it said.

According to the state-
ment,various upgradations of
the portal have already been
madebased on the inputs from
State CEOs in the past few
months. “In case, any further
flexibility is required by the
field officers, that willbe made
operational. Henceforth,all the
new initiatives about IT mod-
ules and portals will be dis-
cussed in the Committee of
Officers (COO)before approval
by the Commission,”it said.

The EC clarified that the let-
ters written by the two ECs to

Cabinet  Secretary TV
Somanathan were in relation
to the conduct of an officer.
“The letter to Cabinet Secre-
tarywasnotrelated toany pol-
icy matter of the Commission
orITdivisionbutrelated tothe
working of an officer on depu-
tation to ECI. The work re-dis-
tribution orders issued by the
concerned officer were not
actually implemented after
the orders of the two Commis-
sioners and the oversight over
the IT division by the DEC was
neveractuallywithdrawn,’the
EC statement read.

Withregard to the ongoing
SIR, which has been com-
pleted in 20 states/UTs so far,
the ECsaid: “Any person whose
name has got left out during
SIR or thereafter,and any per-
son including young/first-
time voter, may apply to the
concerned ERO, for inclusion
of their names in the electoral
rolls under the process of con-
tinuous updation. CEOs have
been directed to facilitate the
same. The CEOs, DEOs, EROs
willimmediatelylaunch a spe-
cial drive for enrolment of
these electors.”

Regardingthe 97 Goaelec-
tors who had been deleted
from the final roll, 81 of them
had already filled the Form 6.

INDIA bloc to
meet Sept 30
to chalk new
plan: Mamata

PRESS TRUST OF INDIA
Kolkata, September 26

FORMER WEST BENGAL chief
minister Mamata Banerjee on
Saturday renewed her call for
opposition unity, stating that an
INDIA bloc meeting is likely to
be held in Delhi to discuss
Election Commission-related
issues and chart out the
opposition's next course of
action. Addressing a rally at
Serampore in Hooghly district,
the Mamata All India Trinamool
Congress chief said she sent a
message to Congress leader
Rahul Gandhij, telling him that
the opposition parties must sit
together and coordinate their
response to the controversy
surrounding the functioning of
the EC and the SIR exercise."I
sent a message to Rahul Gandhi,
and told him that we must sit
together.A meeting of the INDIA
bloc will most likely be held in
Delhi's Constitution Club on
September 30,"she added.

The proposed meeting is
expected to focus on the EC, the
Special Intensive Revision of
electoral rolls and the Chief
Election Commissioner Gyanesh
Kumar, amid nationwide
protests against the poll panel
and official.

India’s tourism boom

AMONG BRICS NATIONS, the
China numbers are the most
skewed. India recorded only
38,960 Chinese arrivals in
2024, compared  with
258,000 Indian departures to
China. Of the Indian depar-
tures, 50.43% were classified
as leisure and 40.71% as
business and professional
travel. Among Chinese arrivals
into India, however, only
1.19% were classified as
leisure, while 41.39% were
business and professional.
The China corridor also
remains significantly below
its pre-pandemic level.
Chinese arrivals to India stood
at 339,000 in 2019, falling to
30,585 in 2023 before recov-
ering to 38,960 in 2024. An
exception is Russia, which
sent 160,000 visitors to India
in 2024, compared with
92,902 Indian departures to
Russia. Nearly 77.48% of
Russian arrivals were classi-
fied as leisure, holiday or
recreation, making it one of
the bloc’s strongest leisure-
led inbound markets. South
Africa recorded 44,168
arrivals into India, against
72,053 Indian departures.
Leisure accounted for 60.26%
of South African arrivals,
while business and profes-
sional travel made up
18.30%. Globally, the US
remained India’s largest
source market, with 1.81 mil-
lion arrivals, followed by the
UK (1.07 million), Australia
(540,000), and Canada
(530,000). On the outbound
side, the UAE was the top des-
tination for Indian departures
at 7.79 million, followed by
Saudi Arabia (3.42 million),
Thailand (1.91 million),
Singapore (1.53 million) and

hasa forelgn v151tor gap

| the US (1.53 million).

The gap is also visible in
the nature of travel. Leisure
accounted for 39% of

ity __3,',.

inbound tourism in 2025,
while it made up 43.5% of
Indian outbound travel
Indian  diaspora  travel
accounted for another 33% of
inbound arrivals and 34.1%
of outbound departures, while
business travel accounted for
12% and 14.6%, respectively.
For south-east Asia and mid-
dle-east, 92.93% of Indian
departures to Thailand,
91.60% to Vietnam and
91.46% to Indonesia were for
leisure, while Malaysia record-
ed 78.49% leisure travel. The
Gulf markets are more heavi-
ly influenced by diaspora and
pilgrimage travel: 52.74% of
Indian departures to the UAE
were classified under Indian
diaspora and 34.73% of
departures to Saudi Arabia
under pilgrimage. The indus-
try believes the imbalance is
partly a consequence of how
aggressively  destinations
market themselves to Indian
travellers. “BRICS countries
are actively promoting them-
selves in the Indian market.
They hold travel marts, con-
duct familiarisation trips for
Indian tour operators and
travel agents, undertake con-
sumer-facing  promotions
and, in many cases, have sim-
plified visa procedures and
made travel easier,” said Rajiv
Mehra, general secretary,
Federation of Associations in

China, US agree to
$30-billion tariff cut

THE MOVE ALLOWS more
time to work on a potentially
bigger trade deal, US Treasury
Secretary Scott Bessent had
said on Wednesday.

Chinese state news agency
Xinhua reported on Saturday.
“This historic visit enriched
the constructive and stable
China-US relationship,
upheld the overall stability of
bilateral ties, opened a new
chapter in China-US rela-
tions, and will have a far-
reaching impact on world
peace and development,”
Chinese Foreign Minister
Wang Yi said in a statement.

On Al, the two sides
agreed to hold a dialogue on
the technology’s risks and
benefits, with the next round
of discussions set for
November, and to set up a
communication channel for
Al-related incidents. The

Chinese Foreign Ministry also
said that Beijing valued
Washington’s use of the term
“super intelligence” in place
of “artificial intelligence”. The
two sides also agreed to sup-
port each other in hosting the
Asia-Pacific Economic
Cooperation leaders' meeting
and the Group of 20 summit.

On foreign policy, the
leaders agreed that Iran
should fulfill its commitment
not to develop nuclear
weapons, and that no country
or entity should impose tran-
sit tolls on international
waterways. President Donald
Trump said that despite a "big
talk" this week with Chinese
President Xi Jinping, "I would
rather not integrate because
we're leading by a lot," he said,
adding: "When you're leading,
you don't open it up to
each other".
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Indian Tourism & Hospitality
(FAITH). “Unfortunately, we
have not matched this effort
in the BRICS markets to the
extent that we should,” he
said. Visa facilitation is anoth-
er area where India needs to
do better. India’s e-Visa facili-
ty, introduced in 2014 for
nationals of 43 countries, was
restored to 156 countries in
2022 and extended to 166
countries in 2023. It is now
available to nationals of 172
countries. However, the
expansion of e-Visas has not
necessarily meant a friction-
less experience for travellers.

For Hemant Joshi, CEO,
Atithi Foundation, a tourism
policy thinktank, the larger
question is how to make the
entire journey easier once a
traveller decides to visit India.
“Connectivity and ease of
travel will be critical to
unlocking the next phase of
India’s tourism growth, par-
ticularly beyond the major
gateways and established des-
tinations,” he said.

Rikant Pittie, CEO and co-
founder, EaseMyTrip, says the
company has seen inbound
bookings increase by around
20% over the past year, he
said. “The nature of demand
differs across these markets,
but what is interesting is the
growing diversity of travellers
coming to India,” Pittie says.

India-US deal
90% done: State
Dept official

PRIME MINISTER
NARENDRA Modi is expect-
ed to visit the US for the G20
Summit being hosted by the
US in Florida in December.
The official said, “There’s
just a lot happening in
the relationship.”
Responding to a ques-
tion on the India-Middle
East-Europe Economic
Corridor (IMEC), the person
said, “It’s absolutely a huge
priority” of the United
States and India.” The offi-
cial added that the corridor
met with road bumps
because of happenings in
the Middle East, but stabili-
ty in the region can put
things back on track. “I
think when things can sta-
bilise, you’re really going to
see IMEC take off,” the
official said. — PTI
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